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Figure 4.30 Potential sand fluxes and predicted bottom changes over three hours for
storm wave condifions— Phase | with sand trap 2

B0

EX-3429


Sangeeta
Typewritten Text

Sangeeta
Typewritten Text

Sangeeta
Stamp


RS X

ML H

1€ danilg

£ den pues i | asei ] — Luamdy)eqg Ppogy

STEE00

57e000

575500

575000

574500

574000 -

573500

1728

.Depth (m CD)
&.00
0.oo
=2.00
4.0
=600
-8.,00
-16.00
-12.08
=14.00
-16.00

405500 406000 40E500 407000 4037500 208000 408500

(IR TN

Appy Fur|apogy M neipap

payseas, BH
A" 1

cv8l



GFs Xl

Ly

¢ deay pues s [ se] — SUGIpuod

JAEM ULIOIS J0] SJUALIND UJALIP-JAEM [IUE UONNLISIP JYSISY dARM ORI 7¢F n3ig

Dirp
Hr
T

575000

ETREO0 -

575000

574500

574000 -

373500

Mean Sea Level

50.00 deg W
4.25 m
10.50 &

Hm0
3

436500 407000 407500 40B200 408500

Wawve height

{m)
a0

<90
-60
30
00
70
.40
10
80
=30
.20
-80
.60
.30
.00

1729

Wava=

driren
eurrenk
(m/a}

AEEEN

[
La
L=

(1] (M}
(=Tl
(=1 (=]

[SER R
=
=

bl
@
(=]

Apis Fungispeiy aynespdl]

0] TR sy

paodEuEa UH
a

cv8l



6T XM

£ 2anily g

¢ deay pues giim | asey ] —SuoIpuod JArs uLojs

40§ SINOY Y JIA0 SHTUNYd Wopoq padpasd pur SIXNQ poEs [ERER0]

e

1730

Fotantial Bottom
gand flux | changas

[kg/em/u}
2

576000
13.00

10,00
8.00
§.00
5.00
4.00
J.o0
2.00
1.00
0.80
0.60 L——
G.40
0.20
0.00

575500

STS000 -

£ bV
L =
PR RN RN B

574000 -

™t

i

[

A
)
1

r.
I‘.
I

[
M
A
M
|

- o Wl i - ]

A . b b A e A A i

A L L

571500

. . H T
2063500 407000 407500 40BDOD £#0B500 40€500 407000 407500 40R0ODO 40E500

Apms Aurpiapogy ey
ip0,j mndwmguy

1421

poogBuisa, w—ua



HIFE N
peF iy

7 deay pues s [ ey — Anawmigieq [apopy

ey

1731

Depth (m CD)
4,00

L e 8
.bo
.on

576500

1
58

.aon

-. o0
576000 -l 0o
-0
-0o
il

]

(I S (O T
HoOH OH H @ om &
[ = R Y (5] =]

i
k1
8]

575000 -

574500 -

574000 -

573500

| T T . . T
405500 ADED0T 406500 207400 207500 408000 408500

s F| e Y
4

110,] LRy s Ly

Gr8l



HEFE XA

7 deay pues gua 1 aseq ]

— SHODIPU0d JaBM saneiuasaidal ¢ sy 20 UODOGLOSIP S19 JABM UEI[ SO§ dansiy

e

5Te000

BETEE0G -

5TR000

374500

573500

576000

574500

00 408000 40

A5T7EDOD

4575500

57500

575000

ET450D0

5T4000

573500 -

1575000 -

SO0 408000 408500

BTROOD

573500

- 120,

BT4500

LTA00%

IF3500 -

L6500 407000 207500 408000 iﬂﬂﬁﬂﬂ

206500 407000 407530 40ROGD 40BRS0D

574000

57EE00

RTEQOO

374500

374000

573500

Mean wave hedight

Hml {m)
.40
.30
20
10
oo
&0
EO
70
ED

.50
240
.30
&0

=10
IR e

o R0 a8 Do o g oD 9 B B H

1732

A Furg oy onmEipiH

£0EROC 407000 40 EQDO0 AQEBROC

orgl |

paoguzs, HH
a



Gibs K

e

¢ den) poes gpa

[ 3581 — SUODIPEOY IARM IANEIEIEAdIl © ) 10f SHIBLING UIALIP-DABAN  OC'F 2Ny

576000

S7EE0Q

STE00G -

ET4500

ET4060 -

ETIS0N

ETEOGO

BI5500

575000

574500

574000

373500

406500 407000 207500 SO06000 S08500

QUESUG 407000 407500 4CEDOO =2QES00

576000

575500 -

ET50D0 -

ET4500

573500

576000

575500 -

575000

ET4500

574000

405500 407000 407500 408000 403500

ETECEDD

ETEE00 -

374500

3740030

ET3R0D -

wawe driwven
current {mf=)
T.40

- 3a
-20

imEn

210
00
=840
30
10
Al
50
-4
<30
S2D

1D
00

O O D o o o O o O O B - -

1733

406500 407000 407500 40E00Q 40ES500

TR T S TURH TS PR

Aprysy Sunj| oA 2 NEIpAH

ousEu e HH
"4

L¥8l



HEFE K

Lo

7 dex) poes

AL [[ F5BH,] — SUGHIPUOD dAEM danejuasaadan  ay) 10y saxny pues [ERuajo (e ansn)

STEOOG

|/
575500

575006

574500

574000

ETIE0T

e Dir= 30.00 deg W
[ Hs = 1.25m
f: Tpo= &.50 &
] ‘| Hean Haa Lieval

STEDOD

|
ST55040 5

575000

ET4500

ST4000 -’/

5TE500

."""i':j Dirs= ‘50.0C deg W
I;ZT e BE = L1123 W
ﬁffiq Tp =  4.00 8B

l.(ll" L /| Mean Sea Leval
g 4

406500 407000 407500 408000 408500

S7EDDO

575500 -

575000 -

574500

E7JE00 -

N
E-E;f_ Dir= G60.00 deg W
Lo P He = 1.27 m
r.f'llv- Tp = 4.50 =
juﬁ,f Mezan Sea Lewvel

Potenkial sand
Elux [ke/m/s)

G.300
L 200
100
L0580
-D45

iEm

00
-N35
L0E0
D25
i)
-D15
.01d
- 005
.00o

[0 = S = = = - = A - - - - -

EEEEEEEN

1734

57&000

BE7E500

375000

374500

574000

5735090

STL400
= -
574500
574000 ,1"???':' 7 e 150,00 dey N |
gl * He = 0.%7m
||{. Tp =  4.00 &
2 / Mean Sea Level |I
573500 - }IH |

E76000 -

575500 —./

405500 4D70GD 407540 4DEOGD 20B50G

T

2GES00 407000 407500 408

T

D00 408500

Aprups Sulpgapagp aunepipy

L, | RSy

paoyFurEss HH
a

878l



6TFE X

578500

5TEDQD o

S7ERQD0 4

575000

574500

574000

7 deay pues ypia |7 aseqJ — saxnp) pues [epuajod puysoay g aansyyg

E73500 -

.I .'I F
! , | T T
405500 406000 405500 407000 407500 408000 1GES50D

Fe o

Potenkial sand
flux (kg /m/Sye)

. B.De+05
G.0e+05
. & . De+05
2.0e+05
1.Be+035
l.6e+035
1.4a+05
1.2e+05
1.0e+03
d.0e+04
G.0er04
4. 0e+04
2. 0e+04

NN NN

0. 0e+0D

1735

Apnpg Suny o S nEpay

120 ] kel L Y

PSR, HH
a

6781



Bl N

€ dexy pues s || oseyg — Loawdgieq PPog 66 F 3aniyy

WL H

1736

Depth (m CD)
£.00

0. 00
=-3.00
-4 .00

576500 -

Apmyg Suappapopy SppepAy |

=6 D
-5.00
LT5000 -10.08
-12.00
-14.900
-16.00

-25.00

5TS500

575000 -

574500 -
|

4

574000

573500 |

— r
405500 408000 406500 407000 407500 40E000 408500

gz, Hﬂz

uo,| eyl sy

0G81



Aibs XA

(|

¢ dea) pues s |y asviy g

— SUORIpu0d s aanejoasaadal § oY) I0) UCHNGLISIP NFINY JAEM UEIY (' NSy

57E000 576000

375500

5T5500

575000 575000

ET4500

574000

BTIR0D 573500

4DES00 407000 407500 40B00G 408500

ETE0GD 57000 |

ETS500 575500

575000 575000
574500 574500
574000

574000

573500 573500 -

208500 £07000 407500 408000 408500

- L :
105500 407000 24075

L ETE00D

(| B7E0DO

574000

A ETARO0 -

406500 407600 407300 408000 AQDBSCD

BTEEQ0

1737

Mean wave helght
Hml {m}

L.40
1]
29
R i ]
]
a0
-BD
]
JED
50
40
=]
20
J1D
=]

o O o o Do oo O O O pE e e s

4¢E500 407000 237500 438000 4GES00

Jaon] wwEdray sy

Apr1s Fupyapoly MRRIpAH

puzgBunEas ¥H
a

LG8l



ATk XA

¢ deay pues g

[1 2SEE] — SOOTIPUOd JABAM JIANEIUISAAdol ¢ o) 10 SJUILIND UDALIP-DABAA  TH§ 2andig

oL H

1738

Wave driwven
curzent {m/g)

1.40
W,
. .20
<

.10
-0ag

ETeg00 STEQ0D

5TES00

Apnyy Aurpjapogy dTpA

« 30
-Bd
.14a
.60
R
-40
230
W20

ETEODD ETEQQD -

STA50G0 574500 -

ET4000 574000

.10
]

1
1
1
u
1]
H
o
L]
o
G
o
&
L

STASG0

BETEHDD - 376000 37000

S5T55C0 ETEEODQ 375500

75000 STE0QD - 375000

574500 - 74500 374500

574000 ET4000 574000

ETas0n 5T3E00

-1|2|ﬁl5|'_'||:| 407000 407500 403000 408500 406500 407000 407500 4DBGDD 408500 446500 407000 A0T500 SO0BO0OG 20BS500

573E00

10| WELTIR R LY
¢a8l

SO ERY, HH
a



6TFS XiT

e

¢ dueay pues

i | A5RY] — SHONIPUGD JAEM daneiuasaadad ¢ ay) Joj saxny) pues [enuaod 7'y Ans g

|
| \ |I Potential samd i
i | Flux (kgfm/e)
575000 - STE00D
: 0.300
b.20g
ETEEOD - 575500 - 2] i1
T4l
=== = = p.pso
b.o4s
575000 - 5T5000 -
= ey 0 D040
= 0.03%
574500 ST4500 o, - UL 03
| i b p.028
/ 1 0.020
574000 Pir= 30.00 deg ¥ |574000 00 deg N ..
[ He = 1.i5 m 27 m H
f_’ . g~ 4.50m Tp = 4.50 = ™ b.o1n
] 4 HMean Zea Lavel /| Mean Sea Level b.one
ETIR00 ST3IS00 - B
T ) T } Pl : 0.000
406500 407000 407500 lx;_g:g_agg_n 408500
i st \
ST6003 STE000 STEO0S - I||
| |
575500 575500 i 575500 —/
i )
STS000 575000 A BTS00D- |
A T 3 -
574500 T 574500 574500 -
- L .l ] s .
574000 ¢ L1 Dir= S0.00 deg N |574000 7 pir= 120.00 deg N (574000 3 Dir= 150.00 deg N
Li | Hee 13w He = 2.96m /}f_.{] Hs = 0.9 m
FrEl Tp = 4.00 & Tp =  4.00 = ¥ | Tpo=  4.008
[ N ¢ Mean Sea Level Mean Sea Level Ml - Mean Sea Level
573500 - by _|572500 - 573500 - ;,4

40

1739

APHIG BUIRPOR NEIpAL ]

T T T T
500 407000 407500 408000 40

&850

406500 407000 407500 408000 408500

40ER00 437000 407500 408000 208500

L] e e Ey

pue A HH
&£

€a8l



LA e

€ deay pues s || Isei g — sosny pues (epunod puysian  oFE Aandiy

L

1740

FPorential sand
flux [(kg/miyr]

De+05
-le+06
-De+0b
-DesDE

STES00

Apmug Furpjapopy RRIpAE]

576000 - s

~Aesl5
- Ae+DS

bt e e R W o @

- Z2eaDE

- asds
5TESOD0
- Ge+dd

-De+04d

e+l
Ge+ld

EENEEER-

2ok e oM @

-De+00

5740060

573500

- 1 ' 1 ' i
485500 406000 406500 407000 407500 408000 408500

g8l "

pacyFUIEAN HH
&



il 1855
» 1741

Tyl _LI_I_J||L__T'_L1:1|J_1'|I|HI_: Study
A HR Wallinglord

FX 5429
K70



1856
1742

Hydraulic Maodeliing Study L HR Wailingford

Appendices

KX 5424 R '.r._l,':l



1857
~» 1743

Hydraalic Modelling Stady ‘l HI Watlingford

% 3120 - 70



1858
A744

Ao HR Wallinglard

Korishnupatnam Por
Hydraulic Modelling Study

Appendix 1 Numerical model details

The TELEMAC-2D Model Deseription

Ihe SANDFLOW-2D Model Description
SUBIEF-2D) Technical Description

The TOMAWAC spectral wave transformation model
The ARTEMIS Wave Disturbance Model
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The TELEMAC-2D Model Description

[X 5429

Description of model and main areas of application

TELEMAC-2TY is a sophisticated flow model, which was originated by LN in Paris,
for free surface flows. It solves the 2D depth-integrated shallow water equations that
are used to model Tows in rivers, estuaries and seas. It uses finite element techniques
so that very tlexible, unstructured triangular grids can be used. It has been developed
under a quality assurance system including the application of a standard sct of
validation tests,

The model can simulate depth integrated tidal flows in estuaries and seas including the
presence of dryving banks. It can also simulale Mlows in rivers including turbulence
structures resulling from flow obstructions and transcritical flows.

The advantage of using finite elements lies primarily in the possibilily of using a very
tflexible grid, This is superior to using an orthogonal curvilinear grid as the user has far
more complete control over grid refinement with a finite element system.

The applications of TELEMAC have included studies of tidal flows, storm surges,
Moods in rivers, dam break simulations, cooling water dispersion and infill of navigation
channels.

Theoretical buckground and solution methods

TELEMAC solves the shallow water equations on an unstructured finite element grid
(usually with triangular elements). The various variables {hed elevation, water depth,
free surface level, and the w and ¥ velocity components) are defined at the nodes
(vertices of triangles) and lincar variation ol the water and bed elevation and of the
velocily within the triangles is assumed.

When the model is used a time-step is chosen and the computation is advanced for the
requircd number ol lime-steps. There is no particular limit on the time-step for a stable
computation but it is best to ensure that the Courant number based on propagation speed
is less than about 10. It is found that if the solution is necarly steady then fow
computational iterations are required al each step to achieve the required level of
aceuracy, which in TELEMAC is computed according 10 the actual divergence from the
accurate solution.  The computation at each time-step is split into two stages, an
advective step and a propagation-diffusion step.

The advective step

The advective step is computed using characieristics or siream-wise upwind Petrov-
Cialerkin. The characieristic step makes it possible for the code to handle such problemas
as flow over a bump giving rise to locally supercritical flow and eddies shedding behind
flow ohstruclions.

The propagation/diffusion step

The finite element method used is based on a Galerkin variational formulation. The
resulling equations for the nodal values at cach time-step are solved using an ileralive
method based on pre-conditioned conjugate gradient (PCG)Y methods so that larpe
problems are solved efficiently. Several PCG solvers are coded and a selection is
available 1o the user. The complete matrix is not assembled. Instcad an clement by
element method is used so that most of the operations are carried out on the element
matrices: this is computationally more efficient. both in speed of execution and in
memory requirements.  Rather than using Gauss quadrature exact analytical lormulag
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functions, graphical presentation of results and utilitics for results analysis and [k
format conversion.

ouTPuTs

Qutput parameters

SANDFLOW-ZD calculates concentrations of suspended sediment and distributions of
erosion and  deposition are stored at wser selecled  intervals  during  the run.
SANDFLOW-2D calculates suspended sediment concentration, erosion and deposition
throughout the model area for each time step through the tide.

Qutput files

Each run of the SANDFLOW-2D model gencrates three output files. T'wo ol these files
contain the suspended concentrations and bed deposits. The third output file: the Lisl
File contains run information.

Output plots

The results from the SANDFLOW-2I) may be represented wsing report quality-graphics
utilities included in the TIDEWAY-2D system or, where TELEMAC-2D has been
deployed., the RUBENS  visualisation system. Contour  plols ol suspended
concentrations andfor bed deposits at user selected times and concentration-time and
deposit-time plots at selected locations can be produced.
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Figure I Computed and measured evolutions of sediment load
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Figure 2 Simularion of Foulness position 1 flood tide
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Figtire 3 Simulation of Foulmess position I ebb tide
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Figure 4 Comparison of sand erosion/deposition areas in model (a) with observed
vediment disiribution ()
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SUBIEF-2D Technical description

1. INTRODUCTION

SUBIEF2ZD allows the study of the transport of one or more substances (tracers) within
waler bodies with a free surface. These substances can be dissolved or in suspension
within the water body, In the latter case, SUBIEF2T) also caleulates their deposit on the
bottom and their entrainment into cuspension by the process of erosion. The modelled
substances can possibly be coupled (for example if they chemically react together); they
can also not be transporied by a current but allowed to vary according to time. Tor each
tracer one can choose various physical phenomena to take into account such as transport
by the current, diffusion, deposition, erosion, chemical reactions, time dependant decay
and sources terms.

SUBIEFZD is part of the TELEMAC system developed by EDF-LNIIE and employs
the same unstructured finite element grid used by the system. SUBIEF2D solves the
relevant adveetion  diffusion  equations in two  horizontal dimensions  and  the
concentration of each (ransporied variable is assumed to be constant throughour the
water column. SUBLEF2ZD is as such a depth-averaged model,

SUBIEF2ZD solves the transport equation uncoupled from the hydrodynamics of the
madelled situation. Hydrodynamic caleulations are initially carried out by TELEMAC-
2D and SUBIEF2D reads in and uses the hydrodynamic results file produced by
TELEMAC-2D as input to the solution of the required transport cquations.

In spite of the uncoupled nature of the flow and transport models it should be stressed
that compatibility between hydrodynamic caleulation and caleulation of transport arc of
primary impaortance. This is true in sarlicular for the conservation of the mass of tracer,
which is relaled Lo the conservation of the mass of water. The quality of the resulls
resulting from SUBITF2D thus sirongly depends on the quality of hydrodynamic
calculation carried out previously, even if the transport of a simple passive (unreactive)
tracer s modelled. With stronger reason, one would not expect to reproduce the
evolution of the bed correctly starling from poor representation of the currents in a
modelled situation.

SUBIEF2D is available on workstations of the type HP or SUN which function under
the UNIX operating system UNLX, and on PC.

2. THEORETICAL ASPECTS
SUBIEF2D solves the following equations for transport, deposition and erosion:

d.:lc L ] |'._ L 'lI BOHINGES

i u.graduzdn-‘ki(.gr‘adn}—M+ 2 (c, —C}-'p'[‘{r} +5

ot . h prinisg Jhlﬂrdﬂl
where:
C 15 the tracer concentration in suspension (1)

£ 5 the dispersion coefficient (mfs)

U is the flow linear velocity (m/s)

h i5 the water head (m)
Q. isthe erosion flux (kg m-2s-1)
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(o5 is the deposition [Tux (ke m-25-1)
Gy is the concentration of tracer at source point r {2/}
(), isthe source r liquid low rale {m3/s)
5 i5 any source lerms 1o be defined {2/1/s)

X 542%

v, is the basic tunction (finite elements) at source point r

The depositional and crosion fluxes are calculated by the lormulac of Krone and
Partheniades respectively.

Q= W, cli =2 }ﬂ
Uy

L8

and P 7
o= M|:(—r}2 2 ‘
(4
where:
W is the settling velocily {mds)
Ml 15 the Parthéniades constant

u, and 11: is the critical settling and erosion velocities
u* is the friction velocity al the bottom

These are the default formulation although as throughout the TELEMAC system the
relevant subroutines are available 10 be amended by the user.

The evolution of the bed level is caleulated lhus:

B _
F=—=2—5DT g each time step (m)
“al
C.r being the concentration of the settled layer  (kg/m3)
8 i5 a source term, a pricri aull; but which can be defined by user.

R_d
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Free surface

The transpor! equations for the tracer can be solved several times successively within
each time step 50 it is possible 1o model the behaviour of several tracers simultaneously.
For cach trucer, one can choose not 1o lake into account the term of conveetion by the
current or dispersion. ‘The source term S can for example be a function of the
concentrations of several of the tragers or caleulated from other parameiers defined by
the user, This makes it possible to buill models of water quality.

EX 3429 R0
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The TOMAWAC spectral wave transformation model

Introduction

TOMAWAC (TELEMAC-based Operational Model Addressing Wave  Action
Computation) is a time-stepping (e, unsieady) phase-averaged spectral  wave
transformation model, 1L can be used to obtain realistic cstimates of wave parameters in
deep waler, coastal areas, lakes aad estuaries from given wind, seabed and current
conditions.  The model has been developed by EDF-Laboratoire  National
d'Hydraulique et Environnement (LNHE. EDF R&D) and is part of the TELEMAC
finite element modelling suite of hydrodynamic and short wave models.

TOMAWAC is based on a lully spectral representation of the wave action balance
equation (or cnergy balance in the absence of currents) with all physical processes
modelled explicitly. No o priori limitations are imposed on the spectral evolution. This
makes TOMAWAC a third-generation wave modcl.

The model has been designed to represent the following wave propagation processes:
= spatial propagation of waves over large distances,

refraction due to spatial variations in seabed and current,

shoaling due to spatial variations in scabed and current,

blocking and reflections by opposing currents.

The following wave generation end dissipation processes are also represented in
TOMAWAC:
e generation by unsteady wind fields,
s dissipation by whitecapping.
=  dissipation by depth-induced wave breaking,
dissipation by seabed friction,
non-linear wave-wave interactions (quadruplets and triads).

TOMAWAC is based on the use of unstructured triangular meshes to discretise the
spatial domain. This allows flexib lity in the mesh sizes providing a balance between
accuracy and computational elficiency. Similarly. the model uses a picce-wise ray
method for wave propagation which allows rather large time steps, which in turn keeps
the computational time at 4 moderate level.

Diffraction is not represented in TOMAWAC, so the madel should nol be used in areas
where variations in wave height are large within a horizontal scale of a few
wavelengths, Because of this, the wave licld computed by TOMAWAC will generally
not be accurate in the immediate vicinity of obstacles.

The TOMAWAC wave model

The TOMAWAC model represents the waves in terms of the two-dimensional wave
action density spectrum N{a,#) . The independent variables are the relative frequency
a (as observed in a frame of reference moving with the action propagation velocity)
and the wave direction ¢ (the direction normal to the wave crest of each spectral
component). The action density is equal to the directional variance density divided by
the relative frequency: N = Flea

11X 5420 ' R.70
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The directional variance density F( /. ) comesponds 1o the classical directional
spectrum of waves and models the way the wave energy (or variance) spreads over
frequency ( f ) and direction ().

In the presence of a current field [/ , the action density is conserved, This leads to the
following equation for the variance density F {x.3 /. A0 )which in TOMAWAC is

allowed to vary in time and space. s evolution is described by the spectral action
balance equation which, for Cartesian coordinates, is given by

E{._{;F_)__(_‘t @{BF‘}_'_{-‘P @(ﬁBF)_'_CH a{_E}'}_i_(-_r {z'(ﬂ:ff] =BO (1)
il £ B el g
0= — £ F(,.0)
wil ¢ : R e
o ¢, +Ukik

s

The absolute angular frequency « = 2. f {as observed in a fixed frame of relerence) is
related to the relative angular frequency ¢ = 2x.f, (as observed in a frame moving
with speed L7 ) by the Doppler equation @ = o + &L where fis the wave number
vector, given by the linear dispersion rclation as a function of water depth, d. as

o’ = ghtanh(k.d)

The transfer rates in space, direction and relative frequency are computed according to
the linear theory:

_ . | der 0d kol
C,=C,8ng+U, , €,=C,.080+U, . c.'ﬁ=——££~f‘-?.[’ and

&

I . "‘\ .

d = Nl
S [ [ —c.‘,kf—1\
b 2| ad | o £ 85 |

where #is the direction perpendicular to wave propagation and § corresponds to the
direction of propagation (given by ), The phase and group velocilies are given

by C = a/kand Cg = dofék | respectively, and the coefficient ff = C.C, },-"' (2ma’)

In equation (1} the term O represents the processes of generation by wind (()),
dissipation by while-capping (0, ), seabed friction ( (), ) and depth-induced breaking
({2, ). and non-linear interactions between quadruplets( () and triads( () ;) of

frequencies.  For cach of these processes. several state-ol-the-art formulations,
calibrated against measured wave data, are available in TOMAWAC.  The following
table summarises the source and sink terms available in TOMAWAC,
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Table: Source and sink terms available in TOMAWAC

Formulation

| 2

Wind input, Q‘w
White-capping, O,
Quadruplets, O,
Triads, O

Seabed friction, 0,

s Hi Wallingford

3

Snyder at al. (1981)
Janssen (1991)
+ u* from drag law
Komen et al, (1984) Janssen (1991)

Hasselmann et al,

Webb (1978)
{ LUR3)
Fldeberky and Battjes
(1995)
Bouws and Komen
Madsen at al. ( 1988)
(1983) + JONSWAP

Snyder at al. (1981)

Fu® from Charmock

Christoltersen and

Jonsson (1983)

Depth-induced
breaking, O,

Thomion and Guia
{19¥3)

Battjes and Janssen

Roelvink (1993)
{1978)

Numerical aspects of TOMWAC

Spatial and spectral discretisation

TOMAWACU solves the action balunce equation {equation (1)) based on a [inite element
unstructured triangular discretisation of the spatial domain. By allowing the user o
define and optimise the appropriate mesh size provides an elegant approach to the
problem of irregular coastal boundaries and complex bathymetries. For example, in
deep water arcas where waves are unaffected by the seabed the mesh can be relatively
larpe (several hundreds of kilometes) compared with relatively small mesh sizes in
nearshore areas (typically from one kilometre to tens of metres). As a resull this
overcomes the problem of nested grids often used in structured grid models.

The directional-spectral discretisation in TOMAWAC is regular for the directional
wave distribution and logarithmic over frequencies. The range of wave directions [0°,
360°] is discretised into a number of equally spaced directions typically between 30°
(12 directions) and 5% (72 directions), The frequency discretisation follows a
lagarithmic distribution ( f,,, = (1 +#)f ) and typically between |5 and 30 bands are
used.

Numerical schemes

The wave action balance equation is solved in TOMAWAC using a fractional step
method which includes a convection or propagation step (for the lefl hand side of
equation (1)) and a source term integration step (for the right hand side of equation (1)).
‘I'ne propagation step is treated as a piece-wise ray method or method of characteristics.
Since the convector fickd is stationary. the characteristics curves arc compuled only
once at the beginning of computation which are then held in memory. The convection
slep therefore reduces to an interpolation, which reduces computational effort. The
source term integration is carried oul using a weighted implicit scheme allowing this
step to be fully implicit, fully explicit or semi-implicit.

R 70



1873
K. rishnapatnam Porl v 1 7 5 9

Hydruulic hModelling Study L HR \-‘f-_‘.::!.liqgfo-'d

Typical results
i) Colour contour plots of significant wave height, H,. and vector plots of mean wave
direction, 8, over the model arca at every time step of the compultation.

ii)  Tables of H, T,, T, and mean direction al a selection of locations.
For example the model can be used to investigate which oflshore wave conditions
lead to the worst inshore wave heights al a particular site.

i) Time histories of 2D (frequency and dizection) wave spectra at selected locations.
Information of this type would normally be required as input to a numerical
harbour model or a mathematical model of beach processes. In addition this
information would also be needed at the wave paddle positions in a physical model
in order to generate the correct random wave sequence [or design studies.

iv)  Time historics of integrated spectral parmaters {eg, H., T, B} al all nodes in the
computational domain.

v)  TOMAWAC also caleulates fields of wave-induced [orces per unit surface area,
wave orbital velocities, and a variety of other parameters. Such results can be used
dircetly as input into a sediment transport model.
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The ARTEMIS Wave Disturbance Model

The ARTEMIS wave disturbance model was developed to predict wave conditions in
ports and harbours. ARTEMIS employs state-of-the-art {inite ¢lement technigques to
compute wave heights throughout the arca being modelled for each set of incident wave
conditions. Hence wave disturbance at a variety of mooring positions can be calculated
for particular incident wave conditions in a single run of the model.  The model
includes: wave diffraction by surfoce piercing structures as well as diffraction due 1o
features of the sea bed: refraction and shoaling effects due to varying depths: and partial
or complete reflection from harbour or coastal boundaries.  In addition ARTEMIS
includes the effects of sea bed [riction and wave breaking.

The equation solved is based on the Mild Slope Equation or Berkhoft Equation given
by

vlce, vl m?%q. -0

where C and C, ar¢ the phase and group veloeities respectively defined by:

\ 1] 2kh
Cu and € =— |V ———1C
o G =1

where m is the angular frequency, b is the still water depth. and k is the wave number
defined by 2n/l. where L (=CT) is the wavelenath,

Finite element discretisation of the mild slope equation results in a boundary valued
problem which requires boundary conditions to be specified along the entire length of
the boundary. ARTEMIS includes several different boundary conditions which can be
selected including: incident wave boundary conditions, which also absorb reflected
waves and are specified in terms ol an incident wave height, period and direction:
general absorbing boundary conditions, specified in terms of an assumed wave
direction; and partial or fully reflecting boundary conditions, specified in terms of a
reflection cocllicient. phase change and assumed wave direction. The specification of
reflection coefficicnts along partially reflecting boundaries enables different tvpes of
construction, e.e. rubble slopes or vertical walls, to be investigated.

ARTEMIS requires a lincar tnangular finite element mesh. To obtain accurate results it
is important {0 sulliciently resolve the wave lengths in all water depths. Approximately
7 1o 8 points per wavelength is the minimum requirement, although the optimum lics
somewhere between 10 and 20 points per wavelength, The advantage of using a finite
element mesh is that the resolution of the mesh can be tailored to a particular range of
wave periods and water depths so hat the amount of computation required. which is
dependent on the number of nodes, can be minimised.

ARTEMIS can be used in either mono-frequency or random mode and either mono-
directional or multi-directional. In the mono-frequency case a single period and
dircction component is used in the model.  For some situations this will provide a
reasonable description of the wave [iehl.  Due to constructive and destructive
interference patterns caused by the interaction of waves of the same period, a more
representative description of the wave field is sometimes achieved by using random
incident waves, In this case many period and possibly direction components are run
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within the model and combined automatically according to the incident wave spectrum.
ARTEMIS can also be used in period scanning mode to provide wave height fields for a
sequence of wave periods.

ARTEMIS outputs wave heighls and these are normally viewed in the form of colour
contour plots using visualisation packages such as HRVIS or RUBENS. The results are
ulso typically presented in the form of tables giving wave heights al specific analysis
positions in the area of interest.  Other physical terms can also be output, such as the
still water depths and in the case of single period and direction runs, ARTEMIS can also
output the free surface elevation and the wave phase as well as several other physical
properties. Using the wave height and wave phase terms the free surface clevation at
time steps within a single wave period can be computed later which can then be
animated.

Typical results

I. Tables of wave height at proposed mooring positions for different harbour lavouts.
The model can be used, [or example, to examine the effects of changing the length
or orientation of a breakwater in providing shelter to existing berths,

(L%

Graphs of wave height against wave period at different positions within a harbour.
These graphs can be wsed to identify wave periods for which the harbour is
particularly respomsive Lo,

3. Tables of wave height al locations in the harbour for extreme wave conditions lor
different directions and return periods.  Such results would allow “downtime’
estimates to be made.

ARTEMIS can be used in conjunction with a physical model. This is done by
calibrating the model against carly physical model runs. Diflcrent options for harbour
lnyoul can be examined in the computational model, allowing the “best™ scheme to be
sclected for more detailed evaluation in the physical model. The calibrated
computational model can also be used to examine wave conditions other than those
tested in the physical model.

X 5429 — RTA
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Appendix 2 Derivation of representative wave
conditions

A wave climate consists of many different components in terms of wave heightl, wave
period and direction.  Although a wave spectrum can be deseribed in terms of
representative parameters, such as significant wave height and mean period, all the
components need (o be taken into secount, when the sediment transport is determined.
This results in a large number of simulations and large amounts of computer time. In
this appendix a procedure for wave elimalte liltering is presented.

Firstly the incoming waves are groaped in discrete direction intervals. The size of the
angle ol incidence intervals depend on the information available, but typically 10 to 15
degree bands are appropriate.  For each direclion interval the approximate functional
relationship between the littoral drifi, ), and the wave climate, H and T, is cstablished.
From these functional relationships it is possible to derive the faclors *n” and ‘m” in
Q~1" forll=11,

QT

Where ) = Longshore sediment transport rate [m Y15 | and H, and T, are the critical
values below which no sediment traasport takes place,

Cho the basis of carlicr studies, the following parameter vilues were determined:

n=4.3
m= 1.0
H, =0.5m

These values are applicd as globs] default values in the absence of a site specific
parameter study.

Given the parameter values above a representative wave height and period is derived
using the following nonlinear averaging formulac;

Hope =[ZRHH]'™ for H> H,,

Teee={ZRTIT™ ™

The normalised frequencies of occurrence, {11 and f{'1), are obtained from the joint
probability distribution of 11 and I,

Once Hegeand Toyy are found for the various discrete direetion intervals, simulations are
performed with only one set ol pammeters, namely Hg, and 1, rather than with the
whole wave climale.

In effect the application of Hey, and T, for a given directional sector, will yield the
same result, in terms of littoral drift, as the application of the entire joint probability
distribution of H and I’ for that part cular directional sector.

Although the method is based on a littoral drifl situation, the techniques have been
applied to other sediment process applications, such as harbour entrance sedimentation,
erescentic bay sediment transport, port breakwater bypassing cle.
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MINUTES OF THE ENVIRONMENTAL PUBLIC HEARING MEETING
ON THE PROPOSED DEVELOPMENT OF ALL WEATHER MULTI

PURPOSE DEEP WATER PORT - PHASE II BY M/S.
KRISHNAPATNAM PORT COMPANY LTD, AT
KRISHNAPATNAM,MUTTUKUR & EEPUR VILLAGES, MUTTUKUR
MANDAL, TAMMENAPATNAM, CHILLAKUR MANDAL, SRI

POTTI SRIRAMULU NELLORE DIST, AP HELD ON 20/02/2009.

Panel Members :

1. Sri Ram Gopal . K., Chairman
I.LA.S.,
District Collector
SPS Nellore
2. Sri K.L.P.Kumar Rep. of APPCB. Nellore

Environmental Engineer,

Speicial Invitee

Sri Venugopala Reddy,
RDO, Nellore

Project Authorities :
1. Sri Anil Kumar
2. SriJithendra Nimmagadda

At the outset, the Environmental Engineer welcomed the public
and other participants and informed about the need for conducting
public hearing for the | proposed Phase II development of
Krishnapatnam Port project as per the Ministry of Environment and
Forests, GOI Notification, dated:14-09-2006. He informed that the
A.P. Pollution Control Board, Regional Office, Nellore issued press
notification in Telugu and English News Papers on 18/01/2009. This
Notification was issued inviting objections, suggestions and opinion in
writing on the proposed development of all Weather Multi Purpose
Deep Water Port — Phase II by M/s. Krishnapatnam Port Company
Ltd, at Krishnapatnam, Muttukur & Eepur Villages, Muttkur Mandal,
Tammenapatnam, Chillakur Mandal, Sri Potti Sriramulu Nellore
District and called for suggestions, views and objections, if any, from
the public, bonafide residents, envirom:nental groups and others

located near the proposed project area, likely to be affected. He
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requested the public gathered at the venue to offer their suggestions,
views, comments and objections, if any, on the proposed project. The
project salient features and the project plan layout in addition to the
EIA reports and executive summaries were displayed prominently at
the venue for the benefit of the public

The District Collector, SPS Nellore District, A.P informed the
public that M/s. Krishnapatnam Port Company Ltd, at
Krishnapatnam, Muttukur & Eepur Villages, Muttukur Mandal,
Tammenapatnam, Chillakur Mandal, Sri Potti Sriramulu Nellore
District is proposing to develop an all Weather Multi.Purpose Deep
water Port — Phase II in an area of 6111 acres and informed the
public, about the significance of Public Hearing. He then requested
the Public to give their suggestions, views and objections, if any, on
the proposed project especially from environmental point of view. The
Distrlct Collector then requested the project authorities, to explain
the public about the Project activities and the measures proposed for

protection of Environment .

Sri Anil Kumar, Krishnapatnam' Port Company Limited,
explained the project activities to the public. He stated that they have
proposed to develop an all Weather Multi Purpose Deep water Port -
Phase Il in an area of 6111 acres. The Port Company proposes to
develop Phase II of the Port in view of requirement of additional berths
for importing coal, general cargo, petroleum products and containers
ete,. The salient features of development of Phase II are as follows:

» Increasing the length of north break waters.

» Provision of gateway cum transmission container terminal with
5 nos of berths in the southern side and one berth on the

“northern side of Kandaleru Creek.

» Provision of 2 nos berths for transportation of general cargo.
Provision of P.O.L berth at southern break waters for petroleum
products.

» And 5 berths for coal handling



The Government of Andhra Pradesh has agreed for supply of 1

MLD water for the port purpose and the additional requirement of 1

- MLD will be taken care through the Desalination Plant. The water
requirement for fire fighting will be taken from Kandaleru Creek.

The management will augment all the Pollution Control
Measures and Fire Fighting facilities and Navigation Channel already
provided in Phase [ to the requirements of Phase II.

He then explained the salient features of Environment Impact
' Studies carried within a radius of 10 Kms from the Port. The Status of
.Environment in the study area with respect to Marine Waters and
Territorial data on land side is observed to be within the standards
stipulated by the Central Pollution Control Board. :
The Government of Andhra Pradesh have agreed to provide an
> extent of 5800 acres for the development of Port in different Phases.
Till now 2418 acres have been handed over by the Government. :He
also informed that the Government have agreed to sanction an
7 amount of Rs.25.85 Crores, for the rehabilitation of project affected
“ villages as per G.O.MS.NO.68. And also sanctioned an amount of
5 Rs.31 Crores as compensation for the 1719 fishermen families and
2000 non-fishermen families outside the project affected area. The
Port Management has already constructed the houses for the
rehabilitated villagers. Till now ,the company provided employment to
£ 750 persahs directly and 1500 persons indirectly. The Port
Management is also taking up the Socio-Economic Activities such as
Development of Schools, Hospitals, Community Hall, and Worship
Places in the villages around the Port. An amount of Rs.4 Crores has

already been incurred towards these purposes.
Regarding Environmental Protection Measures the CEO assured

that:
i 'Greenbelt will be developed in an area of 80 Hac in Phase II
with a width of 50 mts adjoining the Residential Areas and
10 to 20 mts width Greenbelt in stock yard areas.
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ii. Proposes to provide water sprinkling system at storage and
different transfer points of Iron Ore and Coal with
mechanization of Bulk Material Handling.

iii.  Silencers, Accoustic Measures and Anti Vibration pads will
be provided to take care of the noise pollution.

iv. The Water Pollution will be taken care by providing drainage
system with necessary treatment facilities besides taking
care of effluents generated, during the dredging operations
and movement of ships.

The Chief Executive Officer has also assured the Monitoring of
Environment during the construction and operational Phases duly
allocating an amount of Rs. 2.4 Crores during construction period and
Rs. 74 Lakhs Per Annum during operation period. He also stated that
around 1.3 Lakh people will get benefited owing to development of -
industries around the Port in Nellore District. The other benefits that
accr'ue due to development of Phase II of the Port are _

a. Employment potential during the construction and
~operation Phases.

b. Development of Infra structural facilities around the Port.

c. Economic upliftment of the District as well as the State.

d. Development of Special Economic Zones and Industries in
the district.

' He assured that all Environmental safe guards will be taken
care of and requested the cooperation of one and all.

Sri T.Ramanaiah, Convenor, Nellore District Paryavarana
Parirakshana Samithi: While welcoming the project, stated that a
port was already existing since time immemorial at Krishnapatnam.
Some ancient temples are located in the surrounding areas and the
same have to be looked into by the Port Authorities. He expressed his
displeasure on transportation of Iron Ore to the Port through the
roads during First Phase operations of the Port and requested to take
all possible measures in regulating the same. He also requested to

take measures for controlling ground as well as surface water
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pollution in the area. He also requested to solve the problems of
fishermen who were affected by the project amicably. He apprehended
that there would be an Environmental impact in five surrounding
Mandals of the Port. He expressed his concern over the discrepancies
in the implementation of packages to the project affected people and
the delay in construction of fishing harbor and its location at
Juvvalladinne Village by the GOAP.. He then requested the
3 Government to solve all the problems being faced by the people
sympathetically. He expressed his happiness for raising the social
causes of the people on the National Social Welfare Day just as
coincidence.

Sri Dr Vijaya Kumar, Jana vigana Vedika: While welcoming
the project, he stated that major Environmental problems have not
been encountered due to operation of First Phase of the Port, bu;c
] expressed his apphrension on Environmental problems during Second
Phase of the Port. He opined that EIA should have been written in
colloquial Jargon for better understanding of the common people. .He
B also questioned the rationale behind the choosing of 10 Kms radius
for Environmental Impact Assessment Studies. He requested the port
: management to take all measures in combating the Air Pollution that
E may be caused by way of Sulpher Dioxide, Carbon Monoxide,
“g Particulate matter etc.,. He also opined that 100 mts Greenbelt may
be provided around the Port in lieu of proposed 50 meter Greenbelt.
He also stated that lot of aquatic resources present in Kandaleru
Creek Catering local fishermen and requested to look into their
livelihood also. He desired to develop the Port without causing
Tsunami hazards this being a cyclone prone area. He also expressed
hgppiness over the proposal of using surface water for construction
instead of ground water. He stated that the Port Management has to
take all measures for controlling the Marine Pollution, during dredging
operations besides following international standards for controlling
noise pollution. He stated that there exists some poramboke land in

the sourroundings and requested the Government to protect the
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same. He expressed apprehension of Health and Occupational
Hazards not only for workers but also to the surrounding villagers and
reciuested to provided health care facilities to the surrounding
villagers. He opined that the Budget allocated for the Protection of
Environment appears meager and may be at least minimum of 10% of
the project cost and emphasized need for sustainable development.
He then requested to incorporate all these in EIA and modify
accordingly.

Sri Dr Ramaiah, Janavigana Vedika: While welcoming the
project, he stated that the Environmental issues be given due care
and requested the port management to act on following:

k- The Port authorities have to take necessary measures on the
fatalities caused owing to transportation of Iron Ore during
First Phase of Development.

5 | ‘The Port authorities have to ensure the transportation of Iron
Ore in tarpaulin covered Lorries / tippers for cleaner
transport. .

iii.  Roads were damaged due to transportation of Iron Ore in the
District and the Port Aufhorities have to develop dedicated
road exclusively for port purposes.

iv.  The Port Authorities may provide 33% of Greenbelt in the
Port area.

v. Hospital facilities have to be provided for the local people.

Vi Employment opportunities to be provided for all local people
including landless people working in the fields.

He then requested to incorporate all these in EIA and modify
accordingly.

Sri Kodandaramiah, Krishnapatnam Village: While
welcoming the project, he stated that the employment is being offered
for the people from whom land was taken for the Port leaving landless
laborers depending on fields. He requested the Government to provide
unemployment benefit on yearly basis to all the poor people till the

compensation claims are settled.
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Sri Narahari, Ex-State President Democratic Youth
Federation of India: While welcoming the project, he stated that
railway track and power plants are being established as ancillary
units of Port. There is a lot of scope for industrization of the district
due to development of Port. Employment generation for the local

people is meager in the First Phase and requested to provide more

. employment in the Second Phase besides providing employment to
L, local educated youth, landless people etc.,. Hospital facilities have to
3 provided for the local people. He appealed for an all out support for
; development of the Port

S Sri Navadi muthyalayya, Krishnapatnam Gramam:  While
i3 welcoming the Project, he endorsed the views of Dr Vijaya Kumar and:
requested the Port Management to adopt their village. Hospitaf
facilities has to be ensured. Special compensation packages are to be

extended to the poramboke land people based on survey report

AR AR

without insisting for papers. Government shall ensure 24 hours power
supply to the village besides ensuring package to the local skilled
people.

Sri. Sai Krishna, Krishnapatnam Labour Society: While
welcoming the Project, requested the Government to extend the
compensation packages to all the families. Hospital facilities have to
be provided. Employment to be provided to the local people as
villagers have lost aquatic resources and salt ponds and hence the
Government has to do justice to the affected villages.

Sri Gudali Nagesh Babu, Krishnapatnam Village: While
welcoming the project, he stated that the Port Authorities have to
a.nnoﬁnce the packages in this hearing. Port management shall
provide employment to the people and develop the Krishnapatnam
Village. Port management has to provide the compensation to all
ceiling and patta lands besides providing power facilities, street
lights etc.,. in the village.
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Sri Ramalingam, Muttkur Mandal: While welcoming the
project, he stated that the Port Authorities have constructed houses
‘for the fishermen in an area of 36 ankanams. He requested
employment to all the people in the area.

Sri Ganga Raju, Upa Sarpanch: While welcoming the project,
he stated that the Port Authorities gave good packages to all the

people.. He appealed to extend the same to the spouses also and

\ requested the employment to all the people. :
Sri Chinna Polaiah, Krishnapatnam Village : While welcoming
i the project, he stated that there are discrepancies in the packagés
ﬁ offered by the Government. Many people in the villages depend on
local aquatic resources. He requested extension of package to ceiling
lands also. He requested the Port Management to uplift the villagers
lifestyle for using gas for domestic purposes in lieu of fire wood. Salt
pond land owners are also to be provided with employment in Port.
Sri Nellore Bhaskhar, Sombhurithopu Village: While
welcoming the project, he stated that the Port Authorities shall
provide the employment to their villagers also and requested the

extension of package to ceiling lands also.

Sri Anil Kumar, Krishnapatnam Port Company Limited,
While responding to the suggestions and remarks by the public stated
that the Port Management is in favor of the social cause of the people
of the surrounding areas and will support all social causes for the
upliftment of the village and its people. He further stated that

1. though the traffic accidents are not directly related to the Port
and even then the Port Management has been providing ex-
gratia to the affected victims, as vicarious responsibility.

2. The Port Management has been developing dedicated road to the

Port and railway line for transportation of cargo which in turn

- reduces the accidents due to transportation and also helps in
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controlling pollution. The dedicated road is already operational
and has diverted the cargo traffic.

3. Proposal for development of a wider Greenbelt will be examined
by consulting experts in the field and necessary action will be
taken accordingly.

4. Air pollution levels will be monitored by engaging Environmental

experts and the best possible technology will be adopted to
minimize the pollution.

'S. As far as possible employment opportunities will be provided to
the local people duly imparting training to the local youth.
! 6. The road damages will be promptly attended by the Port

; Management.

7. Health Care facilities will be provided for the local people.
8. Necessary budget will be provided for Environmental protection'

every year.

S A Tt PR b A

He assured the public that the Port Management will work for the

overall development of the area and for the cause of people.

The District Collector appreciated the public for active
participation and for offering remarks and clarified the following

points to the public:

-1) The Collector informed that the Port is a basic infrastructure
component for development of the region by industrialization.

2) The Collector directed the Management to take appropriate
technical measures to protect Environment and shall see that
the pollution levels be within the limits.

3) Regarding the rehabilitation measures, the Collector informed
that the Government allotted 6111 acres of land for the Port.
Out of this land 800 acres is only patta land.

4) District Administration will conduct Lok Adalat to settle land
disputes after consulting District Judge for speedy settlement.

5) The Government will train the landless, packageless and all

*  people at National Academy of Construction to upgrade their
skills suitable for a job and make efforts to provide suitable
employment.
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The Collector said that the Health problems raised by
public are hypothetical in nature and there is no need for
apprehension. ' ; .

7) Fishing harbor proposed at Juvvaladinne is to be based on
technical feasibility and the Fish landing centers will be
established, as per the convenience of public.

While epitomizing the Public Hearing Proceedings, the District
Collector stated that all the issues raised by the public have been
recorded and will be submitted to the Central Government for perusal

and for taking further necessary action.

Eigo:ﬁmﬁmig;’i;'r, Mtor

APPCB _~ , ~Sri Potti Sriramulu Nellore, AP
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Adani Krishnapatnam Port Limited
Compliance Report on Consent for Establishment (CFE) Order of APPCB dated: 25.02.2021 and
Amendment dated 06.04.2021 for
Phase - lll Expansion of Krishnapatnam Port

Consent for Establishment (CFE) Order for Phase — lll Order No: 633/APPCBI/CFE/RO-
NLR/HO/2010 Dt. 25.02.2021 and amended vide order dated 06.04.2021 and 16.07.2021.

Condition

Compliance Status

The proponent shall obtain Consents for Operation (CFO) from
APPCB, as required Under Sec.25/26 of the Water (P&C of P)
Act, 1974 and under sec. 21/22 of the Air (P&C of P) Act, 1981,

Complied.

Obtained CTO from APPCB vide Order No.

before commencement of the activity. APPCB/  VJA/  NLR/11344/CFO/HO/2019
11/11/2022, valid up to 31.08.2027.
Compensation is to be paid for any environmental damage | Noted.
2 | caused by it, as fixed by the Collector and District Magistrate
as civil liability.
The rules and regulations notified by Ministry of Law and | Noted with the condition.
3 | Justice, GOI, regarding the Public Liability Insurance Act, 1991
shall be followed.
Water: Noted.
The source of water is Muthukur Reservoir of 1000 KLD and 4 | AKPL has installed a dedicated pipeline and
MLD of water from Nakkala kalava irrigation drain. The | pumping system from the Nakkalakalva drain to
maximum permitted water consumption after proposed | the port, with a separate flow meter to monitor
expansion is as following: water usage.
Qty as per | Proposed in | Total after e The water is used for dust suppression,
SN Fritgese CZOZ;TE:TJT UE:e":’;T:::& “?;I'_‘;'}"“ firefighting, and other non-potable purposes.
4 lll (KLD) e 1,000 KLD from the Muthukur Reservoir &
1. D{;‘f‘ S':!?,?Fessmns & | 16000 1700 3300 e 4 MLD from the Nakkalakalva drain
T 5 o = AKPL is submitting the details in Form — 1 to
3. Domestic 600 600 1200 APPCB on monthly basis and Half-yearly
Total: 2500 KLD | 2500 KLD | 5000KLD basis to MoEF & CC.
Separate meters with necessary pipeline shall be provided for
assessing the quantity of water used for each of the purposes
viz., Dust suppression, Domestic purposes, Washing and
servicing, development of greenery.
Wastewater generation AKPL has been operating
st Pupcne | Bhstr s [pemin | sprnn | | S00KLD STP &t CVR Amerities Complex
o (KLD) Phase-lll (KLD) (KLD) - 40 KLD STP at Admin. BUIldlng
1 Other - 240 240
Utiities Treated water being used to greenbelt
5 |[2 | Domestic 300 450 750
Total 300 KLD 690 KLD 990 KLD development
Treatment & Disposal (As per EC order)
Source of Treatment Mode of final
effluent disposal
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S. No

Condition

Compliance Status

Domestic | Sewage Treatment Plant of capacity of 700
KLD consisting of Sewage rollection
Sump, Fluidized Bed Bio Reactor,
Secondary clarifier, Clarifier Waler Tank,
Dual Media

Fiter, treated water tank, Sludge drying

beds efc.

Treated
domestic
filuents

evelopment
nd
suppression

shall
utilized for
reen belt

dust

Efffuent Treatment Plant of 300 KLD
capacity consisting of Neutralization tank,

Utilities

mixing tank, clariflocculator, aeration tank,
secondary clarifier, holding tank, pressure
sand filter, activated carbon filter, siudge
drying beds etc. for ireating effluents

reated effluent
shall be reused
Equalization tank, Qil Grease ftrap, flash [for green belt
nd for dust
uppression.

The effiuent / sewage shali be treated to

the on land for
irrigation standards, as stipulated under Schedule VI of
Environment (Protection) Rules, 1986, notified by Ministry of

.

Noted.

AKPL has been operating 2 No. of Sewage
Treatment Plants (STP) 1 X500 KLD & 1 X 40
KLD for treatment of sewage generated in the

6 | Environment and Forests, Government of India vide G.S.R.422 ort
(E), dt.19.05.1993 and its amendments thereof. The treated .F; ' 5 watewasr o S TR Belng s
wastewater shall be used for development of greenery, dust [ frei was %\:a B WREING Wiz
suppression, re-used for various purposes within the premises. or the green betk wilhi port premises.
The Air pollution Control equipment shall be installed along | Noted.
with the commissioning of the activity and shall comply withthe | ¢  The Port is being supplied with non-
following for controlling air pollution: conventional source of energy through
S. No. | Details of stack Stack 01 Power Grid for uninterrupted power supply.
a) eched D D.G Sets (BLYTH Wind Park Pvt. Ltd., Ananthapur
b) | Capacityof | 5x 2000 KVA, 1 x 1000 KVA, 2 Diitstiire, Efooem)
D.G. set x 750 KVA, 5x o The DG Sets are being operated as back up
500 KVA, 3 x 320 KVA, 3 x for emergency lighting & safety during power
250 KVA, 3 x 160 breakdowns.
KVA, 10 x 125 KVA, 10 x 82.5 e Retrofitting certification was carried-out for
KVA, 3 x 380 KVA the DG Sets.
c) Fuel Diesel o The DG Sets are being monitored once in 6
7 |'d) |[Stack heighfThis condition has been amended months through a NABL Accredited 3 Party
above thevide CFE order No: and submitting the analysis reports to
ground 633/APPCB/CFE/RO- APPCB.
NLR/HO/2010 dated 06.04.2021.
The Port shall provide stack
heights for the DG sets based on
the following formula,
H=h+0.2YKVA Where H= Total
height of the stack in meters, h=
Height of the building in meters.
e) Details of air Acoustic enclosures with
polluton control | silencers
equipment
The proponent shall comply with the following for controlling | Complied.
8 | fugitive emissions:

e Vehicle movement shall be minimized / eliminated by
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S.No

Condition

Compliance Status

implementing mechanical operation.

« All the vehicles involved in transportation of cargo shall
be covered with tarpaulin.

e Vehicles shall be managed to avoid traffic congestion
and shall provide empty dusting vehicle washings /
dry cleaning system to clean all out going cargo
vehicles.

e Based on ftraffic density/ vehicular movements
anticipated from the port, parking facilities shall be
provided.

- Mechanized loading and unloading of cargo
shall be implemented to avoid emission from
vehicle movement.

- All the loaded trucks and wagons shall be
covered with tarpaulins.

- Provided mechanized ship
unioaders and conveyer systems

- Provided Water sprinkler system in ship
unioaders and conveyer system for dust
suppression.

- Provided Gl sheet covering for all transfer
towers and Conveyor.

- Provided MDSS with 248 Nos sprinklers at
yards

- Deployed 12 Nos. of Truck mounted sprinklers
for roads and transit areas & stock piles.

- Provided 8 No. tractor mounted hydraulic
broom sweeping machines for cleaning the
roads and jetty areas.

loaders &

All the transfer points, loading / unloading points and conveyer
systems shall be housed completely with leak proof

Noted.
All the existing transfer tower points have been

9 | arrangements. Adequate dust suppression and containment | covered using Gl sheets with openings as
measures shall be implemented for effective control of fugitive | required for access and sprinklers have been
emissions. installed for dust suppression.

Hazardous / Solid Waste details: Noted.
The Port Authority shall comply with the following w.r.t All the hazardous waste generated by the Port
disposal of solid waste after expansion: are collected, stored, and disposed to authorized
recyclers/re-processors.
S.No. IName of Waste Quantity Mode of disposal
1 [Solid waste (degradable) 1800 kg/day [To reuse green belt E - Waste is being collected and disposed to
Rsrma””“’ SPCB authorized E-waste recyclers and
2 iSolid waste (Non-degradable) [200 kg/day [To authorized submitting the details in Form — 3 to SPCB
recyclers regularly
3 |STP sludge 120 kg/day [To be used as manure
4 [ETP sludge 50 kg/day  [To TSDF for secured | Hazardous waste (Waste oil) — AKPL is
0 e b and fill quantifying the waste oil and disposing to SPCB
w;;;ggaﬁ'ar;gf:;g"sm;i authorized Waste oil recyclers through APEMCL
6 [Chemical containingcargo 100 KLPA _ [To authorized portal and submitting the details in Form —4 to
residue and sludge recyclers/ reprocessors|] SPCB  regularly.  Latest Submission on
7 [Sludge and filters contaminated|200 TPA | TSDF 29.04.2025.
ith oil
8 Eallasi‘\_.vater containing oil 250 KLPA Copy attached as Annexure -A
om ships
9 |Used/ Sgent Oil 350 KLPA
10 |Wastes / residues containing 0il100 KLPA
11 [Sludge from treatment of waste|100 TPA
ater arising out of
E}eaning!disposal of barrels/
ntainers
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S. No Condition Compliance Status
12 Escarded containers/ barrels/ {100 TPA
iners contaminated with Haz. To authorized
aste/ chemicals recyclers/ reprocessors
13 [Flue gas cleaning residue 10 TPA TSDF
14 [Chemical sludge waste from  |100 TPA
(water treatment
15 |0il and grease skimming 20 TPA
residues
The following rules and regulations nofified by the MOE&F Naisg.
1 "| The port is complying with the rules and

GOl shall be implemented.

regulations notified by the MOE&F, GOI.

a.

Regulation of Persistent Organic Pollutants Rules,
2018.

b.

Hazardous waste and other wastes (Management and
Transboundary Movement) Rules, 2016.

o

Plastic Waste Management Rules, 2016.

o

Manufacture, Storage and Import of Hazardous
Chemicals Rules, 1989

Fly Ash Notification, 2016.

Batteries (Management & Handling) Rules, 2010.

E-Waste (Management) Rules, 2016.

S |~|e

Construction and Demoliton waste Management
Rules, 2016.

Solid Waste Management Rules, 2016.

J.

The Public Liability Insurance Act, 1991 and its
amendments thereof.

Other Conditions:

12

The Port shall comply with the following conditions as
committed during the CFE Committee meeting held on
23.02.2021:

M/s. KPCL shall implement Mechanized MDDS
systems for effective dust control. Water meters
and energy meters shall be installed to record the
quantity of water consumed and electricity
consumed for MDSS systems.

Noted.

Port has been installed and operating
Mechanical Dust Suppression System (MDSS)
with 248 Nos. of sprinklers at coal stacking and
wagon loading areas. Separate Energy meters
are installed to record the electricity
consumption for MDSS.

M/s. KPCL shall conduct performance evaluation of
MDSS systems.

Noted.

M/s. KPCL shall explore the possibility of usage of
Chemical suppressants such as Sodium / Potassium
Aluminates, for effectively mitigating the dust
emissions during coal / dusty cargo handling.

Noted.

M/s. KPCL shall restrict the coal stack height to 10 m
only. In future, APPCB will examine the increase in
stack height of dusting cargo from 10 m to 12 m
depending up on the justification submitted by the port.

Being Complied.

This condition has been amended vide CFE order No:
633/APPCB/CFE/RO-NLR/HO/2010 dated
06.04.2021. The Govt. of A.P allotted surface water

Being Complied.
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Compliance Status

i.e., 1000 KLD from Muthukur Reservoir and 4MLD of
water from Nakkalakalva irrigation waste water drain,
which is sufficient to meet the total water requirement
for port utilization for Phase-lll. Further, Nellore
Municipal Corporation commissioned one STP of 5
MLD capacity to treat municipal sewage. STPs of
capacity 70 MLD are under construction. The Port
shall explore possibility of utilization of treated waste
water for dust suppression purpose in the Port area.
The KPCL shall not draw the ground water under any
circumstances.

o The consented source of water is from
Muthukur Reservoir with a withdrawal
quantity of 1000 KLD and 4 MLD of water
from Nakkala kalava drain.

e AKPL is collecting 1000 KLD of water from
Muthukur Reservoir through tankers and
Nakkala Kaluva water is through pipeline
directly to Port.

o AKPL is submitting the water consumption
details in Form — 1 to APPCB on monthly
basis and Half-yearly basis to MoEF & CC.

Copy of Form — 1 for the period from Oct'24 to
Mar'25 are attached as Annexure- B

M/s. KPCL shall allow the effluents / leachate
generated from dust suppression / coal handling etc.,
into sea under any circumstances. The garland drains,
settling tanks shall be de-silted regularly for free flow.

Noted.

e Runoff from coal storage yards is routed
through peripheral drains, collection pits and
guard (Dump) ponds with facility to recycle
the water for dust suppression.

e Run-off water generated within the port
premises is systematically diverted to
sedimentation pits for settling of suspended
particles.

e The water is being subsequently reused for
dust suppression and green belt

maintenance, promoting resource
conservation and sustainable water
management.
Being Complied.
Greenbelt of width 100 m shall be developed along the
boundary of the port as committed in the public hearing | ® AS on March 2025, the greenbelt developed
in an extent of 213.60 Ha

(para no. 5 of EC order dt.11.01.2021) and as
stipulated in the CFE order dt.08.05.2010. The
greenbelt shall be developed in an area not less than
120 Ha along the Port boundary and around the coal
storage areas with native species, as stipulated in EC
order dt.11.01.2021. Saline water-resistant saplings
shall be planted as Bay-of-Bengal is located in the
vicinity.

e Developed block plantation along port
boundary, 100 m width coastal plantation,
plantation roads and, around coal yards and
avenue, median plantations all along the
internal road networks. Ecological Park
developed.

e Latest Green Belt Drawing attached as
Annexure C

The liquid cargo / chemicals shall be stored in the
port area complying with OISD norms. All
precautions shall be taken to prevent any chemical
accidents. The chemicals stored in the port
premises and their capacities shall be informed to
the EE, RO: Nellore from time to time.

Noted.

e The port is complying with OISD Norms.

e AKPL has provided Oil Boom, Skimmer and
chemicals to attend any accidental oil spills:
Staff was trained to meet Tier-I Oil spills.

e As per Disaster Management Plan, Indian
Coast Guard will be alerted to coordinate.
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e The Port regularly informing the type of
chemicals and their capacities to the
Environment Engineer, APPCB Regional

office, Nellore.
This condition has been amended vide CFE order No: | Complied.
633/APPCB/CFE/RO-NLR/HO/2010 dated
06.04.2021
The Port shall implement effective dust suppression
measures to meet National Ambient Air Quality
standards.
This condition has been amended vide CFE order No: | Complied.
633/APPCB/CFE/RO-NLR/HO/2010 dated | Port installed and operating 5 nos. CAAQM
06.04.2021 station  towards  Gopalapuram village,

The Port shall maintain and operate 3 nos. of CAAQM
stations properly, consistently and transmit the data to
the APPCB server, online.

Thamminapatnam village and Krishnapatnam
village, the values are connected to the APPCB
site.

The Coal stock yard shall be enclosed suitably to have
three layers of green belt of varying height on all the
sides.

Being complied.
Maintaining 20-meter width greenbelt around the
coal stack yard zones.

Dusty cargos shall be handled through mechanized
handling equipment for loading & unloading
operations.

Closed conveyor belt with water sprinkling
arrangement shall be provided for conveying dusty
cargos like coal& iron ore.

| complied

Being complied

The ship un-loader for unloading and transfer of
material shall be provided with in-situ water sprinkling
system to avoid dust nuisance.

Being complied

Mechanical stackers cum reclaimers for staking
transfer and reclamation and conveyors for transfer of
materials without manual handling.

complied.

Dry fogging system shall be provided at transfer
points.

Complied.

Automatic water sprinkling shall be provided at all
dusty cargo stock yards.

There shall be interlocking between the CAAQM
station values for particulate matter and MDSS.

Noted.

e Mechanical dust suppression system is in
place in the Port.

e Automatic water sprinkling has provided at
all dusty cargo stock yards.

The facility shall maintain standby centrifugal pump
with drive motor for uninterrupted dust suppression of
the cargo.

Being Complied.

The coal & iron ore shall be transported by rail from
the stacking area as far as possible. The residual
cargo if any shall be transported by road through
covered ftrucks duly complying with the following
measures:

Noted.

Port is transporting coal to the nearby Power
plants through closed conveyors, and to the
steel plants and cement plants the coal is being
transferred through rail with tarpaulin covers,
only a small quantity of coal is being transferred
through truck covered with tarpaulins.

.. Traffic congestion shall be avoided.

Being complied.
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S. No Condition Compliance Status
il. Automated mechanical water sprinkling shall be | Presently AKPL has been deploying DSS
provided on roads and at dusty cargo storage | Tankers for dust suppression on the roads.
areas, for suppression of dust.
iii. All the vehicles involved in transportation of cargo | Being Complied.
during the break downs shall be covered with | Ensuring 100% Tarpaulin coverage to Coal
tarpaulin and also ensure to manage vehicles Trucks on par with the cargo handling capacity.
iv. The truck movement shall be through a dedicated | Noted.
road meant for truck movement located and avoid | Port has dedicated 4 lane road connecting NH-
movement of trucks closer to residential areas. 16 for truck movement.
, .| Being Complied.
V. Thg trucks sr}all be fully covered with tarpaulin Ensuring 100% Tarpaulin coverage to Coal
while plying with cargo-on the rmads. Trucks on par with the cargo handling capacity.
; . , Noted.
o ﬁ‘g ;:;gsgdv?hhrigi:%sh T;Til{r:‘lge a%tef;?s?aghhea?gg L Port has installed two number of wheel washing
' facility for outgoing trucks leaving the Port.
Noted.
e Qil Spills are being managed as per the
approved Oil Spill Contingency Plan.
. The port shall provide oil spill containment facilities | ¢  AKPL has provided Oil Boom, Skimmer and
around the SBM. chemicals to attend any accidental oil spills.
o Staff was trained to meet Tier-1 Oil spills.
As per Disaster Management Plan, Indian
Coast Guard will be alerted to coordinate.
The port shall take necessary environmental | Being Complied.
» protection measures for the dump yard of the dredged
material.

13

The industry shall comply with all the conditions stipulated in
the EC order dt.11.01.2021 issued by MoEF & CC, Gol, New
Delhi under Phase-Il.

Being complied.

14

Fire detection and firefighting facilities with adequate water
storage facility shall be provided in fire prone area in
consultation with competent authorities.

Noted.

AKPL has adequate firefighting facilities with
water storage facility for the entire Port area.

15

Onsite & offsite Disaster Management plan shall be prepared
to meet any eventuality in case of any accident. Mock drills
shall be conducted at least twice a year and modifications
required if any shall be incorporated in Disaster Management
Plan and shall submit to Board.

Noted.
Onsite emergency plan has been prepared and
submitted to District Collector for incorporating
with Offsite emergency plan of District
magistrate.
» Latest DMP update copy submitted to
District Magistrate office on 30.08.2024.

Copy Attached as Annexure D

16

The Port Authorities shall prepare a safety report and carry
out an independent safety audit report of the respective
industrial activities including chemical storages / isolated
storages by an expert not associated with such industrial
activity as required under Rule 10 of MSIHC Rules, 1989 and
get it approved by the Factories Dept., and submit the
compliance along with copy of the safety report, safety audit
report and safety certificate at concerned Regional Office,

Being Complied.
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S. No

Condition

Compliance Status

APPCB.

17

The Port Authorities shall submil a copy of lhe NOC issued
by the Andhra Pradesh State Disaster Response and Fire
Service Dept., (APSDRFSD) at concerned Regional Office,
APPCB.

Being Complied.

Copy attached as Annexure G

18

The Port Authorities shall submit risk assessment report
covering worst scenario clearly describing impact within the
industry premises and outside the industry premises and
emergency response system.

Complied.

19

The Port Authorities shall obtain prior permission from
MoEF&CC, Gol and APPCB for any changes in the cargo type
/ capacity. -

Noted.

DO levels in the sea water at the dredging area shall be
monitored at regular interval and the dredging time shall be
suitably regulated to prevent depletion of DO levels in the sea
water.

21

The industry shall submit compliance to the conditions
stipulated in the EC and CFE orders to the concerned Regional
Officer of APPCB every six months and shall upload the same
at APPCB website viz.,
hitps://pcb.ap.gov.in/Ul/Submission Compliance of EC CF
E_CFO_Direction.aspx.

Being complied.

Submitting the 6 Monthly Self Certified & NABL

Accredited 3rd Party Compliance Reports for the

period from April to September & October to

March respectively along with Terrestrial &

Marine Monitoring reports submitted on 20.05.24

to MoEF & CC and APPCB.

e The reports for the period from Oct'24 to
March'25 are attached.

e In addition, NCSCM is Monitoring the Land,
Air quality, Noise, Water, Marine, Marine
sediment parameters and mangroves, ones
in four years.

Latest NCSCM Monitoring report is attached
as Annexure-E

Complied.

Copies of the Acknowledgements are
attached as Annexure-F

22

Concealing the factual data or submission of false information/
fabricated data and failure to comply with any of the conditions
mentioned in this order may result in withdrawal of this order
and attract action under the provisions of relevant pollution
control Acts.

Noted.

23

Notwithstanding anything contained in this conditional letter or
consent, the Board hereby reserves its right and power Under
Sec. 27(2) of Water (Prevention and Control of Pollution) Act,
1974 and Under Sec.21(4) of Air (Prevention and Control of
Pollution) Act, 1981 to revoke the order, to review any or all the
conditions imposed herein and to make such modifications as
deemed fit and stipulate any additional conditions.

Noted.

24

Any person aggrieved by an order made by the State Board
under Section 25, Section 26, Section 27 of Water Act, 1974
or Section 21 of Air Act, 1981 may within thirty days from the

Noted.




1901 1787

S. No Condition Compliance Status

date on which the order is communicated to him, prefer an
appeal as per Andhra Pradesh Water Rules, 1976 and Air
Rules,1982, to such authority (hereinafter referred to as the
Appellate Authority) constituted under Section 28 of Water
(Prevention and Control of Pollution) Act, 1974 and Section
31 of the Air (Prevention and Control of Pollution) Act, 1981.

10
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Lr. No. AKPL/ZENVIRONMENT/APPCB/025/2025-26 Date: 29.04,2025
To
The Environmental Engineer,
A.P, Pollution Control Board,
Regional Office,
SPSR Nellore,
Sir,

Sub:- Adani Krishnapatnam Port Limited - Bio Medical Waste Annual Returns -
Farm - IV - Submitted - Reg.

Ref:- 1. Authorization No. GN-19/APPCB/RO/NLR/BMWM/2024-521.

eeE

In compliance with the conditions stipulated in Bio Medical Authorization order vide
reference cited above we are herewith submitting the Annual Returns of Generation,
Storage & Disposal of biomedical Waste for the period of January-24 to Oecember-24 in

Form- IV as per the Bio-Medical Waste Management Rules, 2016.

Kindly acknowledge receipt of the same,

Yours sincerely,

Adani Krishnapatnam Port Limited.

(Authorized Signatory)

Encl: a/a
Adani Krishnapatnam Port Ltd Tel +91 86123779049
PO Bag No 1, Muthukur Mandal, Fax +91 861 237 7045
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www, adaniports.com

CIN: U45203AP1996FPLC0O23529

Registered Office: Adan Corporate House, Shanti gram. Nr. Vaishno Devl Circle, 5. G Highway, Khodiyar. Ahmedabad - 382421, Gujarat, Indis



FORM - IV
(See rule 13)
ANNUAL REPORT

[To be submitted to the prescribed autharity on or before 30th June every year for the
period from January to December of the preceding year, by the accupier of health care
facility (HCF) or common bio-medical waste treatment facility (CBWTF)]

Sl | Particulars
1.2 — . s . - :
| 1. Particulars of the | Health Care Facility
i Occupier N e . Sy o B
Mr. Kaushal Singh
(i) Name of the Adani Krishnapatnam Port Limited,
| authorized person | Krishnapatnam Village,
| (occupier ar " | Muthukur Mandal,524344
operator of facility) SPSR Nellore, +91 8099002568
. B kaushal.singh@adani.com e o
(ii) Name of HCF or | Occupational Health and Dental facility
L o b R =
(iii) Address for .| Adani Krlshnapatnam Port Limited
| Correspondence [ S SO
, (iv) Address of PO Bag, No.1, Krishnapatnam Vltlagp Muthukur Mandal,
[ | Facility | | - - 1
| (v) Tel, No, Fax. No | ¢ - '
‘ (\n) E-mail ID l _,| Kaushal.sin_g_h_@adélrli.com B |
(w) URL of Website B ‘.
(vm) GPS HCF - 14.274547 N ?
coordinates 80.10066 E
of HCF !
' or CBMWTF - B -
(ix) Ownership of | Private
HCF or CBMWTF | ° - B - o - _
(x) Status of Authorization No : GN-19/APPCB/RO/NLR/BMWM/2024-
Authorization 521
under the Bio- Issued on 29,.08.2024
Medical Waste | valid up to : 30.04.2025
(Management
and Handling)
Ru{es ——te 4 R — a - S - RR— —
(xi)Status of " CTO & HWA Order No.
Consents under .| APPCB/VJA/NLR/11344/CFO/H0O/2019 dated
Water Act and "I 11.11.2022
_— | Air Act | valid up to 31.08.2027 - S
2 Type e of Health Care | OHC & Dental Care
_Facility n o . " N B
0 Bedded Hospttal .| No. of Beds: 11




(ii) Non-bedded
hospital
(Clinic or Blood

Bank or Clinical
Laboratory or
Research Institute
or

Veterinary Hospital
or any other)

and its date of

ExpEy
Details of CBMWTF

(i) Number
healthcare
facilities covered
by CBMWTF

(iii) License number |

| m/s SS BIO CARE, Attivaram (v),
" | Ozili (M), Tirupati District,

(ii) No of beds
covered by
. CBMWTF

1906 1792

NA

| APPCB/VJA/NLR/11344/CFO/H0O/2019 dated 11.11.2022

Expiry date : 30.04.2025

(iii)Iinstalled
treatment  and
disposal capacity
| of CBMWTF:

(iv) Quantity of
biomedical
waste treated or
disposed by
| CBMWTF
Quantity of waste
generated or
disposed of in Kg
per (on monthly
average basis)
(August  -24 to
December-24)

Details of the
Storage, treatment,
transportation,
processing and
_Dispaosal Facility
() Details of the on-
site storage facility

01
— — p——
1

NA o o B

|

= -

NA

Month Red (Kg) | Yellow(Kg) = Blue (Kg)
B | Category | Category | Category

August-24 ' 2037 12.5 | 46

| September -24 | 27.5 | 23 | 9
October-24 1 1685 | 10
November-24 23.6 | 197 T3
December-24 | 231 | 19.8 "?.5_5

' ~ M/S SS BIO CARE, Attivaram (v), o

Ozili (M), Tirupati District.
Size NA
| Capacity:NA o

Provision of on-site storage: (bf:ld _s.torage or any other
provision)




' dispasal facilities
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(iii) Quantity of
recyclable waste
sold to authorized
recyclers after
treatment in kg per
annum.

T (iv) No of vehicles
used for collection
and transportation

(v) Details of
incineration ash and
ETP sludge
generated and
disposed during the
treatment of wastes

| of biomedical waste |

; Type of No of | Capacity
treatment units Kg/ day
equipment

Incinerators NA T NA
Plasma NA NA
Pyrolysis L

‘Autoclaves | NA NA

| Microwave | NA |  NA

i ng'droElavlé NA NA
Shredder NA NA
Needle tip NA ~ NA
cutter or
destroyer

~ Sharps | NA | NA

encapsulatio

n or concrete

pit
Deep burial NA NA
pits;
Chemical | NA NA
disinfection;

Any other NA |  NA
treatment

equipment; — I -

Red Category (like plastic, glass etc.)
NA
= S TR
Incineration | Quantity
Ash generated
ETP Sludge

L in Kg per annum |

1793

| Quantity treated |
or disposed in
kg per annum

Where as._pgsa o




' (vi) Name of the | l
Common Bio- I
Medical Waste
Treatment Facility
| Operator through
which wastes are
__disposed of
(vii) List of members
HCF not handed
over bio-medical
| waste. -
Do you have a bio-
medical waste
management
committee? If yes,
attach minutes of
the meetings held
during the reporting
__|period
7. Details training
| conducted on BMW_
0 Number of
trainings conducted
on BMW
Management. |
(11) number of
| personnel trained l
(iii) number of ‘
| personnel trained at
the time of |
! induction |
! (iv) number
| personnel
| undergone
| training so far
| (v) whether
standard manual for
| training is available?

of |
not | [
any

(vi) any other
information)

Details of the
accident occurred

_| during the year

(i) Number of
Accidents occurred
(i) Number of the
persons affected
(i) Remedial Action
taken (Please attach I
details if any)

(iv) Any Fatality

occurred, details. | |

1908

1794

M/S SS BIO CARE, Attivaram (v),
Ozili (M), Tirupati District.
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9, Are you meeting the |
standards of air ‘
Pollution from the
| | incinerator?  How
many times in last
year could not met
the standards? | | ) - .
Details of NA

Continuous anline
emission monitoring
 systemsinstalled | |
10. | Liquid waste NA
generated and
treatment methods
in place. How many
times you have not
met the standards

. |inayear> | | IO
11. | Is the disinfection NA

method or

sterilization

meeting the log 4
standards? How
many times you
have not met the

| |standards in a year? ' | ) .
| ~12.- | Any other relevant ' { (Air Pollution Controt Devices attached with the
| linformation | _|Incinerator) NA

Certified that the above Bio Medical waste details report is for the period from 1%

January 2024 to 31° December 2024.
e LRy A
O aX

Name & Authorized Signatory
Institution Date:
Place : Krishnapatnam Village,
SPSR Nellore, 524344




 S.No

Schedu
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Adani Krishnapatnam Port Limited
Compliance Report on Bio Medical Waste Authorization conditions stipulated
in the Consent Order of APPCB Dt. 29,08.2024

Consent conditions
le-A

The applicant shall make an application for renewal
of authorization under Biomedical Waste
Management Rules, 2016 at least 60 days before
the date of expiry of this order, along with
prescribed fee

| The authorized person shall comply with the rules
of Biomedical Waste Management Rules, 2016 and
| the amendment made there from time to time.

The authorized person should handie waste
without any adverse effects to human health and
| the environment.

| The Bio - Medical Waste shall not be mixed with

other wastes.

| The Bio-Medical Waste shall be segregated into |
containers/bags at the point of generation in

| accardance with Schedule-l of the notification
prior to its storage, transportation, treatment and
disposal, The containers shall be labeled according
to schedule-1V of the notification.
If a container is transported from the premises

where Biomedical Waste is generated to any waste |
treatment facility outside the premises, the |

container shall apart from the label prescribed in
Schedule-IV of the notification, also carry
information prescribed in Schedule-lV of the
| notification.

Not with standlng anything contained in the Motor
Vehicles Act, 1988 or Rules there under, untreated
Biomedical Waste shall be transported only in such
vehicle as may be authorized for the purpose by the
competent authority as specified by the
Government. o

The person authorized under these rules shall not |
lease, sell, transfer or otherwise transport the
Biomedical Wastes without obtaining prior
permission of the Member Secretary, A. P. Pollution
Control Board.

report to the Member Secretary, A.P. Pollution
Control Board in Form IV by 30th June every year,
containing information about the categories and

| the prescribed year.

quantities of Biomedical Wastes handled during

Every occupier/ operator shall submit an annual

_Ec_m_'\;_aliance Status

Noted the Condition

Being complied
Being complied

| Noted and béiag_complie_d

Being complied, waste segregation is
being done with preper labelling the
category of Waste. |

Being complied

| Condition Noted

Condition Noted

' Noted for compliance.
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Every HCF shall maintain a daily record of waste
generation quantity either in voluine v by

weight in Kg/day as fallow:

a) Human anatomical waste/ animal anatomical/
solid waste/ expired and discarded medicines /
chemical liquid etc. (Yellow bag)

b) Contaminated waste (Recyclable) (Red bag)

c) Sharps including metals etc. (puncture proof
White container)

d) Glass Items, metallic body implants (Blue bag)

1.
related to the generation, collection, reception,
storage, transportation, treatment, disposal and / or
any form of handling of Biomedical Waste in
accordance with these rules and add any
guidelines issued. - .
All records shall be subject to inspection and
verification by the Member Secretary, A. P,
Pollution Control Board or autharized officer of A,
P. Pollution Control Board at any time,

12.

E_ve.rgf authorized personnei_sﬁéll maintain records

1797

Daily Waste géneration record is being
maintained

| All the records for generation and
disposal are being maintained,

'éeing comp_l_i_e_d'

13. | When any accident occurs at any institutian or
facility or any other site where Biomedical Waste is
handied or during transportation of such waste, the
authorized person shall report the accident in Form
- | to the prescribed authority forthwith. -
14. | The applicant shall exhibit the authorization of the

! Board in the premises at a prominent place for the
information of inspecting officer of different
departments. -
15. | The applicant shall inform the prescribed authority,

| the name and designation of the concerned person

! in-charge of Biomedical Waste Management in the
Health Care Establishment. This person shall be

' held responsible for the implementation of Bio
' Medical Waste Management Rules, 2016, -

' Schedule - B

1. | Segregation of the waste as given in accordance

with Schedule - | of the Bio-Medical Waste
Management Rules, 2016 should be carried out at
source only. iy S
2. | All syringes and needles should be mutilated before
discarding.
| - - S — — - ——eend
I Je Mutilation / Shredding must be such so as to
prevent unauthorized reuse,
4. | Chemical treatment should be carried out using at
least 1% Hypochlorite solution or any other

Condition noted

| Being complied

' Condition being complied

Condition noted

Being complied

 Noted and being complied

Being complied
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that chemical treatment ensures disinfection.

No untreated Biomedical Waste shall
stored beyond a period of 48 hours

equivalent chemical reagérﬁ. It must be ensured |

be kept

Being complied o

| The Bio Medical Waste shall be disposed for

treatment after disinfection and segregation to the
following Common Bio Medical Waste Treatment
Facility,

M/s. S S Bio Care, Attivaram (V),

Ozili (M), Tirupati District.

Ph No: 9652921133/44/55/66

"

KN

13,

14,

No Health Care Faci"l'ity shall install or operate an
incinerator without specific authorization of

| prescribed authority.

Under no circumstances shall Incinerable waste of
the Schedule | of the Rules of 2016 of any kind be
_openly burnt anywhere.

thermometers, pressure and other measuring
equipment in Health Care Facility shall be

| autharized by the prescribed authority.

collected, stored and sent back to manufacturers. |

measures to ensure that the spilied mercury does
not become part of Biomedical or other solid waste
generated from the HCF.

The occupier of the HCF shall dlspose any waste
containing equal to or more than 50 mg/Kg. of
Mercury, as per the provisions of Hazardous and
other Wastes (Management & Transboundary

Movement) Rules, 2016 and amendment thereof,

The Mercury spillage / losses due to breakage of | Conc

| The occupier of the HCF shall take all necessary Condition Noted

Being comblied

Generated Bio Medical Waste being
disposed to CBMWTF (SS Bio Care)
Treatment facility only.

Condition Noted
Condition Noted

Condition Noted

Condition Noted

The authorization shall comply with the prowsmns Condition Noted

of the Environment (Protection) Act, 1986 and the
Rules made there under.

The authorization or its renewal shall be produced
for inspection at the request of an officer

Condition Noted

The person authorized shall not rent, lend, sell,
transfer or otherwise transport the biomedical
wastes without obtaining prior permission of the
prescribed authority.

Condition Noted.

15.

Any unauthorized change in personnel, equipment
or working conditions 3as mentioned in the
application by the person authorized shall
constitute a breach of his authorization.

| Condition Noted

16.

It is the duty of the authorized person to take prior
permission of the prescribed authority to close the
facility and such other terms and conditions may
be stipulated by the prescribed authority.

Condition Noted
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17. | The HCF shall not use chlaorinated bags for | Condition Noted
| collection of Bio Medical Waste as per Bio Medical .‘

| | Wastes Management Rules, 2016 and its

1 | subsequent amendment. T

‘ 18. | The HCF shall use bar coding system during the | Condition Noted
handling of Bio Medical Waste as per Bio Medical
Wastes Management Rules, 2016 and its
subsequent amendment.

1799
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Lr. No. AKPL/ENVIRONMENT/APPCB/022/2025-26 Date: 29.04,2025
To

The Environmental Engineer,

A.P. Pollution Control Board,

Regional Office,

SPSR Nellore.

Sir,

Sub:- Adani Krishnapatnam Port Limited - Details of E - Waste generated &
Disposedin Form - |ll - Submitted - Reaq.

Ref- 1. CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/H0/2019 dated
11.11,2022 valid up to 31.08.2027.

eee

In cempliance with the conditions stipulated in CTO & HWA orders vide reference cited
above we are herewith submitting the Annual Returns of Generation, Storage & Disposal
of E - Waste for the year 2024 - 2025 in Form- Il as per the E-Waste (Management)

Rules, 2016 and amendments thereof,

Kindly acknowledge receipt of the same.

Yaurs sincerely,

(Authtﬁzmgnatory)

Encl: a/a
Adani Krishnapatnam Port Ltd Tel +91 861237 7699
PO Bag No 1, Muthukur Mandal, Fax +91 861237 7046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www.adaniports.com

CIN: U45203AP1996PLC0D23529

Registered OFffice: Adani Corporate House, Shanti gram, Nr. Vaishno Dewvi Circle, 5. G. Highway. Khadiyar, Anmedabad ~ 382421, Gujarat, India
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FORM-3

[See rules 4(5), 5(5), 8(6), 9(4), 10(8), 11(9), 13 (1) (x1), 13(2)(v), 13(3)(vii) and
13(4)(v)]

FORM FOR FILING ANNUAL RETURNS
[To be submitted by producer or manufacturer or refurbisher or dismantler or
recycler by 30" day of June following the financial year to which that return

relates],

Quantity in Metric Tons (MT) and numbers

1 | Name and address of theTEd_ucer ar | Adani Krishnapatnam Port
manufacturer or refurbisher or dismantler Limited,
or recycler Krishnapatnam Village,
Muthukur Mandal 524344
B B - o | SPSR Nellore
2 | Name of the authorized person and Mr. Kaushal Singh
complete address with telephone and dani Krishnapatnam Port Limited,
fax Krishnapatnam Village,
numbers and e-mail address uthukur Mandal, 524344
PSR Nellore, +91 9099002568
] |kaushal.singh@adani.com
2

Total quantity of e-waste collected or

channelized to recyclers or dismantlers for | 2.2 T
processing during the year for each | (Annexure -A attached) !
category of electrical and electronic |
| equipment listed in the Schedule | (Attach

| list) by PRODUCERS ‘

=i — ==}

Details of the above TYPE QUANT| No.
ITY
3(A)*| BULK CONSUMERS: Quantity of e- waste Information | 2.2 MT List
{technology and attached
|telecommunica . as
|| tion nnexure
| Equipment’s r\ -A
and electrical
| | | ikems | —
3(B)* | REFURBISHERS: Quantity of e-waste: X X X
3(C)*| DISMANTLERS: X X X
i. Quantity of e-waste processed (Code
wise);
ii. Details of materials or components
recovered and sold;
iii. Quantity of e-waste sent to recycler;
iv. Residual gquantity of e-waste sent to
Treatment, Storage and  Disposal N I
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Facility. - — | |

3(D) | RECYCLERS: X L X 1
| i, Quantity of e-waste processed (Code f
wise); '
ii. Details of materials recovered and ‘ |
- sold in the market; ‘l
liii. Details of residue sent to Treatment,
} _____ Storage and Disposal Facility.

KA T T T e
with
| respect to 3(A)-3(0) above

— — — - S |

5 t Type and quantity of materials Type Quantity
segregated or recovered from e-waste
of different cades as applicable to
3(A)-3(D)

Enclose the list of recyclers to whom e-waste have been sent for recycling.

Place: 29.04.2024

Date: SPSR Nellore g ¢ 4
& éﬁ“

Signature of the authorized person
Note:-

1 * Strike off whichever is not applicable

2 Provide any other information as stipulated in the conditions to the
authorizer

3 In case filing on behalf of multiple regional offices, Bulk Consumers and
Producers need to add extra rows to 1 & 3(A) with respect to each office,



Annexure - A
List of E - Waste sent to Authorized Collection Centre/ Dismantler

Name of E waste Category Category of E l Quantity of |
Name of E waste (as per E-waste |
| o ~ waste | Schedule-l) (MT) :
Cartridge ribbon (small iTEW6G |
+ Big) B
Keyboards B ITEWS3 2.2 MT

| Mouses _ _
Plastic _NA |
J( Cables | | NA |
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Lr. No. AKPL/ENVIRONMENT/APPCB/021/2025-26 Date: 29.04,2025
To

The Environmental Engineer,
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore.

Sir,

Sub:- Adani Krishnapatnam Port Limited - Hazardous Waste Annual Returns ~
Form - IV - Submitted — Reg,

Ref:- 1. CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/HO/2019 dated
11.11.2022 valid up to 31.08.2027.

eEeE

In compliance with the conditions stipulated in CTO & HWA orders vide reference cited
above we are herewith submitting the Annual Returns of Generation, Storage & Disposal
of Hazardous Waste (Waste/Used 0il) for the year 2024 - 2025 in Form- IV as per the
Hazardous and other Waste (Management and Transboundary Movement) Rules, 2016

(HOWM Rules, 2016) and amendments thereof,

Kindly acknowledge receipt of the same

Yours sincerely,

Adani Krishnapatnam Port Limited. \
@ v , ,}‘ ' J
(Authorizéd Signatory) x /
7
Encl: a/a 5
Adani Krishnapatnam Port Ltd Tel +91861257 7999
PO Bag No 1. Muthukur Mandal Fax +91 861 237 /046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www.adaniports,com
CIN: U45203AP1996PLCD23529
Registered OFfice: Adani Corporate House, Shanti gram. Nr Vaishno Devi Circle. 5, G. Highway, Khodivar Ahmedabad — 382421, Gujarat, India



FORM 4
[See rules 6 (5), 13 (8), 16(6) and 20(2)]
FORM FOR FILING ANNUAL RETURNS

[To be submitted to state pollution control board by 30" day of June of every
year for the preceding period April to March]

Sl. | General Details . | Information
No
1. | Name and address of facility | : | Adani Krishnapatnam Port Limited, |

Krishnapatnam Village,

Muthukur Mandal 524344

4 - | |5PSR Nellore

2 Authorization No, and Date 1| CTO & HWA Order No.

of Issue APPCB/VJA/NLR/11344/CFO/HO/2019
| 12022

3. | Name of the authorized . [ Mr. Kaushal Sindﬁ

person and Adani Krishnapatnam Port Limited,
full Address with telephone, Krishnapatnam Village,
fax number and e-mail Muthukur Mandal, 524344

SPSR Nellore, +91 9099002568
o kaushal.singh@adani.com |
4., | Production during the year - ‘ Cargo Handled April 2024 to March ‘
2025 Carge handled 54.65 MMT+0.02
| | MTEUSsA is (Coal, Iron ore, General
Cargo, and Container cargo)

| S — — === = t———h

L

[ Part A. To be filled by hazardous waste generators

1] Total quantity of waste

:_I_FTIéasﬂe_re_fméF below table
generated Category wise {

S.No | Category of Waste ' Quantity Generated
(1 0il Containing cargo residue washing 1340. 75 MT |
water I |
2 Waste Oil from DG sets 119.145 MT
(3 |WasteoilfomShips | 5084MT
4 Sludge and filters contaminated with 1.9 MT
oil
2| Quantity dispatched 1 11512.635 MT
Waste 0il /Used Oil ~ liinsaomT
_| (Port equipment generated) | | I
i. To disposal facility I NA
" |ii.  Torecyclerorco-  |:|118.10 MT I
|| Processars or pre-processor I NS p——




' Waste / Used Oil sludge : 11391.59 MT _
| _| generated in ships — |
I, To disposal facility i NA l
Il.  Torecycler or co- !': 1391.59 MT
processors or pre-
processor l
3| Sludge and filters E 1.9 MT -
contaminated with ol '
To disposal facility T NA -
' To recycl‘er_t_)r CO-processors or | : | 1.9 MT o

pre-processor

4| Quantity utilized in-house, if : | 1.045 MT
any-

5/ Quantity in storage at theend |: [ Nil o o
of the year

" b . - — - _ —

| Part B. To be filled by Treatment, Storage and disposal facility operators

- 1 \ » |
2y Quantity in stock at the -
beginning of the year | |

3 Qua_n_tiaf_treatea_ [

l 1; Total quantity received -

" 4| Quantity disposed in landfills as | : l
such and after treatment. } .
5| Quantity incinerated (if
applicable)

6| Quantity processed other than | :
specified above- J

7] Quantity in storage at end of
theyear

Part C. To be filled by recycler or co-processors or other users
1. Quantity of the waste received
during the year-

i) Domestic Sources
i) Imported (if applicable )



Quantity in Stock at the
beginning of year -
Quantity recycled or co-
processed or used-

Quantity of product dispatched
(wherever applicable) -

Quantity of waste generated-
Quantity of waste disposed-

Quantity re-exported (wherever
applicable)

Quantity in the storage at the
end of the year-

Date: 29.04,2025
Place; SPSR Nellore

& Ny

Signature of the Occupier or
Operator of the Disposal facility



Marifest
Sno No
1 195239
2 144545
3 153836
4 1Rasgs
5 188510
6 1s8448
7 188242
) 183517
9 1R3542
i 182753
11 132279
12 187273
13 150918
14 IH060S
15 180581
16 179483
17 178740
18 178738
15 174821
20 174283
21 173125
i 143422
23 11882
24 17272
25 1ET7RYL
26 166160

Manifest
Date

26-03-2025

44-02-2035

21-03-2025

28-02-2025

28-02-2025

28-02-2025

23-02-2025

05-02-2025

05-02-2025

01-02-2025

30-01-2025

30-01-202%5

24-01-2025

23-01-2025

23-01-2025

1B-01-2025

04-01-2025

04-01-2025

2b-13-2024

23-12-2024

19-12-2024

19-12-2024

12-12-2024

10-12-2024

22-11-2024

15-11-2024

Recaiver Name Vehicle No

Sri Balaji Petrochem TNOSEZEZRS
5ri Balaji Petrocham TNZ3&Bd604
INDC PETRO PRODLICTS APOZTCOSES

Supreme Petro Products (Wasl TN20AW4257
Indian Tar Coal Company APZOW2355
Supreme Petro Products [Wast TN4SBEES17
Supreme Petro Products [Wast TN208W4455
Supreme Petro Products |Wast TN4SBEGS17
Supreme Petro Products (Wast TNZOAWA25T
Srf Balaji Petrochem TN18C9SES
Supreme Petro Products |\Wast TN2DAWE257
Supreme Petro Frodusts (Was! TH4SBE6E517
Supreme Petro Products (Wast TN20AWA455
Iyothi Lubricants AP16TIZG19
TNOSADSS53R

5Sri Balaji Petrochem

Supreme Fetre Products |Wasl TNASBESS17

S Balap Fetrochem THZ3ABAED4
5ri Balaji Petrochem THO4AI1159
11 Balaji Petrochem THNIBC9589

5ri Balaji Petrochem THZ3ABAG04

Supreme Petro Products (Wast! TNASBESS1T
Supreme Petro Products {Was! TNZOAWA455
Supreme Petro Products (Was) TN2ZDAWS2ST
Supreme Petro Products (Was TNASBERS1T
Supreme Petro Products (Was! TN2OAWA257

Suprame Petro Products (Was! TN20AW4257

Type of Waste

HW - Recyclabie
HW - Racyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Hecyclable
HW - Recyclable
HW - Hecyclable
HW - Reeyclable
HW - Recyclable
HW - Recyclable
HW - Recvelasle
HW - Recyelable
HW! - Recyelable
HW - Recyclante
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Racyclabie
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclabla
H - Repyelable
HW - Recyclahle

HIWW - Recyclable

Mamifest Initiated & Frocessed (st

Waste Name

0il romtaining cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
=nd studge fram ships

Waste oil/Used il from D.G Sets, Vehicles,
dredgers and other machinery

Oil containing eargo residue washing water
and sludge from ships

Jil containing carga residue washing water
and sludge from ships

0il eantaining cargo residue washing water
=nd sludge from ships

Chl rontaining cargo residue washing water
and sludge from ships

N containing cargo residue washing watsr
and sludge from ships

il containing cargo residue washing waler
and sludge from ships

Uil containing cargo residue washing water
and sludge from shios

Uil containing cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
and sludge from ships

Ot eontaining carge residue washing water
#nd sludge fram ships

Waste oil/Used oll from D.G Sets, Vehicles,
dredgers and athar machinery

Oil containing carga residue wiashing water
and sludge from ships

Oil containing cargo residue washing walsr
and sludge from ships

Ol contarning eargo residue washing water
and sludge from ships

Qil containing cargo residue washing water
and sludge from ships

Oil containing cargo residus washing water
and sludge from ships

Ol containing cargo residue washing water
and sludge from ships

Ol containing cargo residus washing water
and sludge from ships

Oil containing cargo residue washing water
and studge from ships

Ol containing cargo residue washing water
and sludge from ships

0il containing cargo residue washing wates
and sludge from ships

Oil containing cargo residue washing water
and sludge from ships

O/l eontaining cargo residue washing watsr
and sludge from ships

Quantity
Sent by
Industry
2248 Yonnes
1B.74 Tonnes
21.58 Tonnes
5.74 Tennes
2.25 Tonnes
17,84 Torne:
13,66 Tonnes
3.1 fannas
1236 Tonnes
18 Tonnes
21.88 Tanpes
22,34 Tornes
7.2 Tonnes
9.8 Tonnes
9,22 Tonnes
1588 Tonnes
10.06 Tonmes
16.02 Tonnes
14935 Tonnes
5.8 Tennes

1588 Tonnes

4 Tor fiey

12006 Tonnes

220 Tonnes

18,50 Tormes

18,64 Tonnes

Physical
Form

uilpe
Sluree
Oily

Sluage
Eludae
Slutge

Sludge

1 Slugae

Sludge

Shirdgs

1 Sludgs

1 Slurge

Thily

Slusge

Slucge

Sludps

Slulipe

Sludge

Sludge

1 Shirige

1 Sludge

Sludge

Sludge

Shirdpe

Sludgs

Senders
Certificate
Date

Special Handling Instructions
Use PRE while Inading, unloading & Transit 26-03-2025
Use PRL while loading, unfoading & Transi 24-03-2025
Use PPE while loading, unlnading & Transi 21-03-2025
use PPE while rgading‘ unioading & Transil 28-02-2025
Use PPE while loading, urloading & Transit 28-02-2035
Use PPE while lnading, unloading & Transi 28-02-2035
Use PPE white lnading, unloading & Transi 28-02-2025
Use PPE while loading, unloading & Transii 05-02-2025
Use PRE while Inading, unloading & Transit 05-02-2025
Uss PRE white loading, unloading & Transt' 01-02-2025
Lise PPE while loading, unioading & Transit 30-01-2025
Lse PPE while loading, unloadirg & Transil 30-01-2025
Use PPE while loading, unloading & Trarsit 24-01-2975
Use PPE while loading, unioading & Trarsi 23-01-2075
is2 PPE while lozding, unloading & Transt 23-01-2025
Use PPE whils Ipading, unloading & Transil 18-01-2025
lise PPE white loading, unloading & Trans- 04-01-2075
Use PPE while loading, unloading & Transe 04-01-2025
Use P2E while inading, unloading & Transh 26-12-2024
Use PPE while loading, unlozding & Transi 23-12-2024
Jse PPE while loading, unloading & Transit 18-12-2024
Use PPE while Izading, unloading & Transil 19-12-2024
Use PPE while Ioading, unleading & Transi! 12-12-2024
Use PPE while loading, unlcading & Transil 10-12-2024
Use PPE while loading, unloading & Transy 22-11-20724

Use PPL while losding, unloading & Transil 15-11.2028

Transporter
Acknowladgem
ent Date
26-03-2025
24-03-2025
211-03-2025
28-02-2025
28-02-2025
28-02-2025
28-02-2025
05-02-2025
05-02-2025
01-02-2025
30-01-2025
30-01-2025
24.01-202%
23-01-2015
23-01-2025
18-01-2025%
04-01-2025
Nd-01-2025
25-12-2024
23-12-2024
13-12-7024
18-12-2024
12-12-3024
10-12-204
22-11-2024

15-11-2024

Farility
Heceived
Date
28-03-225
26-03-2025
21-03-2035
01-03-2025
05-03-2025
01-03-2025
28-02-2025
G7-02-2025
07-02-2025
35-02-2015
01-02-2025
01-02-202%
9-01-2025
25-01-2025
25-03-2025
20-01-2025
08-01-2025
06-01-2025
28-12-3024
25-12-2024
20-12-2024
20-12-2028
13-12-2024
11-12-2024
73-11-2024

16-13-2022

1808

Status

Manifest Close

Manifest Closs

Manifest Close

Manifest Closs

Manifest Cloze

Manifest Close

Manifest Close

fianifest Cloze

Manifest Close

Manifest Clost

Manifest Close

Marifest Close

Marifest Close

Warfest Clisc

Manifest Clost

Naanifest Close

hanifast Closg

WManifest Close

Manifest Close

Manifest Clase

Manifest Close

Mamiest Close

Mznifest Close

Manitest Close

Mianifest Close

Manifest Close

ccol



18

29

30

1b0255

164244

1651584

162403

164401

164193

1635

@

9

154568

163132

161259

159681

159687

159653

1584212

158012

157462

157448

155669

155651

154316

152317

152764

152457

153455

151613

151596

151282

150870

150868

11-11-2024

11-11-2024

11-11-7024

08-11-2024

06-11-2024

05-11-2024

02-11-2024

02-11-2024

30-10-2024

21-10-2024

13-10-2024

131-10-2024

11-10-2024

10-10-2024
03-10-2024

30-09-2024

30-08-2024

21-09-20%4

21-09-7024

14-09-7024

14-09-2074

D6-08-2024

04-03-20¢4

04-09-2024

in-08-2024

-1B-2024

29-08-2024

27-08-2024

27-08-2024

Sr1 Balaji Petrochem TNOSEZE285
Sri Balaji Petracnem TN18CE589

Sri Balaji Patrochem TNOBARZIZE
INDG PETRQ PRODUCTS AP3SWaI0L

INDO PETRD PRODLICTS APISULIR27S

Sri Balaji Petrochem TN234AR4AGNA
Supreme Pelro Products {Was) TN2ZOAWA45E
Supreme Petro Products (Wast TN20AW4A257
Sri Balaji Petrachem THNO4AJ1199
Supreme Petro Products [Was) TNESBEESIT
Suprame Petro Products [Was) TN20AW2455
Supreme Peiro Products [Was| TN20AWA257
TNOSBZE285

5 Balay Petrochem

Srf Balaji Perrochem TNIBCO583
Coastal Waste Management P AP33TKI054

INDO PETRD PRODUCTS AP32ULUB2ZE
INDD PETRO PRODUCTS AP3IWEI0A
Sri Balaji Petrochem TNOSAR2126
Jyothi Lubricants AP1ETIZE1S
INDO PETRO PRODUCTS AP3BULEZZE
INDD FETRO PRODUCTS AP3gwa30s
Iyuthi Lubricants APIBTIZE19
Sri Balaji Petrochem TNOSB2EZES
Sri Balajl Petrochem TM18C9589
sri Balaji Petrochem TNOSADSS38

Supramie Perro Products [Wast TNZ8BH3417

Jyothi |Lubricants AP15T12619
Sri Balaji Petrochem TNOaAI11%9
3 Batajl Peunchem THNOSARIETO

HW - Recyelable
HW - Recyclable
HW - Recyclabla
HwW - Recyctable
HW - Recyciable
HW - Recyctable
AW - Recyclable
HW - Recyciable
HW - Recyclable
HW - Recyclable
HW - Recvelable
HW - Recyclable
HW - Hecyclable

HW - Recyciable
HW - Incinerahle

HW - Recyclahle
HW - Recyciable
HW - Recyclatil=
HW - Recyciable
HW - Reeyclabla
HW - Recyciable
HW - Recyclable
HW - Recyriable
HW - Recyciable
HW - Recyciable
HW - Recyciable
HW - Recyclable
HW - Recycliable

HW - Recylable

O containing cargo residue washing waker
and sludge fram ships

Cil containing cargo residue washing water
and sludge from ships

Gi' containing cargo residug washing water
2nd sludge fram ships

Wasta of|/Used oil from 0.G Sets, Vehicles,
dreagers and other machinery

Waste oil/Used oll fram D.G Sets; Vehicles,
dredgers and other machinery

Gil containing cargo residue washing water
and sludge from ships

Cil contaiming earge residue washing water
and sludge from ships

Qil tontaining cargo residue washing water
and siudge from ships

0il containing cargo residue washing water
and sludge fram ships

Oil containing cargo rasidue washing wate:
ana sludge fram ships

Cil cantaining cargo residue washing water
ant sludge from ships

Ol cantaining cargo residue washing wate
and sludge frem ships

0il cantaining cargo residue washing water
and sludge from ships

Ol contaiming cargo residee washing water
and sludge from ships

Shudge and filters contaminated with oil
Wasta oil/Used oil from D.G Sets, Vehicles,
dredgers and other machinery

Waste oil/Used ol from D.G Sets; Vehicles,
dredgers and other machmary

il containing cargo residue washing water
and sludge from ships

Waste oll/Used oil from D.G Sets, Vehicles,
dredgers and other machmnary

Waste oil/Used oil from 0,6 Sets, Vehlcles,
drengers and other machmery

Wasts oil/Used oil from C.G Sets, Vehiclas,
dredgers and other machinery

Waste otl/Used oil from .G Sets, vehicles,
dredgers and other machinery

il containing cargo residae washing water
and sludge from ships

Ol contamning carge residue washing water
and sludge from ships

Uil containing cargo residue washing water
and sludge from ships

0| sontaining cargo residue washing water
and sludge from ships

Waste o1l /Used ail from [.G Sats, Vehicles,
dradgers and other mach nery

il containing cargo residue washing water
and sludge from ships

Uil containing cargo residue washing water
and sludge fram ships

34,85 Tonnes
Ana Tonnes
17 2 Tonnes
BA2 Tennes
4:1% Tonnes
16,1 Tonnes
Ik &k Tonnes
19,32 Tonnes
14,12 Tonnes
2302 Tonnes
13.02 Tonnes
14,33 Tonnes
33 _3Eu Tonnes

S.48 Tonnes
1S Tonnes

25 Tonnes
10 Tennes

& Tounnes

2 57 lannes
28 Tonnes
994 Tonnes
986 Tunnes
15 76 Tannas
14 06 Tonne:
7.4 Taunes
1978 Tonnes
9.92 Tonnes
13 38 Tonnes

19 36 Tannes

-
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e

e

s

fon
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=
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1

12

a8

&7

-

48

-

Sludga

Sludge

Sludze

Ty

iy

Sludge

Siudge

Sludee

Shudge

Sludge

Sludze

Sludze

Sludge

Sludpe

Use PPE while loading, unioading & Transit 11-11-2024
Use PPE wh le loading, unloading & Transi 11-11.2024
Wse PPE wh |e loading, unloading & Transi 11-11-2024
Use PPE whi e loading, unloading & Transi 06-11-2024
Use PHPE wh le ioading, unloading & Trans 06-11- 2024
Use PPE while loading, unioading & Transi 05-11-2024
Use PPE while loading, unloading & Transi' 02-11-2024
Use PPE while loading, unloading & Transi 02-11-2024
Lise PPE while loading, unloading & Transi 30-10-2024
Use POE while loading, unloading & Transi! 21-10-2024
Lise PPE while loading, untoading & Transit 11-10-2024
Use PPE while loading, unioading & Trans' 11-10-2024
Use PPE while loading, unloading & Transi 11-10-2024

Lize PPE while lnading, unloading & Transit 10-10-2024

Semi Solid Use PPE while loading, unloading & Transii 03-10-2024

Cily

Qity

Sludge

aity

DOily

Oily

Oily

Sludge

Shudge

Shudge

Sludge

Oty

Sludge

Sludge

Use PPE while loading, unloading & Transi 30-09-2024
Use PPE while lozading, unloading & Transi 30-08-2024
Uiz PPE while Ioading, unloading & Transil 21-02-2024
Lise PPE while loading, untcading & Transil 21-09-2024
lise PPE while loading, unloading & Transi 14-09-2024
Use PPE wiile lnading, unloading & Transi 14-08.2024
Lize PPE wrile ioading, unloading & Transii 06-09-2024
Uise FPE while loading, unloading & Transi 04-09-20024
Lse PPE while loading, unloading & Teansi 04-0%-2024
tise PEE whila loading, unloading & Transit 30-08-2024
Use PPE whlle loading, unioading & Transit 30-08-2024
Uz PPE while londing, unloading & “ransii 23-08-2024
Lise PPE witile loading, unloading & Transi 27-08-2024

\/se PPE while leading, unloading & Transit 27-08-2024

11-11-2024

11-11-202¢

1l-11-2024

06-11-2024

06-11-2024

05-11-2024

U2-11-2024

92-11-2024

3-10-2024

21-10-2024

11-10-2024

11-10-2024

11-10-2024

10-10-2024
03-10-2024

30-059-2024

30-09-2024

21-08-2024

11-09-2024

14-09-2024

14-09-2024

06-05-2024

La-09-2024

04-09-2074

A0-08-2024

30-08-2024

29-08-2024

27-08-2024

27-08-2024

14-13-2024

13-11-2024

20-11-2024

07-11-2024

01-11-2024

07-11-2024

04-11-2022

04-11-2024

01-11-202¢

27-10-2024

18-10-2024

18-10-2024

15-1G-2024

15-10-2024
04-10-2022

01-10-2024

01-10-2024

25-09-2024

23-05-2024

15-09-2024

15-08-2024

0B-08-2024

06-02-2024

06-09-2024

04-08-2024

31-D8-2024

30-08-2024

02-09-2024

02-08-2024

1809

hanif=st Closs
Manifzst Close
Manifast Close
Agnifaer Clasi
Wanifast Close
Manifzst Clase
Wiani 25t Clase
Manifast Clos.
Manifest Clase
Manif=4t Ol
Mignifest Clos
Manifest Close
Manifest Close

Manifest Close
tian fest Closs

Manifest Class
Manitest Clozs
Manifest Close
Manifest Closs
Manifest Close
Manirest Closs
Maniest Close
Mani‘est Cios:
Mani‘est Close
Manitest {lose
Marlfest Close
Mani“zst Closs
Man st Clersy

Marirest Close

€col



BS

66

£7

78

il

B0

81

B2

1>0861 27-08-2024

150003 22-08-2024

143714 71-08-2024

147321 CE-08-2024

14hal1s 03-08-2024

145414 £3-08-2024

185997 31-0¥-2024

145296 26-07-2024

145131 25-07-2024

145128 25-07-2024

144417 20-07-2024

143070 10-07-2028

142063 04-07-2024

140933 27-06-7024

140829 27-06-2024

14NE6d 27-N6-2024

140726 26-06-2024

140621 26-05-2024

14GaB3 16-06-2024

140686 16-06-2029

138872 1)-Ub-20024

139588 20-06-2024

135658 12-06-2024
132640 14-068-2024

137445 DA-08-20324

137137 05-06-2024

137035 0&-06-2024

137027 G6-06-2024

137030 06-06-2024

Warshar Lubricants AF330U11690

"“anohar Lubricants AP3SUI1ESE
Supreme Petro Products [Wast TNO3J5859
Supreme Petro Products {Was! TN20AWA455
Sri Balali Petrachem TNOLAI1195
Sri Balaji Petrochem TNOSBZBZ85
Supreme Petro Products {Wast TN28BK3417
Supreme Petro Products (Wast TNASBEES17
Supreme Petra Products (Wast TNZOAWA455
Supreme Petro Preducts [Wast TN20AW4257
5ri Baaji Petrochemn 'NGEJ‘-\R]E.?G
5ri Bala)i Petrochem TNOSBZB285
Supreme Petro Products (Wast TN52A8417
Suprerme Petro Products {Wast TN28EK3417
Supreme Petro Products {Wast TNO3K3378
5r1 Balaji Patrochem THNZOAKS339
5r1 Balaji Petrochem TN18L9585
Supreme Petro Products (Wast TNRRC1759
Supreme Petro Products (Wast TRESRERS]T
Supreme Petro Products {Was! TNZOAWA45S
5r Balaji Petrochem TND4AI1193
TNOSARLEIO

Sri Balaji Petrochem

Supreme Petro Products (Wast TN2DAWA257
Sn Balaji Petrochem TNOSADSESE

Supreme Petro Products (Wast TN188E2599
Supreme Petro Products (Was! TNO3K3378
Suprema Petro Products (Was! TNASBEGS17
Supreme Petro Products {Wast TN20AWA455

Supremea Petro Products (Was! TN2DAWA257

HW - Recyclable
HW - Recyclable
HW - Recyelable
HW - Recyciable
HW - Recyciable
HW - Recyclable
HW - Recyclakle
HW - Recyclable
HW - Recyelanle
HW - Recyeclable
HW - Recyciable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclzbis
HW - Becyclable
HW - Recyclable
HW - Recyclasle

HW - Recyclable
HW - Recyclahle

HW - Recyciahie
HW - Recyclable
HW - Recyclable
HW - Recyclable

H'W - Recyclable

‘Waste oil/Used oil from D.G Sets, Vehicles,
dradgers and other machinery

Waste oil/Used oil from D.G Sets, Vehicles,
dredpers and other machinary

Ol containing cargo residue washing wator
and sludge from ships

il containing cargo residue washing water
and sludge from ships

Qil containing cargo resicue washing water
ana sludge from ships

0il containing cargo residue washing water
and sludge from ships

i contalning cargo residue washing wator
and sludge from ships

Cill containing cargo residue washing water
and studge from ships

il containing cargo residue washing water
and sludge from ships

Oil eontaining cargo residus washing waler
and sludge from ships

Oil containing cargo residue washing water
and sludge from ships

il containing cafgo residue washing water
and sludge fram ships

Ol containing cargo resldue washing water
andl sludge fram ships

Ol containing cargo residue washing water
and sludge from ships

0¥ contaiming carge residus washing water
and sludge from ships

Ol containing carge residue washing water
and sludge fram ships

Dil containing cargo residue washing water
and sludge from ships

il comtaining cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
znd sludge from ships

il contaiming cargo residue washing water
and sludge from ships

il containing cargo residue washing water
and studge fram ships

il eantaining cargo residue washing water
and sludge from ships

0il containing cargo residue washing water
and sludge from ships

Waste oil from Ships

il eontaining cargo residue washing water
and sludge from ships

Dil cantaining carge residue washing water
and siudge from ships

Qil containing cargo residue washing water
and sludge from ships

Ol containing cargo residue washing water
and sludge from ships

Ot containing cargo residue washing water
and sludge from ships

13.92 Tonnes
14.02 Tonnes
15.22 Tonnes
14.74 Topnes
1635 Tonnas
32,54 Tonfnies
25,16 Tonnes
24,04 Tannes
18.27 Tonnes
19.44 Tonnes
1316 Tonnes
21,85 Tonnes

2146 Tonnes
27.13 Tonnes
22,84 Tonnes
10.32 Tonnes
H.88 Tonnes

2226 Tonnes
17.86 Tonnes
17.62 Tannes
15,98 Tonnes
10.B Tonnes

17.74 Tannes
17.28 Tonnes

26.12 Tonnes

B.64 Tonnes
[

17.68 Tonnes
12,48 Tonnes

14,66 Tonnes

B
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Qily

Sily

Sludge
Sludge
Sludge
Sludge
Sluppe
Sludge
Slurge
Shertges
Sludge
Siudge
Siudge
Slucge
Sludze
Sludpe
Sludge
Sludgs
Siudpe
Sludge

Sludge

1 Sludge

[

Sludge
ity

Slurdge

Sludze

Sludge

Shudge

Sludze

Use #PE while loading, unloading & Trans! 27-08-2024
Use PPE while loading, unloading & Transit 22-08-2024
Use PPE while loading, unloading & Fransi 21-08-2024
use PPE while loading, unloading & Transil 08-08-2024
Use PPE whila loading, unloading & Transil 03-08- 2024
Use PPE while laading, unloading & Transi D3-08-2024
15e PPE while loading, unloading & Transit 31-07-2024
\Wse PPEwhile loading, untoading & Transi 26-07-2024
Use PPE while loading; unloading & Transii 25-07-2024
Use PPE white loading, unloading & Transi: 25-07-2024
Use PPE white loading, unloading & Transi 20-07-2024
Use PPE while ioading, unloading & Transi 10-07-2024
Use PRE while loading, unloading & Transs D4-07-2024
Use PPE while lpading, unloading & Transt 27-06-2024
Use PPE while loading, unloading & Transh 27-06-2024
Use PPE white Ioading, urloading & Trarsh 27-08-2024
Use PPE whni'e loading, unloading & Transi 26-06-2024
Lise PPE while loading, unloading & Transit 26-06-2024
Use PPE while [oading, unloading & Transi 26-06-2024
Jse PPL while Joading, unleading & Transi! 26-06-2024
Use PPE while loading, unloading & Transit 21-05-2024
Use PPE while loading, unloading & Transit 20-08-2024

Use PPE white loading, unloading & Transi 14-06-2024
Use PPE while |oading, unloading & Transil 14-06-2024

Use PPE while loading, unlcading & Transi 08-06-2024
Use PPE while loading, unloading & Transi 06-06-2024
Use PPE whilz loading, unloading & Transil 06-D&-2024
tze PRE while loading, unloading & Trans: 06-06-2024

ise PPE while loading, unloading & Transi 06-06-2024

27-08-2024

22-D8-2024

21-08-2024

CB-08-2024

03-08-2024

03-08-2024

31-07-2024

2e-07-2028

25-07-2024

25-07-2024

20-07-2024

10-07-2024

04-07-2024

27-06-2024

27-06-2024

27-06-2024

26-00-2024

26-06-2024

26-06-2024

26-06-2024

21-06-2024

20-06-2024

14-06-2024
14-08-2024

08-06-2024

NE-06-2024

0B-06-2024

N6-06-2024

DE-06-z024

2B-D8-2024

23-08-2074

21-08-2024

09-08-2024

Q708-2024

07-08B-20724

03-08-2024

31-07-2024

27-07-2024

31-07-2024

23-07-2024

15-07-2024

0a-07-2024

27-08-2024

27-06-2024

2B-06-2024

28-06-2024

26-06-7024

26-06-2024

26-06-2074

24-0E-20724

21-05-2024

16-0&-2024
18-06-2024

10-06-2024

07-06-2024

07-06-2024

a/-0e-2024

07-06-2024
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Manifest Close
Mamfest Ciose
Manifest Close
Manifest Closr
Manifest Close
Manrfest Cluse
Manifest Clise
Manifest Close
Nznifest Cluse
Manifest Cluse
Manifust Close
ftanifest Close
Manilest Clase
Manifest Ciosc
Marifest Close
Mznifest Close
Manifest Clase
Manifest Close
Manifest Close
Manifest Close
Manfest Close
Manifest Clest

Manifest Close
Manifest Close

Rtarifest Close
Manifest Close
Manifast Close
NMarnifest Clase

mManifest Close

vcol
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ay
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83

30

91

92

93

94

95

132351 22-05-2024
134349 22-05-2024
132058 09-05-2024
130676 01-05-2024
130629 01-05-2024
130618 01-05-2024
129538 25-04-2024
129402 24-04-2024
128264 17-04-2024

126977 11-04-2024

126806 10-04-2024

Supreme Petro Products (Wast TN4SBEES17
Supreme Petro Products ('Wast TNO3K337R
Supreme Petro Products [Wast TN20AWAZ5T
Supreme Petro Products {Wast TN4SBEES1T7
5¢i Bala)l Petrochem TNO4AIL199
5ri Balaji Petrochem TNUSBZE285
Supreme Petro Products (Wast TN20AWA4257
5ri Balajl Petrochem THO4AJ1155
Supreme Petro Products [Was! TN20AWA455

Supreme Patro Praducts (Was) TN28BK3417

Supreme Petro Products {Wast TNSBC1859

HW - Recyzlable
HW - Recyclable
HW - Recytiable
HW - Recyclable
HW - Recyciable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable

HW - Recvclable

HW - Recyclable

il contaning cargo residue washing water
and sludge from ships

il containing cargo residue washing water
and sludge from ships

Oil contamning cargo residue washing water
and sludge from ships

Cil containing cargo resicue washing water
and sludge from ships

‘Waste oil fram Ships

Waste ofl from Ships

il containing cargo residue washing water
and sluage from ships

Oil containing cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
and sludge from ships

O containing cargo residue washing water
and sludge from ships

0il containing carge residue washing water
and sludge from ships

9 96 Tanmes

21 B2 Tonnes

2014 Tonnes

27,2 Tonnes

7.28 Tonnes

16.18 Tonnes

9 78 Tonnas

10:9 Tonnes

1944 Tannes

33 Tonnes

17.4E Tonres

- -

- (= - e "

Sludge
Sludge
Sludpe
Sludge
iy

Dily

Sludge
Sludge
Sludge

Sludge

Siugge

Use PPE whils loading, unloading & Transil 22.05-2024
Use FPE while loading, unloading & Transh 22-05-2024
\se PPE while loading, unloading & Transit 09-04-2024
Use PPF whiie loading, unloading & Transi 01-05-2024
Use PPE whiie loading, unloading & Transit 01-05-2024
Use PRE wniie loading, unloading & Transi 01-05-2024
Usze PPE while loading, unloading & Transi 25-04-2024
Use PPE wile loading, unloading & Transil 24-04-2024
Use PPE while loading, unfoading & Transi 17-04-2024

za PPE while loading, unioading & Transit 11-04-2024

Use PPE while leading, unlcading & Transn 10-08-2024

22-05-2024

22-05-2024

[8-05-2024

01-05-2024

01-05-2024

01-05-2024

25-04-2024

24-04-7024

17-04-2024

11-04-2024

10-04-2024
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22-05-2024

22-05-2024

03-05-2074

02-05-2024

02-05-2024

02-05-2024

26-04-2024

26-04-2024

18-04-2024

11-04-2024

10-04-2028

Manifest Close

Manfest Close

Manfest Closs

Manifest Close

hManifest Close

Manifest Closs

Man fest Clost

Man fest Ciose

Manifest Clase

Manifest Close

nanifest Close

Gcol
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Lr. No. AKPL/ENVIRONMENT/APPCB/023/2025-26 Date; 29.04,2025
To

The Enviranmental Engineer,

A.P. Pollution Control Board,

Regional Office,
SPSR Nellore,

Sir,

Sub:- Adani Krishnapatnam Port Limited - Annual Returns on Disposal of Used
batters in Form = VIl - Submitted - Reg.

Ref:- 1. CTO & HWA Order Na. APPCB/VJA/NLR/11344/CFO/HO/2019 dated
11.11.2022 valid up to 31.08.2027

eee
In compliance with the conditions stipulated in CTO & HWA orders vide reference cited
above we are herewith submitting the Annual Returns of Generation, Storage & Disposal

of Used Batteries for the year 2024 - 2025 in Form- VIl as per the Batteries
(Management & Handling) Rules, 2010 and amendments thereof,

Kindly acknawledge receipt of the same.

Yours sincerely,

®

(Authori2ed Signatory)

: Q\

i

Encl: a/a
Adani Krishnapatnam Port Ltd Tel +91 861237 7999
PO Bag No 1, Muthukur Mandal, Fax +91 861237 7046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www, adanlports.com

CIN: U45203AP1996PLC0O23529

Registered Office: Adani Carporate Hause, Shanti gram, Nr, Valshno Devi Circle, 5. G. Highway, Khadiyar, Ahmedabad - 382421, Gujarat, Indla



FORM VIt
[see rule 10 (2) (ii)]

FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES
[To be submitted by the bulk consumer to the State Board by 30th June
(for the period October-March) and 31st December (for the period April-

September) every year]

1. |Name and Address of the bulk| AdaniKrishnapatnam Port Limited,
consumer Krishnapatnam Village, Muthukur
Mandal, 524344
‘ - B B SPSR Nellore
2. | Name of the Authorized person and full | Mr, Kaushal Singh
address with telephone and fax number | Adani Krishnapatnam Port Limited,
Krishnapatnam Village,

Muthukur Mandal,524344

SPSR Nellore, +91 9099002568
e e | kaushal.singh@adani.com

3, | Number of new hatteries of different (i) No. of Batteries 321
categories  purchased from the
manufacturer/importer/dealer or any (ii) Approximate weight - 11.2 MT
other agency during October-March (in Metric Tonnes)

and April September -

*Lead acid batteries and dry batteries

Category

(i) Automotive

| (a) four wheelers I
. (b) two wheelers
(i) Industrial

(a) UPS

(b) Motive Power
(c) Stand-by

| (iii) others L I S o
4, | Number of used batteries of categories M/s. Jayvel Enterprises,
mentioned in SI, No, 3 and Tonnage of Plot No.26 A, KIADB
scrap sent to manufacturer/ dealer/ Malur Industrial Area, Malur,
importer/ registered recycler/ or any Kolar - 563130
other agency to whom the used Karnataka

| batteries scrap was sent*, a - i
**11.2 MT of Battery waste is sent to registered recycler
(5.66 MT Acid battery scrap + 5.54 MT without acid battery scrap)

e Enclose list of manufacture/dealer/importer/registered recyclers/or any
other agency to whom the used batteries scrap was sent.

Place: Krishnapatnam Village, Muthukur Mandal 524344,

P . ./,
Date: 29.04.2025 /d) m

(Authorized Signatory)
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FORM -1

Returns Regarding Water Consumed During Month of October - 2024

1815

If the meter was out of

Qty. of water
Quantity aréier. the e ARy g, qualifying for
Name & Address Purpose of which water consumed of water consur:ptlon of the rebate Remarks
consumed yedter far Lhe pa;t s according to
months of working Hib SR Sass
period
M @) 3) 4) (5) * (6)
Total from Municipal
1) Industrial mains -
cooling/ i. From Municipal water Cum/KL -
Adani spraying in supply mains 73,145
Krishnapatnam mine pits or ii. From well / tube well.
Port Limited, boiler feed.
Muthukur,
SPSR Nellore i. From Municipal water
2) Domestic supply mains 20.235 - -
Water ii. From well/ tube well Cum/KL ’

(*) for claiming rebate under Col.7, the assessed shall indicate in the column the analytical and other reports annexed to this return in support of

this claim.

6261



Returns Regarding Water Consumed During Month of November - 2024

FORM -1

1816

If the meter was out of
Qty. of water
Quantity order the T'onl:h::yt:vg. qualifying for
Name & Address Purpose of which water consumed of water :‘;2:::2:_ ;;: :astg rebate Remarks
consumed : according to
months of working
2 the assesses
. period
O] () 3) (4 (5)* (6)
Total from Municipal
1) Industrial mains -
cooling/ i. From Municipal water Cum/KL -
Adani spraying in supply mains 62701
Krishnapatnam mine pits or ii. From well / tube well,
Port Limited, boiler feed.
Muthukur,
SPSR Nellore i. From Municipal water
2) Domestic supply mains 18150 - -
Water ii. From well / tube well Cum/KL

(*) for claiming rebate under Col.7, the assessed shall indicate in the column the analytical and other reports annexed to this return in support of

this claim,

0€61
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adani
Adani Krishnapatnam Port Limited
Water Consumption details for the Month of December - 2024
S.NO Purpose Permitted Actual Total
Quantity(KLD) Consumption Consumption
(KLD) (KL)
1 Dust Suppression & 1850 1894.52 58730
Miscellaneous (Fire
protection services)
2 | Gardening 400 318.39 9870
3 Domestic 650 618.39 19170
Total 3000 2831.29 87770




Adani Krishnapatnam Port Limited

Water Consumption details for the Month of January - 2025

S.NO Purpose Permitted Quantity Actual Consumption
(KLD) (KLD)
1 Dust Suppression & 1950 1804.17
Miscellaneous (Fire protection
services)
2 Gardening 400 307.78
3 Domestic 650 621.94
Total 3000 2833.89

1818

adani

Logistics
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Adani Krishnapatnam Port Limited

Water Consumption details for the Month of February - 2025

S.NO Purpose Permitted Quantity Actual Consumption
(KLD) (KLD)
1 Dust Suppression & 1950 1926.07
Miscellaneous (Fire protection
services)
2 Gardening 400 355. 7
5 Domestic 650 628.57
Total 3000 2910.35

1819

adani
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Adani Krishnapatnam Port Limited

Water Consumption details for the Month of March - 2025

S.NO Purpose Permitted Quantity Actual Consumption
(KLD) (KLD)
1 Dust Suppression & 1950 1914.35
Miscellaneous (Fire protection
services)
-, Gardening 400 330.65
3 Domestic 650 626.45
Total 3000 2871.45

1820

adani

1296)°
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Annexure C

ADANI KRISHNAPATNAM PORT
GREEN BELT DEVELOPED (214.91 Ha)

AS DN APRIL 2025

oc6l
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Lr. No. AKPL/CORPORATE AFFAIRS/DMP/071-2024-25 30 AUGUST 2024

To
The Collector & District Magistrate,
SPSR Nellore District.

Sir,

Suvb:  Submission of Revised Disaster Management Plan of Adani Krishnapatnam Port Ltd., -
Regarding.

In line with our regular practice of updating our Disaster Management Plan (DMP) in order to
make Adani Krishnapatnam Port Limited Disaster resilient, achieve substantial disaster risk
reduction significantly decrease the losses of the life, livelihoods assets — economic, physical,
sacial, and environmental - by maximizing the ability to cope with disasters at all levels of
administration as well as among departments, we herewith submit the revised DMP for your kind

perusal.

Sincerely yours,

For ADANI KRISHNAPATNAM PORT LIMITED,,

HEAD - CORPORATE AFFAIRS, ;
Recived by m\,\ ec \'C’m A cc

don.allsloy

R L T T T TPy .

v SSFaben
g Q‘é o s - ™
Adani Krishnapatnam Port Ltd Tel +9186123%7 7994

PO Bag Mr Fax +91 BB1 237 7046
Muthukur Mandga www adanioorts cam

Andnra Fradesh, Incha

hantigram, Mear
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1939

Disaster Management Plan

(Rev-06)

1825

ADANI KRISHNAPATNAM PORT LIMITED.
MUTHUKUR MANDAL, SPSR NELLORE
ANDHRA PRADESH.

DISASTER MANAGEMENT PLAN

YU UVUULVLUVULBLU WUV UWLULULWULUULULLULUUWUWU UYWL YL e

Prepared by: | Reviewed by: Reviewed by: Reviewed by: . Approved by:
/ !\ - Verified by:
e}
Signature }yj /
Nz~ Zlﬁ/ &".\J’ ; \
Capt. Major,
Mr. G. Venu Capt Rajat )
Name Bibhupada Venkatesh Mr. Rajan Mr. G.JRao
Gopal Reddy Garg
Sahoo Bhaskar Babu
Designation | HOS Marine | Head Security E“céﬁ: GM- | oD -Marine coo CEO
o 20/08/2024 | 20/08/2024 20/08/2024 20/08;2024 20/08/2024 | 20/08/2024

S
3o ..&5 8’

C’éli;?&w‘f, s c’>

smaenhesnae?

s é:ﬂﬁdﬂ?&m
eq $B =0 L e
ied oeinee 302& B

§ g~
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Ref. No. AKPL/EC/APPCB/125/2024-25 Date: 09.01.2025

To

The Environmental Engineer,
A.P, Pollution Control Board,
Regional Office

SPSR Nellore,

Andhra Pradesh

Dear Sir,

Sub;-  Adani Krishnapatnam Port Limited (AKPL) - Complying with Condition para
No. 10 of Phase Il Amended EC & CRZ dated 22.08.2016-Submission of
Environmental Monitoring report - Reg,

Ref:- 1, Issue of Show cause Notice F No, 19-122/2011-IA-1ll, dated 11,01.2013,
2. EC & CRZ clearance for Phase Il Development of KPCL at SPSR Nellore
F.No, 11-62/2009-lA.ll, dated 02.06.2015.
3. Amend EC & CRZ Clearance for Phase || Development of KPCL para No.10
F.No. 11-62/2009-|A.(1l dated 22.08.2016.

@eE

We submit that Adani Krishnapatnam Port Limited (AKPL) is an operational port located
at Krishnapatnam (Village & Post), Muthukur (M), SPSR Nellore District,

The Ministry of Environment, Forests & Climate Change, New Delhi has accorded
Environmental & CRZ Clearance to AKPL vide reference cited above for the development
of Port under EC & CRZ clearance for Phase |l Development of KPCL at SPSR Nellore with
letter No, F.No, 11-62/2009-|A.lll, dated 02,06.2015 and Amendment of EC & CRZ
Clearance for Phase Il Development of KPCL with letter No,F,No. 11-62/2009-1A.1ll dated
22,08,2016. (Copy of the EC & CRZ Clearance is attached herewith for your kind
reference),

As per the Phase |lI Amended EC & CRZ letter No. F.No. 11-62/2009-IA.lll dated
22.08.2016 Condition under para No, 10 stipulates that:

“The APCZMA is requested to essentially monitor the development activities of the
company and take action under the law in case of violation, if any. In addition, National
Centre for Sustainable Coastal Management(NCSCM) together with Society of
Integrated Coastal Management (SICOM) shall undertake monitoring once in four years
to ensure that no further vilolation takes place even unintentionally.” However the copy
of Annual report submitted by the Project Proponent to the Regional Office should be

made available to NCSCM.
Adanl Krishnapatnam Port Ltd Tel +91 861237 7999
PO Bag No 1, Muthukur Mandal, Fax +91 861 237 7046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www.adaniports.com

CIN: U45203AP1996PLLCO23529

Reglstered Office: Adani Corporate House, Shantigram, Nr. Valshno Devl Circle, S. G. Highway, Khodlyar, Anmedabad - 382421, Gujarat, india
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Complying with the above condition, a detailed Environmental Monitoring of
Phase |l development of AKPL was prepared through M/s. National Centre for
Sustainable Coastal Management (NCSCM). As per the MoEF & CC, EC & CRZ

Clearance.,

We, therefore submitting herewith the First and second Half yearly Monitoring
reports to comply with the Phase Il EC & CRZ Clearance stipulated condition,

Thanking You,

Yours Faithfully,
For M/s Adani Krishnapatnam Port Limited,

N

(Authorized Signatory)

Encl: a/a

CC: The Member Secretary,

Andhra Pradesh Coastal Zone Management Authority (APCZMA),
O/o Andhra Pradesh Pollution Control Board,

Paryavaran Bhavan, APPIIC Calony Road, Gurunanak Colony,
Autonagar, Vijayawada - 520007,

Adani Krlshnapatnam Porst Ltd Tel +91 861237 7999

PO Bag No 1, Muthukur Mandal, Fax +91 861 237 7046
SPSR Mellore District 524344 info@adanl.com
Andhra Pradesh, India www.adaniparts.com

CIN: U45203AP1996PLCO23529

Registered Office: Adani Corporate House, Shantigram, Nr. Vaishno Devi Circle, 5. G. Flighway, Khodiyar, Ahmedabad - 382421, Gu|arat, India
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Ref. No. AKPL/EHS-EC/M0EF&CC/112/2024-25 Date: 27.11,2024

To

Deputy Director,

Ministry of Environment, Forests & Climate change (MoEF & CC),
Integrated Regional Office,

Green House Camplex, Gopal Reddy Road,

Vijayawada, Andhra Pradesh, 520010,

Dear Sir,

Sub:- Submission of Half yearly compliance report on conditions of
Environmental and CRZ ciearances for phase |, Il & Il Development at
Krishnapatnam Port for the period of April to September 2024 - Reg.

Ref:- 1. EC & CRZ for Phase | of Krishnapatnam Port Ltr. No: 10-22/2005-1A-Ill

dated 26.07.2006

2. MoEF EC & CRZ Clearance Order F. No. 11 - 62 / 2009 - IA.lll dated
13.11, 2009 extended vide Oder dated 18.08.2015 & 16.04.2018 and
amended order dated 16.3.2016,

3. EC & CRZ for Phase Il of Krishnapatnam Port Ltr. No: 10-18/2016-1A-lI|
dated 11.01.2021.

4, APPCB CTE Order No: 633/APPCB/CFE/RO-NLR/HO/2010
Dt.25.02.2021 and amended order dated 06.04.2021 & 16.07.2021.

5. APPCB CTO & HWA Order No: APPCB/NJA/NLR/11344/CFO/HO/2019
dated 11/11/2022 valid up to 31,.08,2027.

As per the Standard condition X, Miscellaneous condition no. (iv) of the EC &
CRZ Clearance and General condition No. 52 of the Consent to Operate (CTO)
cited

“The port shall submit Half yearly compliance reports to all the stipulated
conditions in Environmental Clearance (EC), Consent for Establishment (CFE)
and Consent for Operation (CFO_) through website i e., https.//pcb.ap.gov.in by
1st of January and 1st July of every year. The first half yearly compliance reports
shall be furnished by the port and second half yearly compliance reports shall
be the audited through MoEF & CC recognized an Qnal Accreditation Board

Adani Krishnapatnam Part Ltd Tel +91B61237 7999
PO Bag Mo Fax +97 861 237 7046
uthukur Mandal www adaniports.com
SP5R Nellore 524 344

Andhra Pradesh, India

CIN: UAS203GJ1996PLC128239

Registered Office. Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad 3B2 421, Gujarat, India



adanl

Ports and
Logistics
With reference to the above, we are herewith submitting the First half yearly
compliance report of Phase Il & Il developments of Adani Krishnapatnam port

limited along with Environmental Monitoring reports for the period of April 2024
to September 2024,

Thanking You,

Yours Faithfully,
For M/s Adani Krishnapatnam Port Limited,

g

(Authorized Signatory)

Encl: a/a
1. Copy to regional Director, CPCB Zonal office, Bengaluru,

2. Copy submitted to the Environment Engineer, A.P Pollution control Board, Regional
Office, SPSR Nellore for kind information.,

Adani Krishnapatnam Port Ltd Tel +91861 2377999
PO Bag No 1 Fax +91861237 7046
Muthubeur Mandai www.adaniports.com

SP5SR Nellore 524 344
Andhra Pradesh, India
CIN: U45203GJ1996PLC1282359

Registered Officer Adani Corporate House. Shantigram, Near Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad 382 421, Gujarat, India
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Adani Krishnapatnam Port Limited
Compliance Report for October 2024 to March 2025 on conditions stipulated in the Consent to
Operation (CTO) Order of APPCB Dt. 11.11.2022

S.No | CFO conditions | Status
Schedule - A
1 Any up-set condition in any industrial plant / activity of the | This condition is noted.
industry, which result in, increased effluent / emission
discharge and/ or violation of standards stipulated in this
order shall be informed to this Board, under intimation to the
Collector and District Magistrate and take immediate action
to bring down the discharge / emission below the limits.
2 The port should carryout analysis of wastewater discharges | Being Followed.
or emissions through chimneys for the parameters
mentioned in this order on quarterly basis and submit to the | The STP inlet & outlet water quality is being
Board. analyzed through NABL Accredited 3rd party
agency monthly and the reports of same attached,
values are within the Standard limits.
Details of STP (Inlet & Outlet water quality) Test
Reports are attached As Annexure A.
3 All the rules & regulations notified by Ministry of Law and | This condition is noted.
Justice, Government of India regarding Public Liability
Insurance Act, 1991 should be followed as applicable.
4 Notwithstanding anything contained in this consent order, | This condition is noted.
the Board hereby reserves the right and powers to review /
revoke any and/or all the conditions imposed herein above
and to make such variations as deemed fit for the purpose
of the Acts by the Board.
5 The industry shall ensure that there shall not be any change | This condition is noted.
in the process technology, source & composition of raw
materials and scope of working without prior approval from
the Board.
6 The applicant shall submit Environment statement in Form | Being complied
V before 30th September every year as per Rule No.14 of E
(P) Rules, 1986 & amendments thereof. The Funds & Expenditure earmarked for
environment protection measures are being
reported in Form — V Environmental Statement and
submitting the same to APPCB & MoEF& CC.
Latest submission is on 28.09.2024 for the period
2023-2024.
Copy of Form V Report is enclosed as Annexure B.
7 The applicant should make applications through Online for | Noted, will apply for Auto renewal through online
renewal of Consent (under Water and Air Acts) and | consent management system before 120 days.
Authorization under HWM Rules at least 120 days before
the date of expiry of this order, along with prescribed fee | AKPL obtained CFO & HWA from APPCB vide
under Water and Air Acts and detailed compliance of CFO | order No APPCB/VJA/ NLR/ 11344/CFO/HO/2019
dated 11.11.2022 valid up to 31st August 2027.
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S.No

CFO conditions

Status

conditions for obtaining Consent & HW Authorization of the
Board. :

The port should immediately submit the revised application
for consent to this Board in the event of any change in the
raw material used, processes employed, quantity of trade
effluents & quantity of emissions. Any change in the
management shall be informed to the Board. The person
authorized should not let out the premises / lend / sell /
transfer their industrial premises without obtaining prior
permission of the State Pollution Control Board.

This condition is noted.

Any person aggrieved by an order made by the State Board
under Section 25, Section 26, Section 27 of Water Act, 1974
or Section 21 of Air Act, 1981 may within thirty days from the
date on which the order is communicated to him, prefer an
appeal as per Andhra Pradesh Water Rules, 1976 and Air
Rules 1982, to Appellate authority constituted under Section
28 of the Water(Prevention and Control of Pollution) Act,
1974 and Section 31 of the Air(Prevention and Control of
Pollution) Act, 1981.

This condition is noted.

10

The conditions stipulated are without prejudice to the rights
and contentions of this Board in any Hon'ble court of law.

This condition is noted

1

The port shall be liable to pay Environmental Compensation
/ Other Environmental Taxes, if any environmental damage
caused to the surroundings, as fixed by the Collector &
District Magistrate or any other competent authority as per
the Rules in vogue,

This condition is noted.

12

The port may explore the possibility of tapping the solar
energy for their energy requirements.

This condition is noted.

13

The port should educate the workers and nearby public of
possible accidents and remedial measures.

This condition is noted.

S.No

Conditions

Compliance

Schedule-B

The port shall complete mechanizing of Berth No.6 by 31st
March 2023.

Complied.

Mechanization of berth no 6 is completed and in
operation.

The port shall complete the mechanization of Berth No. 5
within 24 months from the date when the coal handled at
Berth No. 5 is adequate to handle through mechanization
system. Till the mechanization is completed, the port shall
do sprinkling along with MDSS to control dust pollution due
to handling of coal.

Being Complied.

Mechanization of berth No.5 work is under progress.
Mobile atomizers and water tankers are being
deployed while handling coal at berth no 5.

Ensuring progress increase of the deployment of
water sprinklers and other required dust
containment / suppression measures to mitigate the
dust emissions on vehicular movement during cargo
evacuation on par with the cargo handling capacity.
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S. No

Conditions

Compliance

The port shall maintain the existing greenbelt of 100m width
along the periphery. Further, development of 100m green
belt at other expansion areas shall be taken up at the time
of expansion of the port facility and shall be completed within
3 years.

Being Complied.

» As on March 25, greenbelt developed in an
extent of 213.60 Ha

» Developed block plantation along port
boundary, 100 m width coastal plantation,

o plantation roads and, around coal yards and
avenue, median plantations all along the internal
road networks. Ecological Park developed.

Latest Green Belt Drawing attached as Annexure
C.
Complied.

The port shall develop the 20m width greenbelt along the | 20 meters width of greenbelt developed around the

4. | existing coal stock yards as per EC & CFO conditions within | coal stack yard zones.

a time period of 2 years
Latest Green Belt Drawing attached as Annexure
C.
The port shall maintain storm water drains and improvement Beng tallowed,
5. | of the storm water drains in new areas shall be taken up S wolir didie we Ieiwr i
along with the expansion of the port. L . g
periodically and during monsoon season.
The source of water is Muthukur Reservoir 1000 KLD and 4 | The average water consumption for the April 2025
MLD of water from Nakkala kalava irrigation drain. The | wasKLD i.e.,
maximum permitted water consumption after proposed
expansgn is as following: . NSo Purpose Ql:(aliltt;ty
No. Fupass Quntty 1. | Dust suppressions & 1915
1. | Dust suppressions & | 1950.0 KLD Miscellaneous  (Fire
Miscellaneous  (Fire protection services)
protection services) 2 | Gardening 324
6 2. | Gardening 400.0 KLD 3. | Domestic 632
' 3. | Domestic 650.0 KLD Total: 2871
Total: | 3000.0 KLD
Separate meters with necessary pipe-line shall be | » 4143 KL of STP Treated water has been utilized
maintained for assessing the quantity of water used for each | for greenbelt development within the port premises.
of the purposes mentioned above » STP sludge is being used as manure for the
development of green belt within the port.
» Provided a Food Waste Converter facility to
convert the domestic & canteen waste generated
within the Port and utilizing the same as manure for
development of Nursery & Greenbelt.
7. | The port shall comply the following effluent discharge | AKPL has been operating

standards based on the disposal points permitted:

Outlet | Parameter No. Limiting
Standards
1 pH 6.50-9.00

- 500 KLD STP (1 X 300 KLD & 1 X 200 KLD) at
CVR Amenities Complex
- 40 KLD STP Admin. Building
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S. No Conditions Compliance
Total  Suspended | <100.00 mg/l » 4143 KL of STP Treated water in the month of
Solids (TSS at 103 APR'25 has been utlized for greenbelt
- 105°C) development.
Oil and Grease 10.00 mg/! > The STP inlet & outlet water quality is being
Biochemical 30.00 mg/l analyzed through NABL Accredited 3rd party
Oxygen Demand agency monthly and the values are within the
(BOD 3 days at limited standards.
27°C)
Fecal Coliform (FC) <1000
(Most ~ Probable | MPN/100 ml
Number per 100
milliliter,
MPN/100m|

8. | The port shall comply with emission limits for DG sets of | AKPL appointed an NABL Accredited Laboratory for

capacity up to 800 KW as per the Notification G.S.R.520 (E),
dated 01.07.2003 and ~S.R.448(E), dated 12.07.2004
under the Environment (Protection) Act Rules. In case of DG
sets of capacity more than 800 KW shall comply with
emission limits as per the Notification G.S.R.489 (E), dated
09.07.2002 at serial no.96, under the Environment
(Protection) Act, 1986

Environment, Terrestrial & Marine Monitoring.

DG stack Emission is being monitored by the third
party once in 6 months and submitting reports of the
same to Board.

Details of DG Stack Emission Test Report is
Enclosed as Annexure D.

The port shall comply with ambient air quality standards of
PM10 (Particulate Matter size less than 10u.m) - 100 ug/
m3; PM2.5 (Particulate Matter size less than 2.5 um) - 60
lig/ m3; S02 - 80 pg/ m3; NOx - 80 ug/m3, outside the
factory premises at the periphery of the industry.

Standards for other parameters as mentioned in the
National Ambient Air Quality Standards CPCB Notification
No.E-29016/20/90/PCI-I, dated 18.11.2009.

Noise Levels:

Day time (6 AM to 10 PM) - 75 dB (A)

Night time (10 PM to 6 AM) - 70 dB (A)

Being complied.

AKPL is operating 3 no. of Continuous Ambient Air
Quality Monitoring stations at CVR Amenities
Complex, towards Thamminapatnam Village and
towards Krishnapatnam Village for the parameter
PM2.5, PM10, SO2, NO2, CO and NH3 and
connected to APPCB website.

As per scientific Air modelling study report,
additional 2 more CAAQM stations are installed in
the port premises, one station at Northwest direction
and second station at South direction.

Coordinates of new 2 CAAQM Stations:

Northwest side of the port 14°16'0.36'N & 80°
4'36.95"E.

South side of the port 14°14'2.49"N & 80° 6'34.63"E.

AKPL appointed NABL accreditation 34 party
laboratory for Ambient air quality and Noise
monitoring in 7 locations within the port premises
and reports same as submitted monthly basis to
APPCB and half yearly basis to MoEF & CC.

10.

The Port shall take all measures including latest available
technologies to comply with above ambient air quality
standards

Being Complied.

AKPL has been implementing the below measures
to control emissions:
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S.No

Conditions

Compliance

Operating Mechanical Dust Suppression System
(MDSS with 248 Nos. of sprinklers) at coal stacking
and wagon loading areas.

a. 12 Nos. of Truck mounted sprinklers for roads
and transit areas.

b. 4 Nos. of heavy-duty Atomized Sprayers

c. Provided hoppers for cargo unloading.

d. Mechanized coal handling at 3 berths i.e., berth
6,7,8. Conveyors are designed with covering
hood.

e. Operating 3 Heavy duty vacuum sweeping
machines and 6 tractor mounted mechanical
road sweeping machines.

f. Ensuring 100% Tarpaulin coverage to Cargo
loaded Trucks and Rakes.

g. Erected wind breaking shield of 450m on
western side towards krishnapatnam village.

h. Developed 213.60 Ha of Green belt along port
boundary, around coal yards, avenue& median
plantations.

1.

The Port shall not increase the capacity beyond the
permitted capacity mentioned in this order, without obtaining
CFE & CFO of the Board

Noted for Compliance.
AKPL handled 4.89 MMTs of
Commaodities in the Month of April 2025.

permitted

12.

Coal stack heights in all coal yards shall not be more than
12mts.

Noted and being complied

13.

The port shall ensure required wetness all the time on the
surface of stockpiles to avoid the dust emissions from the
stockpiles.

AKPL has been carrying out sprinkling around the
stockpiles and operating MDSS.

14.

The port shall install sufficient number of CAAQM stations in
between the villages and the port area. The stations shall be
located at the periphery of the villages to monitor all the
parameters given in the consent order.

Complied.

18.

The port shall maintain properly the three CAAQM stations
provided and shall be connected to APPCB website.

Complied.

16.

Unloading of iron ore from the railway wagons house should
be carried out with wagon tipplers only, in case, handling of
iron ore is more than 6 MTPA. As and when iron ore
handling is to be done intermittently, it should be handled
with water sprinkling system at high pressure with swiveling
type nozzles operated regularly to cover entire stockpile.
Nozzles shall be operated along stockpile at regular
Intervals to cover stockpile height and width.

AKPL has been carrying out sprinkling around the
stockpiles and operating MDSS during handling of
Iron ore.

17.

The port shall take adequate air pollution control measures
with respect to the enhanced dusty materials handling
capacities

Complied.

Deploying 5 no. of jet water tankers in addition to 10
no. of DSS tankers to control dust emissions.

18.

The port shall stock all the dusty materials within the
designated storage yards only.

Being Complied

All the dusty cargos have been stored in

5
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S. No Conditions Compliance
Designated storage yards only.
19. | The port activities are concentrating in north quay by | Noted for compliance.

construction of 12th Berth, hence the stocking of dusty
materials shall not be extended towards the residential
areas around the port area.

We will not be extending dusty materials stocking
towards the residential areas.

20.

The dusty materials transporting vehicles shall be closed in
all respects/ covered with tarpaulin for controlling fugitive
emissions

Being Complied.

Provided 27 No. of Truck tarpaulin covering stations
and ensuring all the outgoing cargo vehicles are
properly covered with tarpaulin and tightened with
rope to control fugitive emissions and transit
spillages.

21,

The port shall provide wheel washing facility near the dusty
cargo stocking area, to the freighted vehicles going outside
the port.

Complied.

Operating 2 No. of Truck wheel washing facilities

and ensuring the outgoing trucks are cleaned

properly before leaving the premises.

i.  One facility at NEC Road, Near to East - West
Gate.

i.  One facility at Southern side of the Port at
North side of the Port.

22.°

The port shall inform the modifications made in port
infrastructure developments to the MoEF&CC and to the
Board time to time.

Noted

23.

The port shall obtain EC for any change of scope of the
project and shall restrict the port activities as permitted vide
EC Orders Dt.26.07.2006 for Phase - I, 13.11.2009 for
Phase - |l & Phase-Il (Expansion) 11.01.2021

Noted

24.

The port shall continuously operate the 3 CAAQM stations
installed in between villages and port area to monitor all the
parameters given in the consent order and upload the data
continuously to the APPCB / CPCB websites.

Being complied.

AKPL was earlier operating Three (3) Nos. of
Continuous Ambient Air Quality Monitoring stations
at the following locations to monitor the parameters
viz., PMyg, PM25, SOz, NO, NO;, CO and linked to
APPCB website.

a. CVR Amenities Complex

b. Thamminapatnam Village

c. Krishnapatnam Village

AKPL has now added two additional Continuous
Ambient Air Quality Monitoring stations at the
following locations since September 2024 to monitor
the parameters viz., PM1o, PM25, and these are also
linked to APPCB website.

a) CAAQMS 4 North side of the station

b) CAAQMS 5 South side of the station

Environmental Monitoring has been rendered by
NABL accredited laboratory along with AAQ

6
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S. No Conditions Compliance
monitoring at 7 locations covering upwind and
downwind directions.

25. | The MDSS system shall be in operation wherever the stock | Complied.

of any bulk material (Dusty cargo) is piled in a way to ensure
wetness on the surface of stockpiles.

Deploying 5 no. of jet water tankers in addition to 10
no. of DSS tankers to control dust emissions.

26.

As regards to deviation in location of facilities such as
stockpiles and other facilities, from the originally envisaged
plan, amendments for the EC and CFE have to be obtained
immediately.

Being complied.

27.

The port shall maintain the existing green belt with adequate
width and density and in vacant places

Complied.

28.

The port shall use road sweeping machines to clean all port
internal roads regularly.

Complied.

AKPL has been operating 3 no. of heavy-duty
Vacuum Sweeping machines and 6 mechanical
road sweeping machines.

29.

The port shall ensure that the trucks transporting cargos to
outside the port shall be covered with tarpaulin to avoid
fugitive emissions / spillages.

Being complied.

30.

All conveyor belts and other transfer points shall be covered
with Gl sheets to mitigate fugitive emissions generated
during conveying of dusty cargos.

Complied

Provided Gl Sheet cladding and with sprinklers
system to control fugitive emissions.

31.

The port shall maintain water sprinklers for effective control
of fugitive emissions generated during handling of cargo and
increased volume of vehicular traffic.

Complied.

Deploying 5 no. of jet water tankers in addition to 10
no. of DSS tankers to control dust emissions.

32.

The port shall maintain Mechanical Dust Suppression
System (MDSS) for stock yards, dusty cargo berths and
conveyor belts.

Maintaining Mechanical Dust Suppression System
(MDSS) for stock yards, dusty cargo berths and
conveyor belts.

33.

The port shall develop and maintain 100 m width greenbelt
along the periphery & 20m width around coal stack yards as
per EC / CFE condition.

Being followed.

34.

The port shall maintain empty dusty cargo vehicles washing
system to clean dusty cargo empty vehicles.

Complied.

Operating 2 No. of Truck wheel washing facilities

and ensuring the outgoing trucks are cleaned

properly before leaving the premises.

i. One facility at NEC Road, Near to East - West
Gate.

i. One facility at Southern side of the Port at North
side of the Port.

35.

The port shall record the energy consumption for the energy
meters provided for Sewage Treatment Plant (STP), pump
houses to water sprinklers / dust suppression measures and
Air Pollution Control Equipment's (APCE)

Being followed.

36.

The port shall not allow any hazardous wastes through the
port other than waste oil from DG Set, Waste oil from Ship,
Wastes / residues containing oil from ships, used oil

Being Complied.

All the generated hazardous waste are being
disposed through APEMCL portal.
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S. No

Conditions

Compliance

generated in the Port without prior permission of Board and
shall comply with EC conditions.

37. | The port shall not store any hazardous waste within the | Being followed.
premises as per the time frame mentioned in HWM Rules
38. | In case a leaky container of hazardous cargo is found, a | Being complied
separate permission of the Board may be obtained after
establishing the quality and the type of waste for disposal
39. | All types of the fertilizers should be stored in the closed | Complied.
warehouses only. The Port should ensure that there should
not be any open storage of urea or any other fertilizer | Provided closed sheds of 13 Nos. to store the
materials. There shall not be any effluent generation fertilizers.
40. | The port shall store fuel oils used for construction | Complied
equipment, vessels and vehicles in a well-designed manner
and protect them against fire hazards by construction of
compound wall to prevent access to unauthorized elements.
The surface run off from storage area shall pass through oil
water separator before being discharged.
41. | The port shall provide fire detection and firefighting facilities | Complied.
with adequate water storage in fire prone areas in
consultation with Directorate of firefighting. Port is equipped with Firefighting and detection
facilities. Infrastructure like trained Fire Team, Fire
Tenders (Multipurpose Fire Tender), semi fire
tender etc., available at Port.
Fire NOC has been obtained for Buildings (Admin
and ETS). (Enclosed as Annexure E)
42. | The port shall comply latest technologies for controlling | Complied.
fugitive emissions including the following:
a) Fully mechanized handling equipment for loading | a. Provided coal ship unloaders and conveyor at
and unloading operations berths 6,7 & 8
b) Closed conveyor belt with water sprinkling | b. Provided water sprinkling system in ship
arrangement for suppression of dust while unloaders and conveyor system for dust
conveying dusty cargoes like coal, iron ore efc. suppression
c) Specially designed iron ore ship loader with | c. Provided Mechanical water sprinkling at coal
necessary precautions to reduce drop height of iron storage yard and tankers to suppress the dust.
ore into the ship, while handling more than 6 Million
Tons per annum.
d) Mechanical water sprinkling shall be provided on
roads and at dusty cargo storage areas for
suppression of dust.
43. | The port shall maintain adequate number of ground water | There is no ground water withdrawal within the port
monitoring location on scientific basis and the same shall be | premises.
monitored every six months
AKPL appointed a NABL Accredited Laboratory to
monitor the Ground water at 4 locations outside the
port. As per the analysis reports, there was no
adverse impact due to port operations.
44. | The port shall construct the storm water drains to avoid the | Complied.

contamination of runoff with other effluents.




1956

1842

S. No

Conditions

Compliance

45.

The port shall regularly clean the drains to avoid siltation.

Being complied.

46.

The port shall monitor compliance through Environment
Management Cell with qualified and trained staff.

Complied

47.

The port shall maintain onsite emergency action plan after
carrying out risk analysis and hazop studies

Maintaining

48.

The port shall comply with the conditions of CFE order dated
08.05.2010, 22.02.2018 and 25.2.2021.

Being complied.

49.

The port shall submit monthly monitoring reports to RO:
Nellore

Being submitted on a monthly basis.

50.

The port shall comply with standards and directions issued
by APPCB / CPCB / MoEF&CC as and when notifications
are issued from time to time

Being complied.

51.

The port shall install digital display boards at publicly visible
places at the main gate indicating the products
manufactured Vs permitted quantities, treated effluent
concentrations Vs discharge standards, Stack emission &
AAQ concentrations Vs standards, hazardous waste
generation, disposed, stock Vs permitted quantities and
validity of CFO; and exhibit the CFO order at a prominent
place in the factory premises, as per Hon'ble Supreme Court
order

Provided.

52.

The port shall submit Half yearly compliance reports to all
the stipulated conditions in Environmental Clearance (EC),
Consent for Establishment (CFE) and Consent for Operation
(CFO) through website i.e., https://pcb.ap.gov.in by 1st of
January and 1st July of every year. The first half yearly
compliance reports shall be furnished by the port and
second half yearly compliance reports shall be the audited
through MoEF&CC recognized and National Accreditation
Board for Laboratory Testing (NABL) accredited third party

Complied.

AKPL has Submitted First Half yearly EC, CTE, CTO
compliance report for the period of April24 to
September'24 send to APPCB & CPCB through mail
and the same copy was uploaded in Parivesh portal,
APPCB Portal on 30.11.2024.

53.

The port shall possess valid NOC issued by the Andhra
Pradesh State Disaster Response and Fire Service Dept.,
(APSDRFSD) and submit a copy at concerned Regional
Office, APPCB.

Complied.

Fire NOC has been obtained for Buildings (Admin
and ETS 1 & 2). (Enclosed as Annexure E)

The port shall prepare a safety report and carry out an
independent safety audit report of the respective industrial
activities including chemical storages / isolated storages by
an expert not associated with such industrial activity as
required under Rule 10 of MSIHC Rules, 1989 and get it
approved by the Factories Dept., and submit the compliance
along with copy of the safety report, safety audit report and
safety certificate at concerned Regional Office, APPCB.

Complied

95.

The port shall extend training to the working personnel for
the prevention of accidents and necessary antidotes to
ensure safety, as per the MSIHC Rules, 1989.

Being Complied.

Port has existing Tier-I oil spill response equipment
to combat any oil spill supported by Indian Coast
Guard to contain, control and recover the oil spill.
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S. No Conditions Compliance

The Last Oil Spill Preparedness & Response (OPR)
drill was conducted at the port on 19.02.2025.

OPR Mock drill being conducted once in every 6
months.

56. | The port shall carryout calibration of safety equipment and | Being complied.
leak detection systems at regular intervals and shall certify
the same with the Factories Department. That certified copy
shall be submitted to the APPCB, R & O.

57. | The port shall install fluorescent Wind Vane at the highest | Installed.
point in the port premises

58. | The port shall submit Risk analysis and risk assessment | Complied.
covering worst scenario clearly describing impact within the
port premises and outside the port premises and emergency
response system.

59. | The port shall submit the copy of the safety audit report and | Complied.
On-Sitc / Off Site Emergency Plans as applicable after being
certified by the Factories Department to the APPCB,
Regional Office from time to time, if the storage quantity of
hazardous chemicals is equal to or, in excess of the
threshold quantities specified in schedule 2 & 3 of MSIHC

Rules, 1989.

Schedule C

S. CFO conditions Status

No

1 The authorized person shall comply with the provisions of | This condition is noted and complied.
the Environment (Protection) Act, 1986, and the rules made
there under.

2 The authorization or its renewal shall be produced for | This condition is noted and complied.

inspection at the request of an officer authorized by the State
Pollution Control Board.

3 The person authorized shall not rent, lend, sell, transfer, or | This condition is noted and complied.
otherwise transport the Hazardous and other wastes except
what is permitted through this authorization.

4 Any unauthorized change in personnel, equipment or | This condition is noted and complied.
working conditions as mentioned in the application by the
person authorized shall constitute a breach of his
authorization

5 The person authorized shall implement Emergency | This condition is noted and complied.
Response Procedure (ERP) for which this authorization is
being granted considering all site-specific possible
scenarios such as spillages, leakages, fire etc. and their
possible impacts and also carry out mock drill in this regard
at regular interval of time;

6 The person authorized shall comply with the provisions | This condition is noted and complied.
outlined in the Central Pollution Control Board guidelines on
“Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and Penalty”.

10
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7 It is the duty of the authorized person to take prior | This condition is noted and complied.
permission of the State Pollution Control Board to close the
facility.
8 An application for the renewal of an authorization shall be | This condition is noted and complied.
made as laid down under these Rules.
9 Any other conditions for compliance as per the Guidelines | This condition is noted and complied.
issued by the Ministry of Environment, Forest and Climate
Change or Central Pollution Control Board from time to time.
Specific conditions
10 The port shall comply with the provisions of HWM Rules, | This condition is noted and complied.
2016 in terms of interstate transport of Hazardous Waste
and manifest document prescribed Under Rule 18 and 19 of
the HWM Rules, 2016.
1 The port shall not store hazardous waste for more than 90 | This condition is noted and complied.
days as per the Hazardous and Other Wastes (Management
& Transboundary Movement) Rules, 2016.
12 The port shall store Used / Waste Oil and Used Lead Acid | This condition is noted and complied.
Batteries in a secured way in their premises fill its disposal
to the manufacturers / dealers on buyback basis.
13 The industry shall transport the hazardous waste to cement | This condition is noted and complied.
industries only through vehicle fitted with GPS tracking
system.
14 The industry shall maintain 7 copy manifest system for | This condition is noted and complied
transportation of waste generated and a copy shall be
submitted to concern Regional Office of APPCB. The driver | Waste oil generating from the port is being disposed
who transports Hazardous Waste should be well acquainted | through APEMC Portal authorized vendors.
about the procedure to be followed in case of an emergency
during transit. The transporter should carry a Transport
Emergency (TREM) Card
15 The industry shall maintain proper records for Hazardous | Complied.
and Other Wastes stated in Authorization in Form-3 i.e.,
quantity of Incinerable waste, land disposal waste, | The following annual retums were submitted at
recyclable waste efc., and file annual returns in Form-4 as | APPCB, RO, SPSR Nellore on 29.04.2025
per Rule 20 (2) of the Hazardous and Other Wastes
(Management & Transboundary Movement) Rules, 2016. | 1. Form — 3 — E — Waste Annual Statement for the
FY 2024 - 2025.
2. Form -4 - Hazardous Waste Annual Statement
for the FY 2024 - 2025.
3. Form - 8 — Used Batteries Returns — Annual
Statement for the FY 2024 - 2025.
Enclosed as Annexure F.
16. | Annual return shall be filed by June 30th for the period | Complied.
ensuring 31st March of the year.
The following annual returns were submitted at
APPCB, RO, SPSR Nellore on 29.04.2025

11
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1. Form -3 -E - Waste Annual Statement for
the FY 2024 - 2025.

2. Form - 4 - Hazardous Waste Annual
Statement for the FY 2024 - 2025.

3. Form - 8 - Used Batteries Returns —
Annual Statement for the FY 2024 — 2025.
Enclosed as Annexure F

12
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i, SU ENVIRO LABS & CONSULTANTS
2 w T

(ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL)
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012

_ y _ Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072
e, .  ©+91.9440336628, +31-7207664444 &N svenviro_labs@yahoo.co.in, info@svenvirolabs.com & www.svenvirolabs.com
e Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

Ref: SVELC/AKPL/25-04/09 Date: 05-05-2025
NAME AND ADDRESS : M/s., ADANI KRISHNAPATNAM PORT LIMITED,

Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344,

SAMPLE PARTICULARS - EFFLUENT
SOURCE OF COLLECTION STP INLET - 500K LD
DATE OF COLLECTION : 16-04-2025
TEST REPORT
S.No Parameter Unit Result Method
I = N B ' . APHA, 4500-H+B,
|1 | M W . 24" Edition 2023 |
. Ty S . y ) | APHA, 2540-D,
! lotal Suspended Solids | mg/l : 120 |y Edition 2023 |
| 3 BOD 3day 27°C mg/l l |14 [S 3025 P 44 |
. ) | APHA., 5520-D,
: ‘ease 1/ 3. s '
| - . Oil & Grease | mg/l l 0 24 Bdition 2023
MICROBIOLOGY TEST
s, ‘ Fecal coliform | MPN/IOOmI | 15X10° 1S 1622

CHECKID Ie ¥

SV ENVIRO LABS'MNSULTANTS

1847

-‘<I
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:}Q = (ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL)

Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012
3 ¥ . Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 —
e o 0+91-0440338628, +91-7207664444 8 svenviro_labs@yahoo co.in, info@svenvirolabs.com €% www.svenvirolabs.com f sk
ST Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET g;@@j__g

Ref: SVELC/AKPL/25-04/10

NAME AND ADDRESS

SAMPLE PARTICULARS
SOURCE OF COLLECTION

DATE OF COLLECTION

S.No Parameter
i - S—
2. | Total Suspended Solids

3. . BOD 3day 27°C
‘ 4 \ Oil & Grease

|
MICROBIOLOGY TEST

‘ Fecal coliform

(.'l!l".('l\.g.:g LY

Date: 05-05-2025
M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344,
EFFLUENT

STP OUTLET - 500K1.D

16-04-2025
TEST REPORT
Unit Result Method STANDARDS
- I gom | 'A_PHA_QHDT]TLI@ . )
. G >
7'4_) 24" Edition 2023 T SEE
, “APHA, 2540-D, | .
me! 340 | 24" Edition 2023 : 8
mg/l ‘ 26.0 - 153025 P44 | 30
r | APLA.5520-D, |
g/ \ <L0 | 4% Bdition 2023 | 9
MPN/I0OMIL | 250 IS 1622 | <1000
W\
d NN C g
N\ :{ \\ SV ENVIRO LABS & CONSULTANTS
Vo
] :‘\*.h:;‘:_. }]
s f" ¥ '.I!
i \:7
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w7, SV ENVIRO LARS & CONSULTANTS
I/

(ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL) F
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Vlsakhapatnam-530012 i
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 T

#+91-9440338628, +91 7207664444 B svenvira_labs@yahoo.co.in, info@svenvirolabs.com 48 www.svenvirolabs.com i 2=
Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET ?,l(\‘i) f

Ref: SVELC/AKPL/25-04/11 Date: 05-05-2025

NAME AND ADDRESS : M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthulkur Mandal,
SPSR Nellore Distriet,
Andhra Pradesh — 524 344,

SAMPLE PARTICULARS : EFFLUENT
SOURCE OF COLLECTION . STP INLET —=40KLD
DATE OF COLLECTION : 16-04-2025

TEST REPORT

S.No Parameter Unit Result Method
o I - APHA, 4500-H+B,
.| pH g 7951 24" Bdition 2023 ‘
, b . - ' APIIA, 2540-D
2. | Tolal Suspended Solids mg/| - 96.0 eors i :
. | | 24" Edition 2023
| 3, ‘ BOD 3day 27°C ‘ mg/l 106 1S 3025 P 44
4. ‘ Oil & Greasc ‘ meg/! 4.0 ﬁﬂ:?ﬁ;[ﬁ??;});

; MICROBIOLOGY TEST

[ 5 | Fecal coliform — 1| MPN/100ml 13X10° IS 1622
CHECKED BY 1 ':'~_l . 1r l} SV ENVIRO LABS & CONSULTANTS
| -‘,--__‘:& \ i]\i -~
'.‘.. z:.'ﬁ j\ ¥ J:’f
\T,’?“B‘T AV
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(5. SVENVIRO LABS & CONSULTANTS ~ &

= (ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL.) P
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072

ST I~~~ +91-9440338628, +91-7207664444 w8 svenviro_labs@yahoo co.in, info@svenvirolabs.com & www.svenvirolabs com I)”’,“._” ‘ &
AT Recagnized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET .ﬁ.‘jfia'_iif)":t‘.
Ref: SVELC/AKPL/25-04/12 Date: 05-05-2025
NAME AND ADDRESS } M/s. ADANI KRISHNAPATNAM PORT LIMITED,

Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore Distriet,
Andhra Pradesh — 524 344,

SAMPLE PARTICULARS : EFFLUENT
SOURCE OF COLLECTION ) STP OUTLET - 40KLD
DATE OF COLLECTION . 16-04-2025

TEST REPORT

S.No Parameter Unit I Result Method \ STANDARDS
1 N i - o APHA, 4500-H+_B, . o . -

1. | PH i 745 | 24" Edition 2023 | 6.5-9.0

A e | ) ‘ APHA, 2540-D, | )

2. | Fotal Suspended Solids | mg/l [ 19.0 | 24" Edition 2023 | <100 |
| 3. | BOD 3day 27°C | omgd | 230 | IS3025P44 | 10 ‘
| | i i | -

. ——— | APHA, §520-D, -.
\ 4. ‘ Oil & Grease mg/l l <1.0 | 24" Edition 2023 | 10 i
MICROBIOLOGY TEST i
\ 5. | Fecal coliform MPN/100mI | 180 I 1S 1622 | <1000 |
CHECK]%. lk N N7 ) SV ENVIRO LABS &i‘f_‘(‘JNHULTANTS
{1 = WSAKREERTY ‘ i|
/)
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addani
Ports and

Logistics
AKPL/EHS/APPCB/Form-5/082/2024 Date: 26.09.2024

To

The Environmental Engineer
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore District,

Sir,

Sub: - Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur
(M), SPSR Nellore Dist. — Environment Statement - FORM - V/ -
Submitted - Reg.

Ref: - CTO & HWA Order No. APPCB/VJA/NLR/11344/CFQ/H0/2019, dated
11.11.2022, valid up to 31.08.2027.

eEE

In compliance with the Consent & HW Authorization Condition No.6 stipulated
in Schedule — A of CTO & HWA Order vide reference cited, and as per Rule
No.14 of E(P) Rules,1986 & amendments thereof, submitting herewith the
Environment Statement in Form V for the year 2023-2024.

Kindly acknowledge receipt of the same,

Thanking you.

Yours faithfully,
for Adani Krishnapatnam Port Limited.,

Vice President/Environment
Encl: Copy of Form - V - Environment Statement along with attachments,

Adani Krishnapatnam Port Ltd Tel +918612377999
PO Bag No 1 Fax +91 861237 7046
Muthukur Mandai www, adaniports.com

SPSR Nellore 524 344
Andhra Pradesth, India
CIN: U4S203GJ1996PLC12E239

Registered Office: Adan Corporate House, Shantigram, Near Vaishno Devi Circle, S G Highway, Khodiyar, Anmedabad 382 421, Gujarat, India
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Ports and
Logistics
AKPL/EHS/APPCB/Form-5/082/2024 Date: 26.09.2024

To

The Environmental Engineer
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore District,

Sir,

Sub: -  Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur
(M), SPSR Nellore Dist. -~ Environment Statement - FORM - V -
Submitted -~ Reg.

Ref: - CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/H0O/2019, dated
11.11,2022, valid up to 31,08.2027.

@@

In compliance with the Consent & HW Authorization Condition No.6 stipulated
in Schedule — A of CTO & HWA Order vide reference cited, and as per Rule
No.14 of E(P) Rules, 1986 & amendments thereof, submitting herewith the
Environment Statement in Form V for the year 2023-2024.

Kindly acknowledge receipt of the same.

Thanking you.

Yours faithfully,
for Adani Krishnapatnam Port Limited.,

Dr. D. :
Vice President/Environment

Encl: Copy of Form - V = Environment Statement along with attachments.

Adani Krishnapatnam Port Ltd Tel +91 8672377999
PO Bag No 1 Fax +91 861 237 7046
Muthukur Mandal www.adaniports.com

SPSR Nellore 524 344
Andhra Pradesh, India
CIN: U45203GJ1996PLC128239

Registered Office: Adani Corporate House, Shantigram, Near \Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad 382 421, Gujarat, India
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ENVIRONMENTAL STATEMENT

FORM -V

(See Rule - 14)

The Ministry of Environment & Forest vide its notification dated 13" March 1992
directed all industries which need to have consent under Water (Prevention &
Control of Pollution) 1974 and Air (Prevention & Control of Pollution) 1981 to file
the Environmental statement every year. This is to be filed for the period ending
March by September 30" every year. The format for the same is as follows:

ENVIRONMENTAL STATEMENT FOR THE YEAR ENDING 315" MARCH 2024

I, Name and address of the
owner / occupier of the
industry, operation or
process.

Corporate Office

Il, Site Office

PART - A

M/s. Adani Krishnapatnam Port Limited
Adani Corporate House, Shanti gram,
Nr Vaishno Devi Circle,

S.G Highway, Khodiyar, Ahemdabad-
382421, Gujarat.

M/s. Adani Krishnapatnam Port Limited
Post Box No. 1, Krishnapatnam Village
Muthukur Mandal

V. Industry category Primary- R
(STC Code) Secondary- (STC
Code)
V. Production category. Units Services
VI Year of establishment 2009
VII. Date of the last

Sri Potti Sri Ramulu Nellore District
Andhra Pradesh - 524 344

Operation or Process

environmental
Statement submitted

PART -8B

Water and Raw Material Consumption

Water consumption in m>/d
Process:

Cooling:

Domestic:

Port - Services

30.09.2023 for the period of 2022-2023

Please refer Annexure A

Name of Products

Process water consumption per unit of products

During the previous
financial year

During the current financial
year
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ii. Raw Material Consumption : Please refer Annexure B

Name of raw Name of Products Process water consumption per
materials* unit of products
During the During the current
previous financial financial year
year
Being a port activity, no raw material handling involved.
Only handling various cargo is being carried cut at AKPL.

*Industry may use codes if disclosing details of raw material would violate contractual
obligations, otherwise all industries must name the raw materials used.

PART - C
. Pollution Discharge into Environment /unit: Please refer Annexure C

of output (Parameter as specified in
the consent issued)

Pollutants | Qty. of pollutants Concentration of Percentage of
Discharged (Mass/day) | pollutants in variation from
discharges(mass/volume) | prescribed

standards with

1854

reasons
A. Water - - -
B. Air - - -
PART-D
.  HAZARDOUS WASTE . Please refer Annexure D
(As specified under Hazardous Wastes
Management & Handling Rules, 1989).
Hazardous Wastes Total Quantity (Kg)
During the Previous During the current
Financial year financial year

1. From Process - -
2. From Pollution Control
facilities
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PART - E

l. SOLID WASTES:

1855

Solid Wastes

Total Quantity (Kg)

During the previous FTY 22-23

During the current FY23-24

a. From process

From port operation i.e., handling
and storage of cargo:

e Plastic waste, iron, aluminium
& cardboard etc. are disposed
to authorized recyclers/ re-
processors permitted by
Andhra Pradesh Pollution
Control Board.

- 3916.6 Tons of scrap
was sold to authorized
vendors for the FY
2022-2023.

- Sludge generated from
sewage treatment plant
is being used as manure
for development of
green belt within the
port premises.

e 9.91 Tons is used as manure
during the FY 2022-2023.

From port operation i.e,
handling and storage of cargo:

e Plastic waste, iron,
aluminium & cardboard etc.
are disposed to authorized
recyclers/ re-processors
permitted by Andhra
Pradesh Pollution Control
Board.

- 235737 Tons of
scrap was sold to
authorized vendors

for the FY 2022-
2023,

- Sludge generated
from sewage
treatment plant s
being used as
manure for
development of

green belt within the
port premises.

e 7.16 Tons is used as manure
during the FY 2023-2024,

b. From
Pollution
Control
Facility

c. Quantity
recycled or
utilized within
the unit.

1. Please specify the characteristics (in

PART - F

terms of concentration and quantum) of
hazardous as well as solid wastes and
indicate disposal practice adopted for
both these categories of wastes.

Not Applicable
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PART -G

1. Impact of the pollution control @ Not Applicable
measures taken on conservation of
natural resources and consequently on
the cost of production.

PART - H
1. Additional measures/investment : Please refer Annexure E
proposal for environmental protection
including abatement of pollution,

PART -/
MISCELLANEOUS:
Sl. | Any other particulars in respect of environmental protection and abatement of
poliution.

1. | World Earth Day 2024 on 22.04.2023.

Awareness campaign on

e Environment sustainability, Protection measures to be adopted to save the
environment

Significance & need of plantation

Discharging usage of single use plastic

Water conservation & Rainwater harvesting

Adopting Reduce, Reuse, Recycle method

2. | Celebrated World Environment Day 5" June 2023, Adani Krishnapatnam Port
actively participated in the green rally organized by the Andhra Pradesh
Pollution Control Board - Nellore, in collaboration with the Nellore Municipal
Corporation.

e The green rally commenced at VRC Grounds in Nellore and culminated at Shri
Kasturbha Kalashetram Nellore. The event was honored by the M Hari
Narayanan IAS, Collector and District Magistrate of SPSR Nellore, who graced
the occasion as the chief guest and delivered a motivational speech to the
participants. To raise awareness about the environment, the APPCB
organized stage plays, and the district collector and magistrate fiagged off
the green rally.

e Adani Krishnapatnam Port, in association with the Adani Foundation,
conducted a sapling plantation drive in Krishnapatnam Village at various
locations of the village, including in the houses of villagers. The functional
heads from Adani Krishnapatnam Port and Adani Foundation guided kids in
sapling plantation in the village at various places and raised awareness
among the villagers about the significance of sapling plantation and the
importance of avoiding products which are made of plastic.

e An awareness session was conducted for field staff on plastic pollution and
its effects on the environment. The session emphasized the significance of
avoiding single-use plastics and explored alternative options for various
purposes. The objective was to increase understanding among the staff
about the detrimental impact of plastic on the environment and encourage
them to adopt sustainable practices. The session aimed to raise awareness
and promote the adoption of eco-friendly alternatives to single-use plastics.

L
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Theme Boat Plassic &

Faition

Tepic ¢ SEltians Jo Plastic Feitutian |

Adani Krishnagatram Port Limiteg

organized an Ocean cleanup program.

* Five fiber boats were flagged with adequate manpower, along with full safety
measures and the required equipment, to clean up the ocean within the port

limits.

e |namass gathering event in the evening session, employees made a pledge to
avoid plastic products. In addition, awareness sessions were conducted by the

Environment Cell.

Celebrated World Oceans Day 8" June 2023, Adani Krishnapatnam Port has
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Celebrated World Ozone Day,16'" September 2023, AKPL took a commitment
pledge for ozone protection.

* 500 saplings planted at Dr. APJ Abdul Kalam Garden & other locations in port
premises

|
_— &
e e B

AKPL has celebrated Global recycling day 2024 on 18" March, with the theme

of “ #Recycling Heroes”.

« Promoted the importance of recycling

s Encouraged the employees to implement recycling & reuse at the house also
to the extent possible.

e Discourage the utilization of single use plastic covers or things.

Implement 3R's at home i.e. Reduce, Reuse, Recycle.

‘ |68




1973 1859

Celebrated International Day of Forests on 21.03.2024.
EHS team AKPL conducted "NATIVE TREE PLANTING CAMPAIGN" supporting local
biodiversity.
e On this occasion, AKPL organized a massive plantation programme and planted
2000 saplings involving all the departments.

adani R~ . ,31,

Adaopl Krishnopainam Part Limited [AKPL)
o

SR DOVUSM.. WREREE aliedt  wipiieti e 4 e
—r tamad b 7 i+ - . b

o Bl ol

PP (I=PEeTIN

Celebrated World Water Day on 22.03,2024 with theme of “"Leveraging water for peace".
The sustainable water management generates several benefits to individuals and
communities, including:

- Health

- Food & energy security

- Protection from natural disasters

- Education & improved living standards and employment.

- ECOI’\OmIG development and a vanety of ecosystem serwces

R ( MMNAFATMAM PORT WIMITE b

i
4»?_ WORI.DJ
7 %5 | waTer DAY
| 2marin 2 §
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8. | Promotion of Environment sustainability activities:

Ganesh Chaturthi, distributed Clay Ganesh Idols among AKPL Employees & associates to
promote e@;onme_ng_sustwblity._

ANNEXURE - A
Water Consumption details as per CTO:
Month Water Consumption Details
Industrial Domestic
Usage Usage Total KLD
(KL) (KL)

23-Apr 70410 19780 90190
23-May 65420 19220 84640
23-Jun 64650 19450 84100
23-Jul 46500 18200 64700
23-Aug 53580 20100 73680
23-Sep 53250 19300 72550
23-Oct 51700 18700 70400
23-Nov 47700 17500 65200
23-Dec 3184311 10220 42063
24-Jan 55885 13170 69055
24-Feb 60030 17560 77590
24-Mar 60820 18030 78850

Total Average

Consumption (KLD) 1808.2 577.1 2385.3

Consent Qty/KLD 2350 650.0 3000




1975

1861

9
Month During the Financial Year During the Financial
2022-2023 Year 2023-2024
STP Treated water (KL/Month)
April-23 6539 6501
May -23 4437 6073
June-23 4692 5408
July- 23 4075 5654
August-23 6121 5904
September-23 7864 6016
October-23 5488 6082
November-23 6494 6322
December-23 5895 6419
January-24 6474 6359
February-24 6731 6637
March-24 7120 5941
Average KL/Month 5994.17 6109.67

Annexure - B

Cargo Handled at Adani Krishnapatnam Port - (April 2023 - March 2024)

Total Quantity (Kg)
Details of Cargo Consented Quantity Commodities Handled
MMTPA in MMTPA
a) Coal 46 42,98
b) Iron Ore 8 5.05
c) General Cargo (Fertilizers,
granites, Edible Qil and Lube oils, 14 8.58
Others)
d) Liquid Cargo (POL, LNG, LPG,
Chemical Products) 10 0.77
e) Container Cargo (MTEUSsA) 2.0 0.11
Toral 78 MMTPA + 57.38 MMTPA+
2 MTEUsA 0.11MTeUs
W
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Annexure - C
Water:

AKPL being operated Sewage treatment facilities 500 KLD STP (1 X 300 KLD & 1 X
200 KLD) at CVR Amenities Complex 40 KLD STP near Admin, Building.

STP influent source Treatment Quantity | Mode of final disposal
Technology

Domestic Fluidized Bed Bio 540 KLD | Treated water is used for
Reactor technique green belt within port
(FBBR) premises.

The inlet and outlet wastewater are being monitored regularly as per the statutory
regulations and the treated water is well within the statutory limits. The treated water
is being used for green belt development only. AKPL is utilizing the Storm water for
dust suppression purposes.

Air:

The facility has provided 3 no, of Continuous Ambient Air Quality Monitoring stations
(CAAQMS) at CVR Amenities Complex, towards Thamminapatnam Village and towards
Krishnapatnam Village for the parameter PM2.5, PM10, SO2, NOx, CO and NH3.

The CAAQM Stations are calibrated by CPCB authorized agency.

Annexure - D
L. E-Waste in Form-lll :  AKPL has submitted on 25.06.2024 for the
financial year 2023-2024,
(Copy of Acknowledgement attached)

Il. Hazardous Waste in Form-IV :  AKPL has submitted on 25.06.2024 for the
financial year 2023-2024,
(Copy of Acknowledgement attached)

. Battery returns in Form-VIll ¢ AKPL has submitted used on 25.06.2024
for the financial year 2023-2024.
(Copy of Acknowledgement attached)
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ANNEXURE - E
COST OF ENVIRONMENTAL MEASURES FOR THE FY 2023-2024
:‘; Facility Details Description Cost in Rs.
1 Qustauppression ::rjlsc?udinsgs\izg.lumngi:rgz:ri.r?gcrﬁachﬁzz
system & and Broom sweeping machines 7,962,638.00
STP maintenance with includes
2 | STP maintenance Manpower and equipment repairing 1.002.200.00
works.
500 KLD & 40 KLD
3 | power consumption STP power consumption cost 2.642.623.00
cost
a Power consumption Nakkala kaluva pump house power
cost consumption cost 620,974.00
Water Cost - Nakkala Water  consumption  for  Dust
2 Kaluva suppression system 1,746,560.00
6 Power consumption All Zones DSS pump houses Power
Cost consumption cost 668,329.00
Sapling purchasing, JCB, Transport,
7| Green belt Development | ;o 0 "Fertilizers, Vehicle bills cost 7.890,389.00
8 South Truck Wheel Establishment of South Truck Wheel
wash facility wash facility 868,000.00
9 | CAAQMS Maintenance of existing 3 CAAQMS 339,148.00
10 Water Sampling & Marine, Drinking, Sewage water
Analysis sampling & analysis cost S00,000.00

Total Amount

24,640,661.00
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ANNEXURE B
Environmental measures in the Adani Krishnapatnam Port Limited

M/s Adani Krishnapatnam Port is 8 multi — purpose port located in the east coast
of SPSR Nellore district of Andhra Pradesh. Krishnapatnam is 3 major economic
gateway that caters to the land locked southern hinterland of India with
multimodal connectivity.

Commenced commercial operations in March 2009, as an all-Weather Port with
Deep Draft Capable of Handling Capsize and Panamax Vessels, Round-The-Clock
Navigation and provides Two Way Traffic for both Onshore & Offshore Logistics.

AKPL is presently operating with 13 berths and with consented cargo handling
capacity of 78 MMTPA for variety of Cargos of bulk and break bulk including
coal, iron ore, Multi Cargo (Agri products, Slag, Limestone, Steel products etc.,),
Fertilizer, Gypsum, & 2MMTPA Container cargo with state-of-the-art cargo
handling systems, mechanized storage facilities, railway sidings etc.,

Out of which Berth No. N1 and N2 are Container berths, Berth No. N4, N6, N7,
N8.NW1, NW2 & NW3 are fully mechanized berths.

Berths N3, N5 & S4 are semi-mechanized berths, Berth no L4 is Liquid Jetty
dedicated for POL products. '

Scuth Breawwators

AKPL is handling dry cargo such as coal, iron ore through mechanized system to
the maximum extent possible and the Fertilizers, Food grains, Sugar, Cement &
Cement Clinker, barites, Feldspar, Edible Oils are being handled through semi-
mechanized system,

Mechanical dust suppression system is provided at various critical points i.e,,
equipment (Hopper & reclaimer), hooded conveyor belts and the storage yards
have been functioning well throughout the system. By using these measures, the
port can mitigate all the dust that is being generated during the operations. The
other berths are being used to handle other cargos such as Project cargo,
fertilizer (Urea), Sugar etc.

The Pollution Control System is implemented, as a part of project, to mitigate
the dust pollution, State of Art water sprinkling system at various locations.

Around 30 people are working daily to operate the DSS.
i~
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The DSS comprises of canons supported by electrical motors and operated at
regular intervals to cover water fog all over cargo stacks and other areas. The
water is sprayed from various paints by water cannons at pressure of about 2-4
Kg/cm? to form a mist over the cargo stacks and other places and the mist
attracts the dust to settle it down without spreading along the wind.

Provided hooded conveyor for transferring dusty cargo to nearby industries like
APGENCO, SEMBCORP and Penna Industries. Established Direct pipelines to
nearby edible oil cluster industries to pump edible oil from vessels to industries.

Operating 16 no. of hydraulic broom sweeping machines for cleaning of berths,
backup and roads. Operating 2 nos vacuum sweeping machines to control dust
on roads, berths & pavements.

Mechanized Operations:

The State of art mechanical dust suppression system is provided at various critical
points i.e., equipment (Hopper & reclaimer), hooded conveyor belts and the storage
yards have been functioning well throughout the system, Ensuring these measures,
the Port can mitigate all the dust that is being generated during the operations. The
other berths are being used to handle other cargos such as Project cargo, fertilizer
(Urea), Sugar etc.

»

AKPL using Grab ship unloaders and conveyers with water sprinkling system for
handling coal from berths to storage yards and to nearby power plants which
reduced dust generation, compared to dumpers for transporting coal.

AKPL operating silo facility with telescopic chute system for loading the cargo
in railway wagons. After those entire rakes covered with tarpaulin covers to
avoid the fugitive spillages.

Established fully mechanized and closed operations associated with mist
sprinkling system to prevent fugitive emissions.

Provided Dust suppression systems at Hoppers, discharge/feeding points of belt
conveyors at each transfer tower.

Provided and operating Stacker cum re-claimers for loading and unloading the
coal. Dedicated mist sprinklers are provided to prevent fugitive emissions.

_ : ik
- AT
3
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. e, ]'"-- ) e . . -
Mist Spraying Sytem Silo Facility with teliscopic chute

system
'}u/ -
—/
"
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Grab ship unloaders and Hoppers, discharge/feeding points
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Dust S ression - M nical D ressi stem (MDSS) :

AKPL has Established Mechanical Dust Suppression System with 248 no's of water
cannons at stack yards for dust suppression,. The water cannons at 50 -100 metres
intervals which covers a horizontal radius of approx. 50 meters and reaches a height
upto 15 metres and rotates in 180 degrees.

The water is sprayed from various points by water cannons at pressure of about 2-
4 Kg/cm2 to form a mist over the cargo stacks and other places and the mist attracts
the dust to settle it down without spreading along the wind.

3

Dust suppression through Sprinkling system in AKPL
Dust suppression through Tankers

Water sprinkling is being carried out on the general cargo berth and in other areas
viz. Roads and yards through water tankers of 26 nos. to arrest the dust pollution
causing by the vehicular movement in the port. AKPL is spending around Rs. 7 lakhs
per month on an average towards water charges and maintenance.,

Deployed 12 Nos. of Truck mounted sprinklers for roads and transit areas &
stockpiles.

Y
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Dust suppression system through Atomizers

AKPL being operated 4 heavy duty atomizers as innovative technology in dust
suppression system.

These Atomizers helpful to efficient water distribution in uniform spray patterns
through pressurized nozzles. It reduced water consumption also.

As part of sustainable development activities, using these special devices ensure to
prevent the dust pollution and to ensure the pollution parameters are within the
permissible limits stipulated by statutory departments.

3. Truck/Wagon Tarpaulin Covering facilities:

AKPL established 14 No. of truck tarpaulin covering stations at various locations
within the Port to facilitate and ensure all the outgoing cargos by Trucks are
covered with tarpaulin.

AKPL ensuring that the tarpaulin is covered in all sides of the truck and tightly tied
with rope to avoid transit spillages till the truck reaches the destination.

fi i Ty 3 T A N
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Ensuring all the outbound cargo rakes are covered with tarpaulin and tightened

with rope to avoid transit spillages.

Cargo covered with tarpaulin:

AKPL has been maintaining the tarpaulin covering on the cargos to the extent

possible to avoid fugitive emissions.

Deployment of Road Sweeping Machines:

2 No of Heavy-Duty Vacuum Sweeping Machines are being deployed at operational

areas and all internal roads.

Provided 8 No. tractor mounted hydraulic broom sweeping machines for cleaning

the roads and jetty areas,

Truck Tyre washing facilities:

Provided 2 no. of automatic sensor-
based truck/tyre washing facilities at
north side and south side of the port to
ensure of all the outgoing vehicles to
avoid dust passage on to outside roads.

Truck tyre washing facility wheel
washing facility is established with
advanced technology which having
cleaning water recycling & reusing
system with oil skimmer facility.

North side of the
Port

South side of the
Port
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7. Specific measures towards Habitation:;

Erected wind breaking walls towards Krishnapatnam village and Arketpalem to prevent
any dust transfer to habitation and a thick green belt developed supporting to the wind
breaking wall to arrest the dust emissions to the villages.

AKPL maintained 100 m width of plantation towards port periphery and 20 m width
around the coal stack yard zones as per the CTO condition.
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8. Environmental Monitoring Program in AKPL

As per the statutory guidelines AKPL appointed an authorized 3™ party agency, for
monitoring of the environmental parameters of the port as well as nearby villages
such as Krishnapatnam village, Gopala Puram Village, Chalivendram village and
Thamminapatnam Village areas.

A. Ambient Air Quality

Operating 3 No. of CAAQM stations of Beta Ray Attenuation technology to measure
the parameters NOx, NH3, SO2, CO, PM 10, PM 2.5, at the following locations and
data connected to APPCB website.

Station " Location Direction Coordinates Distance
code W.T.E, Latitude & from
Project site Longitudes Port
CAAQMS -1 At CVR Building WNW 14°16'33.45"N 1.4 KM
80° 5'54.46"E
CAAQMS - At S 14°13'39.25"N 2.5 KM
2 Thamminapatnam 80° 6'5.84"E
Village
CAAQMS -3 At Krishnapatnam NNW 14°16'47.69"N 3.0 KM
Village 80° 6'23.17"E

e e
.....

Station - 1 CVR Amenities Station - 2 Station - 3 Krishnapatnam
Complex Thamminapatnam Village Village

The Port appointed an NABL accredited SV Enviro Laboratories to monitor the air
quality and submitting the Monitoring reports to APPCB on monthly basis along with
the Compliance reports & to MoEF & CC on Half-Yearly basis.
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Boogle Earth

Station
code

Al

A2

A3

A4

A5

AB

A7

THAMBI

Location

At Zero Point

At Thamminapatnam
Village

At CVR Building

At Gopalpuram Village
At Chalivendram

At Krishnapatnam

At Light House

B. Noise Monitoring
Noise monitoring is being carried out as per the statutory regulations for the seven

locations and the reports are well within the statutory limits and the same are being
submitted to the APPCB monthly.

Station
code

A1

Location

At Zero Point

Direction
W.r.t.
Project site
W

S

WNW

NW

WNW

NNW

SW

Direction
W.r.L

Project site

W

1872

Part Dperations Area
) berts
Sefllements

ARG Monitoring
Locations

o e Manitaring
Locations

Distance from
operation area

Coordinates Distance
Latitude & from Port
Longitudes

14°16'2.44"N 2.5 KM
80° 4'26.66"E

14°13'39.25"N 2.5 KM
80° 6'5.84"E

14°16'33.45"N 1.4 KM
80° 5'54.46"E

14°16'41.22"N 2.5 KM
80° 6'24.46"E

14°16'38.40" 2.5 KM
80°5'11.84"

14°16'47.69"N 3.0 KM
80° 6'23.17"E

14°17'37.33" 2.5 KM
80°7'49.46"

Coordinates Distance
Latitude & from
Longitudes Port
14°16'2.44"N 2.5 KM
80° 4'26.66"E

)
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A2 At Thamminapatnam S 14°13'39.25"N 2.5 KM
Village 80° 6'5.84"E

A3 At CVR Building WNW 14°16'33.45"N 1.4 KM
80° 5'54.46"E

A4 At Gopalpuram Village NW 14°16'41.22"N 2.5 KW
80° 6'24.46"E

A5 At Chalivendram WNW 14°16'38.40" 2.5 KM
80°511.84"

A6 At Krishnapatnam NNW 14°16'47.69"N 3.0 KM
80° 6'23.17"E

A7 At Light House SW 14°17'37.33" 2.5 Km
80°7'49.46"

Ground water quality monitoring is being carried out on half yearly monthly basis as
per the statutory regulations for the Krishnapatnam Port premises and reports are
within the statutory limits and the same are being submitted to the APPCB along
with 6 months report.

Location Direction Coordinates Distance
W.T.L, from Port
Project
site
South side of the Port S 14°13'39.25"N 2.5 KM
80° 6'5,84"E
Port side WNW 14°16'33,45"N 1.4 KM
80° 5'54.46"E
At Gopalpuram Village NW 14°16'41.22"N 2.5 KM
80° 6'24.46"E
At Krishnapatnam NNW 14°16'47.69"N 3.0 KM
80° 6'23.17"E

W _-



D. Marine Water / Sediment monitoring

The marine water and sediment quality monitoring is being carried out weekly basis
of tidal sampling for the Four locations as

1. Port entrance (Approach Channel)
2. Turning Circle
3. Coal berth
4, Reclamation area (Mutable)
S.No Location Coordinates
1 Port entrance (Approach Channel) 14°14'53,66"N
80° 8'4B.42"E
2 Turning Circle 14°14'49,35"N
80°7'45.64"E
3 Coal berth 14°15'2.92"N
80°7'4216"E
4 Reclamation area (Mutable) 14°14'57.36"N
80° 8"17.74"E

/
: /

Map Showing Marine sample collection Points
Physical, chemical and biological parameters were analysed for water as well as for
sediment to assess the quality and the same is being submitted to the APPCB. The
reports indicate that the waters are not having any noticeable contamination.

s
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9. Environment Sustainability Measures:
a. Commitment towards Environment Sustainability:

AKPL is surrounded by human habitation and many major industries viz., Thermal Power
Plants, Cement Industries, Edible Oil Industries etc.,

All the mitigation measures are being implemented & adopted to control the dust
emissions.

AKPL is continuously evaluating the environmental impacts during port operations and
will promote long-term environmental sustainability by continuing all the mitigation
measures to prevent the dust pollution,

The funds allocated and utilized for Environmental Management for the last three years
as below:

item Year 2021-22 Year 2022- 23 Year 2023 -24
(in Rs.Cr.) (in Rs.Cr.) (in Rs.Cr.)

Budget Allocated 9,33,80,083 9,02,55,160 9,64,83,786

Budget Utilized 6,83,10,659 6,16,76,369 9,48,68,251

b. Weather & Meteorological monitoring:

Installed Weather station on the top
of Port Operation Control for
weather forecasting &
meteorological data generation.
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c. Water Conservation Measures:

Rainwater harvesting pits are provide across the port premises for recharging the
ground water.

Settling ponds provided at yards for collection of yards runoff and the supernatant
water is being used for dust suppression.

Rainwater harvesting pits around the buildings are being maintained.
Rainwater drains are being maintained periodically & pre-monsoon season to avoid

stagnation & free flow of water and the water is using for dust suppression to the
possible extent.

10. Sewage Treatment Plants:

STP Domestic sewage collected from office buildings from different locations of Port
is being treated with FBBR technology in STPs of 500 KLD & 40 KLD and being used
for greenbelt development.

500 KLD STP 40 KLD STP
The STP inlet & outlet water is being analyzed through a 3rd party agency on
fortnight basis and as per the analysis reports, the values are meeting the prescribed
standards of APPCB.
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Inlet and outlet sample collection
11. Waste Management in AKPL:

Hazardous waste (Waste oil) - as per
the CFO & HWA of APPCB, AKPL is
permitted to generate & dispose of
waste oil including bilge oil. AKPL is
quantifying the waste oil and disposing
to SPCB authorized Waste oil recyclers
through APEMCL portal and submitting
the details in Form - 4 to SPCB
regularly. The latest submission is on
25.06.2024 for the Year 2023-2024.

E - Waste is being collected and disposed to SPCB authorized E-waste recyclers and
submitting the details in Form — 3 to SPCB regularly, The latest submission is on

25.06.2024 for the Year 2023-2024,

Plastic waste is being collected and
disposed of to SPCB authorized plastic
waste recycling units.

Bio-Medical Waste - Occupational
Health Centre (OHC) to provided First
Aid facility to the victims and
generating very less quantity of Bio-
Medical Waste. M/s. SS Bio Care an
authorized Bio-medical waste
Treatment Facility, Safe Collection,
Transportation & disposal of properly
segregated and packed BMW as per the
norms.

Segregation of BMW through Bins

Battery Waste is being collected and disposed of to SPCB authorized Battery waste

recycling units.

Solid waste Provided collection bins at about 120 locations for collection of dry &
wet solid & domestic waste. Developed bin collection system with dedicated
collection vehicles and manpower, Segregating recyclable at the source and being
recycled through vendors. Biodegradable food waste is sent to the pig farms.
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12. Details of Green belt in Adani Krishnapatnam Port

Development of greenbelt is a continuous process in AKPL. Up to Financial year 2023-
2024, the total plantation in the Port is about 196.25 Ha.

Green cover needs to reduce the pollution levels
Improve the standard of Ambient Air Quality
Meet the statutory requirements & compliance.
Reduce the carbon emissions

The environment department is fixing its own targets besides statutory requirements
and achieving the targets from time to time,

The land available in AKPL is mostly sand dunes and salt pans which are not supportive
for plantation.

AKPL developed a good plantation with saplings suitable for the available land and
achieved good results.

Due to the Michaung Cyclone occurred in December 2024, the existing greenbelt was
damaged badly. To achieve good and dense plantation, AKPL adopted Miyawaki
plantation

Damaged Nursey due to Michaung Present status of Nursery after cyclone
cyclone
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High Density Plantation (Miyawaki)

Miyawaki afforestation / plantation involves several different types of native plants
closely just to form a Green Wall and a completely chemical free forest in an organic
way that sustains itself, supports local biodiversity, and attracts birds and insects. In
‘Miyawaki' forests, the trees grow more quickly and absorb more CO2 than plantations
grown for timber.

Its benefits include lowering temperature, making soil nutritious, supporting local
wildlife and sequestration of carbon.

With the spirit of Miyawaki type plantation, AKPL continued further plantation in
Miyawaki method in the other locations, viz., LC3 location and Chalivendram boundary.

Below details show the periodical development of Greenbelt during the last 3 years:
Table

AKPL: Periodical Development of Greenbelt during the last 3 years
S.no _ |Financial year arget Achieved Survival
1 2021-2022 100000 103890 85 %
2 2022-2023 100000 103242 89 %
3 2023-2024 200000 220953 89%
TOTAL 400000 428085
Nursery:

AKPL Established an exclusive nursery in an extent of 4.5 Acres within the Port
premises and maintaining about 1.9 L to 2.0 L saplings of Avenue, Ornamental & Fruit
bearing species viz., Badam, Tabebuia argentea, Polyalthia longifoloa. Spathodea
campanulata, Samanea saman, Mangifera indica, Psidium guava, Bougainvillea, Pheonix
palm, Ixora chinensis rosea, Pendanus Veitchi, Cocos Nucifera, Allamanda nerifolia ,
Bougainvillea Pedilanthus, Cassia fistula, Peltophorum, Cassia siamea, Delonix regia,
Hibiscus rosa-sinensis, Clitoria ternatea, Casuarina Equisetifolia, etc.

The captive nursery played a significant role in restoration / reforestation after series
of cyclones.

Photographs of Nursery & Greenbelt:




28

AKPL: Green belt photographs

13. Mangrove Conservation In AKPL:

» Protecting and conserving the existing
mangrove areas with suitable barricading,
erection of display boards and ensuring the
tidal flow. As a part of Phase | EC compliance,
and area of 9 acres (3.64 ha) of mangroves
are being conserved in the port areas since
its inception,

» Mangrove restoration is to be considered as
a viable option for enhancing the green belt
cover.

» The proponent shall continue to restore
mangroves in the suggested sites with
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species like Avicennia marina, a resilient and
common species along the creek.

» Afforestation of mangrove cover along the
creeks shall be continued and intensified.

» Raise awareness in the local community
about the importance of mangroves and
their importance.

» Measures should be taken for desilting the
creeks for easy tidal water flow which will
enhance the natural flushing leading to
healthy growth of mangroves.

» lllegal cutting of mangroves during the
construction and operation phase of port
should be prevented.

° Completed Electrification of Cranes &
Compressor from diesel Cranes

° Usage of EV 4 - wheelers for Employee
transportation

° Started plantation program ‘Each One Own
One Plant’ with "Geotagging".

° Converted S no's Liebherr cranes from
diesel operated to Electrically operated.

@ Converted 1 diesel operated oil compressor
to electrically operated.

° All Marine tugs provided with shore power
100% while at jetty.

® Established hooded conveyor belts to
mitigate dust emission into the
atmosphere.

° Provided Fire hydrant system for Wagon
loading station.

e Provided facilities for truck tarpaulin
covering stations of 14 nos. at various
transit locations to facilitate and ensure
tarpaulin coverage to all the outgoing
cargo trucks.

° Provided facilities for Railway Rake to
ensure tarpaulin coverage to all the
outgoing cargo rakes.

EV vehicle
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Letter No AKPL/EHS/APPCB/ - ,2024-030 Date:20.06.2024

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office

SPSR Nellore

Dear Sir,

Sub:- Adani Krishnapatnam Port Limited - E-Waste Annual Returns far
the FY 2023-2024 - Form - 3 - Submitted - Reg.

Ref:- CFO & HWA order no APPCB/VJA/NLR/11344/CF0O/H0O/2019 dated
11.11.2022 valid up to 31.08.2027

eeE

In compliance with the conditions stipulated in CTO & HWA orders vide
reference cited above we are herewith submitting the Annual Returns of
Generation, Storage & Disposal of E - Waste for the FY year 2023 - 2024 in
Form- 3 as per the E-Waste (Management) Rules, 2016 and amendments
thereof,

Kindly acknowledge receipt of the same,

Yours sincerely,

Dr.D. Jyéthi
Vice President - Environment

Encl: a/a
Adar i rshregetnan Pot Lig Tel =518612377599
FForverie Kostosoetnen fort Cospeoy' (rd! Fae »91 861 227 7046
PO Bag Ma 1 Mathulas Mandal, sviaedan com
SPER Hedzee hsirice 5243404 . 3C2CL DI TS, ST
Aagihra Pradiesh, inda
CPr: LES203APTIOSPLOCZIS9

Regsiered Office Adani Corporate “azse, Shetigran Nr. weshno Devi Oege, S G. Highwyy, Khodpar, Mdyredabed - 382421 Gejarat. Inda
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[See rules 4(5), 5(5), 8(6), 9(4), 10(8), 11(9), 13 (1) (xi), 13(2)(), 13(3)(Vii) and

13(4)(vV)]

FORM FOR FILING ANNUAL RETURNS

(To be submitted by producer or manufacturer or refurbisher or dismantier or
recycler by 30 day of June following the financial year to which that return

relates).

Quantity in Metric Tons (MT) and numbers

1 | Name and address of the producer or | Adani Krishnapatnam Port Limited,
manufacturer or refurbisher or dismantler Krishnapatnam (V),
or recycler Muthukur (M) - 524344
! _ . SPSR Nellore Dist., Andhra Pradesh
2 | Name of the authorized person and Dr. D. Jyothi - Vice President - Env.
complete address with telephone and Adani Krishnapatnam Port Limited,
fax Krishnapatnam (P),
numbers and e-mail address Muthukur (M) - 524344
SPSR Nellore Dist., Andhra Pradesh
Phone : 9441046788
ivothi@gangavaram.com
] - _akpl.ehs@adani.com |
3 | Total quantity of e-waste collected or | Nil*
“channelized to recyclers or dismantlers for
processing during the vyear for each
category of electrical and electronic
equipment listed in the Schedule | (Attach
| list) by PRODUCERS
Sl Sale Order No, Date E - Waste Type Quantity
No. _ MT.,
'|_ ......................
Total
Details of the above TYPE QUANTITY No.
3(A)*| BULK CONSUMERS: Quantity of e- waste NIL NIL NIL
3(B)* | REFURBISHERS: Quantity of e-waste: X X X
3(C)*| DISMANTLERS: X X X

i. Quantity of e-waste processed (Code
wise);

ii. Details of materials or components

recovered and sold;

Quantity of e-waste sent to recycler;

Residual quantity of e-waste sent to

Treatment, Storage and Disposal Facility.
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3(D) | RECYCLERS: X X X
s i, Quantity of e-waste processed (Code
wise);
ii. Details of materials recovered and
sold in the market;
iii. Details of residue sent to Treatment,
Storage and Disposal Facility,

4 | Name and full address of the destination | -
with
respect to 3(A)-3(D) above

5 | Type and quantity of materials Type Quantity
segregated or recovered from e-waste
of different codes as applicable to
3(A)-3(D) —— _ -]

Enclose the list of recyclers to whom e-waste has been sent for recycling.

Place: Krishnapatnam (P),
Muthukuru (M), SPSR Nellore Dist. T T
é{:lcu o

Andhra Pradesh L =gt S
Br.D. Jy

Vice President - Environment

Date: 20.06.2024
Signature of the authorized person

Note:-

1 *Strike off whichever is not applicable

2 Provide any other information as stipulated in the conditions to the
authorizer

3 In case filing on behalf of multiple regional offices, Bulk Consumers and
Producers need to add extra rows to 1 & 3(A) with respect to each office.
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Letter No AKPL/EHS/APPCB/ Date:20.06.2024

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office

SPSR Nellore

Dear Sir,

Sub:- Adani Krishnapatnam Port Limited - Hazardous Waste Annual
Returns for the FY 2023-2024 - Form - 4 — Submitted - Reg.

Ref:- CFO & HWA order no APPCB/VJA/NLR/11344/CFO/H0O/2019 dated
11,11,2022 valid up to 31,08,2027

@EE

In compliance with the conditions stipulated in CTO & HWA orders vide
reference cited above we are herewith submitting the Annual Returns of
Generation, Storage & Disposal of Hazardous Waste (Waste/Used Qil) for the
yeér 2023 - 2024 in Form- 4 as per the Hazafdous and other Waste
(Management and Transboundary Movement) Rules, 2016 (HOWM Rules, 2016)

and amendments thereof,

Kindly acknowledge receipt of the same.

Yours sincerely,

|

A )=
Dr.D. Jyéthi =
Vice President - Environment

Encl: a/a
Adas| <rishreps tnars Port Lig Tel <91 861 297399
Farmoenie. Koskozpetnaee Port Compeoy (i) Fae +91 861 237 7046
PO Bag He 1 Mathulasr Mandal, in‘a§adani con
SPSR Helore District 5243484 e 3020337 LM
Aaghre Pradesh, ind
CIR LA5203APT996 PLDC 23529

Regsieres Office. Ade | Corporate ~oise. Stenggram, Nr. vaktno Devi O-oe, $ G Highwey, thodhesr, Awnedabed - 382427 Gojarat. nda



FORM 4
[See rules 6 (5), 13 (8), 16(6) and 20(2)]
FORM FOR FILING ANNUAL RETURNS

[To be submitted to state pollution control board by 30'" day of June of every year for
the preceding period April to March]

Sl General Details : Information
No
1 Name and address of facility ¢ Adani Krishnapatnam Port Limited,

Krishnapatnam (P),
Muthukur (M) - 524344
SPSR Nellore Dist,
Andhra Pradesh

2. Authorization No. and Date of : CTO & HWA Order No.
Issue APPCB/VJA/NLR/11344/CFO/HO/2019
11.11.2022 valid up to 31.08.2027
3, Name of the authorized person : Dr. D. Jyothi - Vice President - Env.
and Adani Krishnapatnam Port Limited,
full Address with telephone, fax Krishnapatnam (P),
number and e-mail Muthukur (W) - 524344

SPSR Nellore Dist,
Phone: 9441046788
iyothi@gangavaram.com
akpl.ehs@adani.com

4, Production during the year : Cargo Handled April 2023 to March 2024
Cargo handled 57.39MMT+0.1TMTEUsA
is (Coal, Iron ore, General Cargo, and
Container cargo)

Part A. To be filled by hazardous waste generators

1. Total quantity of waste generated
Category wise ¥

Previous | Generation | Disposal | Stored | Generation | Disposal | Stored

Storage | 2022 -23 2022-23 2023 -24 2023-24
- Quantity in MT

05 | 509.41 | 50526 | 4.15 | 353.827 | 35172 | 2,107

2. Quantlty dispatched

Waste 0il /Used Oil : 31.54 MT
(Port equipment generated)

i, To disposal facility i N.A.

i To recycler or co-processors @ 31.54 MT
of pre-processor

To disposal facility through ¢ M/s, Jyothi Lubricants,
APEMCL Plot No.185, Kandapalli, Vijayawada,
Andhra Pradesh,
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Waste / Used Oil sludge generated
in ships

To disposal
APEMCL

facility  through

1 32018 MT

88.06 MT to

M/s. Supreme petro products

S.F. No225/1A2J,225/1A2K,
Matharpakkam Road, Eguvarpalayam(V)
,Gummidipoondi (Tal),

Tiruvallur District, Tamil Nadu State,

i 232,12 MT to

Total to recycler or co-processors
or pre-processor
Quantity utilized in-house, if any-

Quantity in storage at the end of
the year

M/s Sri Balaji Petrochem

No 52/ 2B, Chinnazambad village,
Vijayapuram Mandal,Chittoor District,
Andhra Pradesh

¢ 351.72 MT

v 2107 *MT

NiL

Part B. To be filled by Treatment, Stolrage and disposal facility operators

Total quantity received -

Quantity in stock at the beginning
of the year

Quantity treated

Quantity disposed in landfills as
such and after treatment.

Quantity incinerated (if applicable)

Quantity processed other than
specified above-

Quantity in storage at end of the
year

Part C. To be filled by recycler or co-p.
Quantity of the waste received
during the year-

i) Domestic Sources
i) Imported (if applicable)

Quantity in Stock at the
beginning of year —
Quantity recycled or co-
processed or used-

Quantity of product dispatched
(wherever applicable) -

|

lOQESSOI'S or other users

1887
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Quantity of waste generated-
Quantity of waste disposed- : >

Quantity re-exported (wherever
applicable)

Quantity in the storage at the :
end of the year- )

Date: 20.06.2024 6{/&@_
Elr D. Jy

Place: Krishnapatnam (P),
Muthukur (M), SPSR Nellore Dist, Vids Bresident - Snvisanonent
Signature of the Occupier or

Operator of the Disposal facllity



FORM 10
[See rule 19 (1)] :

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name : Adani Krishnapatnam Port Limited
Sender's Name & Malling Address |Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,

(Including PhoneNo. and email) Phone No : 9888192789
Email: venugopalreddy.g@adani.com
2 |Sender’s Authorisation Na: IAPPCB/VJA/NLR/11344/CFO/HOI2019 11/11/2022
5 [Manifest Document No: 86897

Namae: Jyothl Lubricants
ddress: plot no 185, IDA Kondapalli \Vijayawada
Phone No : 6300244004

Transporter Name & Mailing
4 |Address: (Including PhoneNo.

i)
o smal) Emall ; Jyothilubricants @gmall.com
5 |Type of Vehicle: Truck
I6 |VehicleRegistration No: AP16TJ2619

[Nama : Jyothi Lubricants

Address: Plot No. 188-B, IDA,IDA, Kondapalll (V)Ibrahimpatnam (M), Krishina Dist.,
Phone No : 6300244004

Emall: Jyothilubricants@gmall.com

Receiver's Name&
7 |mailingAddress, (including
PhoneMo. and Emall:

{8 |Recalver's Authorisation No: K-1125/PCB/RO-VJACFO/MWEAI2017-
|g ) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oll/Used oll from D.G Sels, Vehicles, dredgers and
\Waste Description: i
ther machinery
Total Quantity
10'm of Conta ; la} 10 - Tonnes, 1 Container
11|Physical Form: la) Liquid

Special Handiing Instructions &
IA:" SHANCING aticuans Use PPE, use hand glove, use helmet

ditional Information:

L | hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificata: shipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions
|f6r fransport by roadaccording to applicable national government regulations.
IStgnature:
Name and stamp: IAcknowledged from IP; 163.116.195.96 D pDiIMIM Y Y Y Y
3 0 0 8 0 2 3
4 Transporter acknowledgement of
receipt of Wastes:
Signature:
Name and stamp: IAcknowledged from IP: 152.58,197.78 D DIMI|IM Y
3 1] 8 2 (1] 2
1 Racelvers certification for receipt
of hazardous and other waste:
|Signature:
Name and stamp: Acknowledged from IP: 117.255.60.4 pDlo|M|M]Y
0 2 0 9 2 0 2 3




FORM 10
[See rule 19 (1)] ;

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name : Adan| Krishnapatnam Porl Limited
Sender's Name & Malling Address drasa: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist , A.P. - 524344,
(Including PhoneNo. and emall) Phone No : 9866192789
Emall: venugopa!reddy.g@adun{.wm
|[Sender's Authorisation No: IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022
3 [Manitest Document No: 87521
Name: Jyothl Lubricants
drass: plot no 185, IDA ,Kondapalll ,Vijayawada
Phone No : 6300244004

]

Transporter Name & Mailing
|4 |Address: (Including PhonaNo.

fond emall): Emall : [yothilubricants@gmall.com
5 |Type of Vehicle: Truck
\VehlcleRegistration No: AP16TJ2612

Name : Jyothl Lubricants

Addreas: Plot No. 188-B, IDA,IDA, Kondapalli (V)Ibrahimpatnam (M),Krishna Dist.,
Phone No : 6300244004

Email: jyothilubricants@gmail.com

Recsiver's Name&
7 |mailingAddress, (including
PhoneMo. and Emalil:

|8 |Receiver's Authorisation No; K-1125/PCB/RO-VJACFO/WA&A/2017-
HW - b -5, toll, ; Vi ]
L fasts Desscription: ) Recyclable Waste - 5.1 Used or spent oil, Waste oilUsed oll from D.G Sets, Vehlcles, dredgers and
ther machinery
Total Quantity
B ;
10La. of Conlalners: F) 4 - Tonnes, 17 Drum
11|Physical Form: fa) Liquid
lSpeclal Handling Instructions &
PPE while load| t handli
12 tonal Info rrn'allcn: Use while loading, unloading & Transit handling
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|8ender’s Certificate: shipping name and are categorised, packed, marked and |abelled, and are In all respects in proper conditions
|for transport by roadaccerding to applicable national government regulations.
ISIgnatum:
Name and stamp: Acknowledged from IP: 163.116.195.116 plo|MIM]Y]Y]Y]Y
0 4 0 9 2 0 2 3
14 Tmnsparter’acﬁnowledgamem of
recaipt of Wastes:
Signature:
IName and stamp: IAcknowledged from IP; 117.255.49.44 DlDp|IMIM|Y]Y]Y]Y
0 4 0 9 2 0 2 3
16 Recelvers certification for receipt
|of hazardous and other waste:
ignature:
Name and stamp: Acknowledged from IP: 117.213.209.107 plD|M]IM]|Y
0 5 1] 9 2 0 2 3




FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

1

Sender's Name & Mailing
ddrass (including PhoneMo. and
emall)

Name : Adani Krishnapatnam Port Limlled

Addrass: P.O, Bag No:1, Muthukur Mandal, SPSR Nellore Dist,, A.P. - 524344,
Phone No : 9866192789

Emall: venugopalreddy.g@adani.com

2

]Sendar‘a Authorlsation No:

IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022

3

‘Manifasl Document No:

120579

Transporter Name & Mailing
Address: (Including PhoneNo.
fand email):

Name: Coastal waste management project unit 2 - Rapur

Address: Coastal Waste Managemant Project (Unit-2) (A Subsidiary of M/s. Ramky Enviro Enginesrs Ltd.,)
Govt.Veterinary polytechnic college opposite Road, Sy. No. 20-2P1, 20-2P2, 20-2P3, Raviguntapalli Village of
Bojjanapalli Grampanchayat, Rapur Mandal, SPSR Nellore District-524408, AP

Phone No : 9154252960

Emall : madhubabu@ramky.com

Type of Vehicle:

Special Vehicle

VehicleRegistration No.

IAP39TKI054

Recaiver's Nama&
allingAddress, (Including
PhoneNo. and Email.

|[Name : Coastal Waste Managemeant Project (Unil-2) - Inclneralor

iAddrass: Govt.Velerinary polytachnic collage opposite Road, Sy. No, 20- 2P1, 20-2P2, 20-2P3, Raviguntapali
(Village of Bojjanapalll Grampanchayat, Rapur Mandal.SPSR Nellore District-524408, AP

Phona No : 9154262951

Emall: madhubabu@resustainabllity.com

8 |Receiver's Authorisation No: APPCB/UH-IVIHWM/CFEICWMP-NLR/2017
0 IWasle eeis a:l HW - Inclnerable Waste - 3.3 Sludge and filters contaminated with oil, Sludge and filters contaminated with
otal
10I:°. cfQCu:::zara: la] 1.12 - Tonnes, 1 Container
11|Physical Form: EJ Solid
pacial Handling Instructions & )
hi
ditlonal [ nfarmation: Use PPE while loading, unloading & Transit handiing
| | hereby declare thal the contents of the consignment are fully and accuratelydescribed above by proper
13]Sender's Cartificate: l::lpplng name and are categorised, packed, marked and labelled, and are in all respects in praper conditions
r transport by roadaccording to applicable national government regulations.
Signature:
Name and stamp: Acknowledged from IP: 163.116.195.113 D| M yly |y
0 5 0 3 2 0 2 4
14 Transporter acknowladgement of
receipt of Wastes:
|Signature:
Nama and stamp: IAcknowledged from IP: 152.58.234.218 DlJDIMIMI]Y Y
0 5 0 3 2 ] 2 4
S S‘Hemlvers certification for receipt
of hazardous and other waste:
|Signature: y
Name and stamp: Acknowledged from IP: 47.247,120.234 pim|ImM]Y Y
0 7 o 3 2 0 2




FORM 10
. [See rule 19 (1)) é

MANIFEST FOR HAZARDOUS AND OTHER WASTE

IName : Adan Krishnapatnam Port Limited
Sender's Name & Mailing Address |Addresa: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
(including PhoneNo. and email) hone No : B886182789
Emall: venugopalreddy.g@adanl.com
12 lSmdar‘;a Authorisation No: IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022
3 [Manifest Document No: 121000
Name: Jyolhl Lubricants
ddrasa: plot no 185, IDA ,Kondapalll Vijayawada
Phona No : 6300244004

Transporter Name & Malling
&l rass: (including PhoneNo.

. Emall : Jyothllubricants@gmall.com
5 |Type of Vehicle: Truck
s IvehicleReglstration No: AP16TJ2619
| : Jyothi Lubricant
Receiver's Nams& jiemn.dyshi Lirennt:

Address: Plot No. 186-B, IDA,IDA, Kondapalli (V)Ibrahimpatnam (M) Krishna Dist.,
Phone No : 6300244004
Email: jyothilubricants@gmall.com

=~

mallingAddress, (Including
PhoneNo. and Emall:

{8 |Recsiver's Authorisation No: K-1125/PCB/RO-VJACFO/W&A/2017-
[s ) ) HW - Racyclable Waste - 5.1 Used or spent oil, Wasle ollfUsed oll from D.G Sets, Vehicles, dradgers and
te Description:
ther machinery
(
10 flfqg::: a?'ws: |a) 8.42 - Tonnes, 39 Drum
11|Physical Form: la) ity
lal Handli tructi &
12Ej:;ion a:’[';:;:rﬁ;::m o Use PPE while loading, unioading & Transit handling
| heraby declare that the contents of the consignment are fully and accuratelydescribed abave by proper
13]Sender’'s Cerlificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
I!Dr transport by roadaccording to applicable national government regulations.
ISIgnalura:
Name and stamp: JAcknowledged from IP: 163.116.195,119 D D MIM
0 8 (1] 3 2 0 2 4
14 Transporter acknowladgement of
racelpt of Wastes:
{Signature:
IName and stamp: Acknowledged from IP: 152.59,182.30 plopmMm|IM]IY]Y]Y
0 8 0 3 2 0 2 4
4 5IF!m':ahm'arts certlfication for recslpt
of hazardous and other waste:
|Signature:
|Name and stamp: Acknowledged from |P: 152.59.192.202 ploiImMImMlylyly Y
0 9 0 3 2 0 2 4




2007

1893

FORM 10
- [Seerule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Including PhoneNo. and emall)

ender's Name & Malling Address

dress: P.O, Bag No:1, Muthukur Mandal, SPSR Nellare Dist,, A.P. - 524344,
Phone No : 9866192789
Email: venugopalreddy.g@adani.com

F:me : Adani Krishnapatnam Port Limited

2 |Sandar’s Authorisation No:

APPCB/VJA/NLR/11344/CFO/HO/2018 11/11/2022

3 IManlfest Document No:

121777

ransporter Name & Malling
4 |Address: (Including PhoneMo.

ama: Jyothl Lubricants
ress: plot no 185, IDA Kondapalll ,Vijayawada
Phone No : 6300244004

d iy
i aonl) Emall : Jyothllubricants@gmall.com
5 |Type of Vehicle: Truck
|6 |VehicleReglstration No: IAP16TJ2619

Recelver's Nama&
7 |mallingAddress, (including
PhoneNo. and Email:

IName : Jyothl Lubricants

iAddress: Plot No. 186-B, IDA,IDA, Kondapalli (V)Ibranimpatnam (M), Krishna Dist.,
Phone No : 6300244004

|Emall: jyothllubricants@gmall.com

8 |Recelver's Authorisation Mo:

K-~1125/PCB/RO-VJACFO/WS&A/2017-

9 l'WEsie Description:

|:) HW - Recyclable Waste - 5.1 Usad or spent oil, Waste oil/lUsed oll from D.G Sets, Vehicles, dredgers and

ther machinery

otal Quantity
1 - D
No. of iners: |n) 8 - Tonnes, 38 Drum
11[Physical Form: Ia] Oily
ISHecial Handling Instructions &
12 8] PE while loading, unloading & T it handli
Additional Information: se P whiie nad ng, unicading ransit hanaiing
| hereby declare fhat the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificate: t:dpplng name and are categorised, packed, marked and labelled, and are in all respects In proper conditions
r transpaort by roadaccording to applicable national government regulations.
ISignature;
Name and stamp: Acknowledged from IP: 163,116.219.32 D YLY 1Y
1 3 0 0 2
14 Transporter acknowledgement of
Fmoeip! of Wastes:
WSIgnature:
Name and stamp; Acknowledged from IP: 117.213.222.239 plp v | v
1 3 0 0 2 4
' Recelvers certification for receipt
f hazardous and other waste:
|Signature:
Nama and stamp: Acknowledged from IP: 152.59.197.136 DlD Y|y
1 4 0 0 2 4




2008 1894

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTIIER WASTE

(Including PhoneMo. and emall)

Sender's Name & Mailing Addreas

Neme : Adani Krishnapatnam Port Limited

drase: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
Phone No : 9866102788
Emall: venugopalreddy.g@adanl.com

[and email):

2 |Sender's Authorisation No: IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022
3 |Manifest Document No: {60645
Eama: Thirupathi oil company unit 1
Transporter Namae & Malling |Address: M/s. Thirupathi Oll Company Unit-1, S.F.No. 128/2, Venmanlyatoor(V), Tindivanam (Tal), Villupuram
4 |Address: (Including PhoneNo. [District, Tamil Nadu State, TN-TN-TAMIL NADUmeu ip

|Phone No : 8310444215
Emall ; toc580026@gmail.com

5 |Type of Vehicle: Tanker
6 |VehicleReglstration No: TN18E4359
{Namsa : Thirupathl Oll Company Unit-1
Receiver's Name& Addrass: M/s. Thirupathi Ol Company Unit-1, S5.F.No. 129/2, Venmaniyatoor(V), Tindivanam (Tal), Villupuram
7 |mailingAddress, (including District, Tamil Nadu State
PhoneNo, and Email: Phone No : 8918444215
mail: toc680026@gamail.com
|8 |Receiver's Authorisation No: 180518936980
Waste Description: ) HW - Recyclable Waste - 3.1 cargo resldus, washing water and sludge containing oll, Oll containing cargo
esldue washing water and sludge from ships
10} mﬁ ::nn::ars: Ia) 20.6 - Tonnes, 1 Container
11|Physical Form: lu) Sludge
Special Handling Instructions & ) )
Use PPE
12 P ——— se while loading, unloading & Transit handiing
| hereby deciare that the contents of the conslgnment are fully and accuratelydescribed above by proper
13&Sender'5 Certificate: shipplng name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
for transport by roadaccerding fo applicable national government regulations.,
ISIgnature:
Name and stamp: Acknowladged from IP: 27.59.221.217 pjo|lm|M]Y|]Y]|Y
2 4 0 5 2 0 2 3
4 4|Trﬂnsporiar acknowledgement of
receipt of Wastes:
ISignature:
Name and stamp: Acknowledged from IP: 157.51.35.117 D MY Yy |y
2 4 0 5 2 0 2 3
4 Recelvers certification for receipt
hazardous and other wasts:
ignature:
Name and stamp; IAcknowledged from IP: 157.51.35.215 MM Yylvy
2 6 (1] 5 2 0 2 3




2009 1895

FORM 10
- [See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(Including PhoneNe. and email)

Sender's Name & Mailing Address dress: P.O, Bag No:1, Muthukur Mandal, SPSR Nellore Dist., AP, - 524344,

Name : Adanl Krishnapatnam Port Limited

Phone No : 9866192789
Email: venugopalreddy.g@adani.com

2 |Sender's Authorisation No:

IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022

3 lManIfesl Document No:

71239

Transporter Name & Mailing
4 |Address: (Including PhaneNo.
fand emall);

{Nama: Supreme petro products

IAddress: S.F.No225/1A2J,225/1A2K, Matharpakkam Road, Equvarpalayam(V) ,Gummidipoandi (Tal),
Tiruvallur District, Tamll Nadu State, TN-TN-TAMIL NADU

Phone No : 8444431111

Emall : supremspetroproducts@gmail.com

5 |Type of Vehicle:

Tanker

6 [VehicleRegistration No:

I TN20AW4455

Recelver's Named&
7 |mallingAddress, {Including
PhoneNo. and Email:

|Name : Supreme Patro Products (Waste OIl)

|Address: M/s, Supreme Palro Products(Waste Oll) S.F No225/1A2J,225/1A2K, Matharpakkam Road,
Eguvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur Districl, Tamil Nadu State

Phone No : 9444431111

Emall: supremepstroproducts@gmail.com

B—IRaoaIuer's Authorlsation No:

2408236379833

9 |Wans Description:

|a) HW - Recyclable Waste - 5.1 Used or spent oil, Wasts ail from Ships

Total Quanlity

1
0 No. of Containars:

]B) 12.58 - Tonnes, 1 Container

11]Physical Form:

) Olly

|Spsc|a| Handling Instructions &
12Additianal A Use PPE, use hand glove, use helmet
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13Sender's Cerlificate: hipping name and are categorised, packed, marked and labelled, and are in all respects In proper conditions
For transport by roadaccording to applicable national government regulations.
ISignatum:
Name and stamp: IAcknowledged from IP: 112.133,252.82 plolmM]IM]Y
0 3 0 6 2 0 2 3
14 Transporter acknowledgement of
recelpt of Wastes:
|Signature:
Name and stamp: IAcknowledged from IP: 49,37.194,222 D D M
0 3 v} 6 2 0 2
.5 IReceivers certlficatlon for receipt
lof hazardous and other waste:
Signature:
Name and stamp: IAcknowledged from IP: 49.37,194.222 plolwmlimly |y Yy | v
0 3 0 6 2 0 3




FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name : Adani Krishnapatnam Port Limited
1 Sender's Name & Malling Address  |Addreas: P.O, Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
[tincluding PhoneNo. and email)  |Phone No : 9868192788
Emall: venugopalreddy.g@adani.com
|2 |Sender's Authorisation No: |APPCBVJAINLRI11344/CFOIHO/2019 11/11/2022
3 Manlfest Document No: 71849
Name: Supreme patro products
Transporter Name & Mailing ddress: S.F.No225/1A2J,225/1A2K, Matharpakkam Road, Eguvarpalayam(V) ,Gummidipoondi (Tal),
4 |Addrass: (Including PhoneNo. Tiruvallur District, Tamll Nadu State, TN-TN-TAMIL NADU
land emall): Phone No : 8444431111
Emall : suprarnepelmpradumggmau,com
5 |Type of Vehicle: Tanker
l6 VehicleRegistratlon No: TN45BEG517
|Name : Supreme Pefro Products (Waste Oil)
Raceiver's Named (Address: M/s. Supremne Petro Products(Waste Oll) S.F.No225/1A2.J,225/1A2K, Matharpakkam Road,
7 |mallingAddress, (including Eguvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur District, Tamil Nadu State
PhoneNo. and Email: |Phona No : 9444431111
Email: supl'emapatmp|'odut:ls@grnall.|:om
|8 |Receiver's Authorisation No: 2408236379833
la |Wasle Description: fa) HW - Recyclable Waste - 5,1 Used or spent oll, Waste oll from Ships
wIL‘:l";Q:;l“:‘m: |a] 19.08 - Tonnes, 1 Contalner
11|Physical Form: ) Oily

Use PPE while loading, unloading & Transit handling

pecial Handling Instructions &
ditional Information:

L | hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificate: F:Ipplng name and are categorised, packed, marked and labelled, and are In all respects in proper conditions

r transport by roadaccording to applicable national government regulations.
ignature:
Name and stamp: IAcknowledged from IP: 163.116,195.119 plolmiImMlvylylyly
0}]6 0 6 218 2 3
A 4ITransponor acknowledgement of
recelpt of Wastes:
Signature:
Name and stamp: IAcknowledged from IP: 49.37.194.222 plipoplmiImM]lylylyly
0| 6 0 6 0|l 2 3
4 Recelvers certification for recaipt
f hazardous and other waste:
nature:
Name and stamp: IAcknowledged from IP: 49.37.194.222 plolmMImMIlIyYlyYylyly
0 0 ;] 210 2




2011 1897

FORM 10
[See rule 19 (1)] .

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Jiincluding PhoneNo. and email)

Sender's Name & Mailing Address

[Name : Adani Krishnapatnam Por Limlted

Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
Phone No : 8866192789

Emall: \renugupalreddy.g@adanl.mm

ender's Authorlsation No:

APPCB/NVJA/NLR/11344/CFO/HO/2018 11/11/2022

3 [Manifest Document No:

105792

[Transporter Name & Mailing
4 |Address: (including PhoneNo.
land email):

Name: SRI BALAJI PETROCHEM

dress: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
Phone No : 8025842243
Emall : gm@sbpetrochem.in

5 |Type of Vehicle:

Truck

6 |VehicleRegistration No:

[TNO5AU4927

Recelver's Name&
|mailingAddress, (including
PhoneMo. and Email;

—

|Name : S Bala)l Patrachem

Addrass: M/s. Sri Bala|l Petrochem, Sy.No.52/2B, 52/3B, 562/4B, Chinnazambada (V), Vljayapuram (M),
Chittoor Districl, Andhra Pradash.

Phone Mo : 8925842240

Emall: sribalajipstrochem@gmaill.com

|8 |Recelver's Authorlsation No:

Order No. CTR - 1747/APPCB/Z0-KNL/CTO &HWM/2023 Date:24.07.2023

Waste Description: ja) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil from Ships
Total Quantity ! :
10 o o1 Cintikiors: Ia} 21.98 - Tannes, 1 Container
11|Physical Form: la olty
pecial Handling Instructions &
dillonal Information: Use PPE while loading, unloading & Translt handling
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13]Sender's Certificate: |::Ipplng name and are catagorised, packed, marked and labelled, and are in all respects in proper conditions
transport by roadaccording to applicable national government regulations.
Signalure:
Name and stamp: Acknowledged from IP: 163.116.185.115 plolmlimly Y Y
2 1 1 2 2 0 2 3
Transporter acknowledgement of
14,
recelpt of Wasles:
|Signature:
Name and stamp: Mknow!adgad from IP: 103.99,110.218 D D M M Y
2 1 1 2 2 0 2 3
1 Recelvers certification for recelpt
hazardous and other waste:
Signature:
Name and stamp: Acknowledged from IP: 103.99.110.218 plolmMmImM]lyYlYIlY]|Y
2 2 1 2 2 0 2 3




2012 1898

FORM 10
[See rule 19 (1)] s

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address
|(including PhoneNo. and email)

Name : Adani Krishnapatnam Port Limited
dress: P.O, Bag No:1, Muthukur Mandal, SPSR Nellare Dist., A.P. - 524344,
hone No : 88661827389
Emall: venugopalreddy.g@adanl.com

2

|Sender's Authorisation No:

IAPPCB/VJA/NLR/11344/CFO/HO/2018 11/11/2022

land emall):

3 [Manifest Document No: 106006
Name: SRI BALAJI PETROCHEM
e poa Neme & Hising Address: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chitioor District, Andhra Pradesh -517586
4 |Address: (including PhoneNo. 8 ; o Nusap : '

Phone No : 8925842243
Emall : gm@sbpetrochem.in

5 |Type of Vehicle:

Tanker

VahicleRegistration Mo:

TNO5AD5538

7

Recelver's Nama&
|mailingAddress, (Including
PhonaMo, and Emall:

Name : Srl Balajl Petrochem

(Address: M/s. Sri Bala|l Petrochem, Sy.No.52/2B, 52/38B, 52/4B, Chinnazambada (V), Vijayapuram (M),
Chittoor District, Andhra Pradesh,

Phone No : 8925842240

Emall: sﬂbala]lpetmchsm@gmall.oum

|8 |Recsiver's Authorisation No: Order No. CTR - 1747/APPCB/ZO-KNL/CTO &HWM/2023 Date:24.07.2023
lo Jwaste Description: |a) HW - Recyclable Waste - 5.1 Used or spent oll, Waste oll from Ships
otal| ti
ol M usthy ) 24.72 - Tonnes, 1 Container
No. of Gontalners:
11|Physical Form: la) ony

12,

ISpadaI Handling Instructions &
IAdditlonal Information:

Use PPE while loading, unloading & Transit handling

13|Sender's Certificate:

| hereby declare that the contents of the congignment are fully and accuratelydescribed above by proper
hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
F;.‘.r transport by roadaccording to applicable national government regulations. )

Is{gnalura:
Name and stamp: Acknowledged from IP: 163.116.195.113 plo|lM]IM]|Y Y| vy
2 |3 1 2|12 |0]) 2 3
1 4LTmnspnﬂer acknowledgemeant of
racelpt of Wastes:
Ignature:
Name and stamp: IAcknowledged from |P: 103,98.110.218 plD|Mm Y Y
2 |3 1 212]6]2]3
1 Recelvers certification for receipt
hazardous and other waste:
ignature:
|Name and stamp: cknowledged from IP: 157.48.130.250 plo|IM|IM]IY]lY]lY]Y
2 | 4 1 2312 )101]2 3




FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(Including PhoneNo. and email)

Sender's Name & Mailing Address

Name : Adani Krishnapatnam Port Limited

Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P, - 524344,
Phone No : 9866192789

Emall: venugopalreddy.g@edanl.com

2 |Sender's Authorisation No:

APPCB/NVJA/NLR/11344/CFO/HO/2019 11/11/2022

3 [Manifest Document No:

106097

Transporter Name & Mailing
IAddress: (Including PhoneNo.
land emall):

me: SIFU BALAJI PETROCHEM
ddmu!,: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
hone No : 8925842243
mail : gm@sbpetrochem.in

PhoneNo. and Email;

5 [Type of Vehicle: [Tanker
|6 |VehicleRegistration No: TNO5AR1728
|Name : Sri Balajl Patrochem
Raceiver's Name& IAddress: M/s. Sri Balajl Petrochem, Sy.N0.52/28, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
7 |maillingAddress, (including Chittoor Districl, Andhra Pradesh,

Phone No : 8925842240
|Emall: sribalajipetrochem@gmall.com

Raceiver's Authorisation No;

(Order No. CTR - 1747/APPCB/ZO-KNL/CTO &HWWM/2023 Date:24,07,2023

o |Waste Description:

|a) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil from Ships

Total Quantity
No, of Contalners:

Ia) 22,74 - Tonnes, 1 Container

11 IPhys!ca! Form: la} Qlly
12'i:;::1|1:::::;:a|:::1dions L Use PPE while loading, unloading & Transit handling
| hereby declare that the contents of the consignment are fully and accuratelydescribad above by proper
13Sender's Certificate: hipplng name and are categorised, packed, marked and labelled, and are in all respects In proper conditions
or transport by roadaccording to applicable national government regulations.
ISIgnalure:
Name and stamp: Acknowledged from IP: 163.116.195.113 pDlo|M|IM]|Y
2 1 2 0 2 3
4 4ITransportar acknowledgement of
receipt of Wastes:
Slgnature;
Name and stamp: Acknowledged from IP: 103.99.110.218 D DI M Y Y
2 3 1 2 2 0 2 3
: scelvers certification for receipt
of hazardous and other waste:
|Signature:
Name and stamp: JAcknowledged from IP: 157.48.130.250 MmIimly |l Y|y Y
i 2 4 1 2 2 0 2 3




2014 1900

FORM 10
- [See rule 19 (1)}

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name : Adani Krishnapatnam Port Limlled
ender's Name & Maillng Address  |Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A P. - 524344,

Including PhoneNo. and emall) Phone No : 8886192788
Emall: venugopeireddy.g@edanl.com
12 ISsndar's Authorisation No: APPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022
3 |Manifest Document No: 108598
Eriosorter: Neiie B Muliig Nams: SRI BALAJI PETROCHEM
N T ——— dress: No 62/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
Phone No : 6925842243
o] i Email : gm@sbpetrocham.in
|6 |Type of Vehicle: Tanker
l6 WehicteReglstration No: TNO5AR2616
|Name : Sri Balaji Petrachem
Raceiver's Name& Addrass: M/s. Sri Balal Petrochem, Sy, No0.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
7 |mallingAddress, (including Chittaor District, Andhra Pradash.
PhonaNo. and Emall: hone No : 8926842240
maill: sribalajipstrocham@gmall.com
|B JRacalver's Authorisation No: Order No. CTR - 1747/APPCB/ZO-KNL/CTO &HWM/2023 Date;24.07,2023
ans!a Description: fa) HW - Recyclable Waste - 5.1 Usad or spent oll, Waste oll from Ships
?;'Q::: t:tymrs: }) 16.4 - Tonnes, 1 Container
11|Physical Form: la) oy

ecial Handling Instructions &
I . Transi
ﬂkzditlonal —— Use PPE while loading, unloading & Transit handiing

J | hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13]Sender’s Certificate: shipplng name and are categorised, packed, marked and labelled, and are in all respects in proper conditlons
l\‘ur transport by roadaccording to applicable national government regulations.
ISIgnalura:
Name and stamp: IAcknowledged from IP: 163.116.195.118 plolM|ImM]lY Il YIlY

1 2 Y 1 2 0 2 4

Transporter acknowledgement of

recelpt of Wastes:
|Slgnature:
Name and stamp: IAcknowledged from IP: 103.89.110.218 D D M M Y Y Y ¥
1 2 0 1 2 0 2 4
1 5IRso::al'u'ars cerification for recalpt
of hazardous and other waste:
|Signature:
IName and stamp: IAcknowledged from IP; 106.78.86.133 plolImMIM




2015

1901

FORM 10
P [See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name : Adanl Krishnapainam Port Limited

Sender's Name & Malling Address |Address: P.O, Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,

(Including PhoneNo, and email) Phone No : 9866192789
Emall: venugopalreddy.g@adanl.com
2 [Sender's Authorlsation No: IAPPCB/NVJA/NLR/11344/CFO/HO/2019 11/11/2022
3 |Manifest Document No: 109681

1 SRI BALAJI PET
Transporter Name & Mailing Name: 3R JI PETROCHEM

ddreas: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586

I I:::':: n(::"“'"d'"g PhoneNo. Phone No : 6825842243
Emall : gm@sbpetrochem.in
5 |Type of Vehicle: Tanker
6 |VehicleRagistration No: [TN18BL7801
|Name : Sri Balaji Petrochem
|Recalver's Name& Address: M/s, Sri Balajl Petrochem, Sy.No.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vilayapuram (M),
7 |mallingAddress, (Including Chittoor District, Andhra Pradesh,
PhoneNo, and Emali: Phone No : 8925842240
|Email: sribalajipetrochem@gmail.com
Receiver's Aulhorlsation No: Order No. CTR - 1747/APPCB/ZO-KNLU/CTO &HWM/2023 Date:24.07.2023
lo [Waste Description: la) HW - Recyclable Waste - 5.1 Used or spent oll, Waste oll from Ships
10| ;:a;qcu::;:am: |;} 27.6 - Tonnes, 1 Container
11|Physical Form: la) olly
1zlidp:::::::?“:j:;‘:;::rm°m % luse PPE whills loading, unloading & Transit handling
| hereby declare that the contents of the consignment are fully and accuratelydescribad above by proper
13]|8ender's Certificate: shipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions
I(or transport by roadaccording to applicable national government regulations.
|Signalure:
Name and stamp: Acknowledged from IP: 163.116.195.96 D Y
1 2 0 2 4
“ITmnapnrtar acknowledgement of
racelpt of Wastes:
Signature:
Name and stamp: Acknowledged from IP; 103.99.110.218 plo Yy |y
1 2 0 2 4
4 5|Racolvars certification for receipt
of hazardous and other waste:
|Signature:
Name and stamp: IAcknowladged from IP: 106.78.86.133 D Yy | v
1 3 0 2 4




FORM 10
[See rule 19 (1)] ;

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Maillng Address
Including PhoneMo. and email)

Name : Adanl Krishnapatnam Port Limited

ddress: P.O. Bag No:1, Muthukur Mandal, SPSR Nallore Dlst., A.P. - 524344,
Phona No : 9866192789
Emall: venugopatreddy.ggadanl.oam

2 ISender's Authorisation No:

APPCB/VJA/NLR/11344/CFO/HO/2018 11/11/2022

3 IM_anirest Document No:

111699

Transporter Name & Malling
4 |Address: (Including PhoneNo.
|and emall);

Name: SRI BALAJI FETROCHEM

dress: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
Phone No : 8525842243
Emall ¢ gm@abpetrochem{in

{5 [Type of Vehicle:

[Tanker

l6 IvehicieRegistratian No:

TN20BM3762

Recelver's Nama&
7 [mailingAddress, (Including
PhoneNo. and Email:

{Name : Sri Bala]| Petrochem

IAddress: M/s. Srl Bala|l Patrochem, Sy.No.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
(Chittoor Distrlct, Andhra Pradesh,

Phone No : 8925842240

Emall: aribala]lpatrocham@_g_mall.com

{8 JRecelver's Authorisation No:

Order No. CTR - 1747/APPCB/ZO-KNL/CTO &HWM/2023 Date:24.07.2023

o IWaa{s Description:

ja) HW - Recyclable Waste - 5.1 Used or spant oll, Waste oll from Ships

otal
1 ’ Q!Q(‘:;\n:ai?(nars: Ia) 19 - Tonnes, 1 Container
11|Physical Form: la) olly
iecial Handlin, &
{Z:Z:L ;;::crni;:::w"ons Use PPE while loading, unloading & Translt handling
J | hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13{Sender's Certificate: hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
l:w transport by roadaccording to applicable national government regulations.
HSIgnatum;
Name and stamp: IAcknowladged from IP: 163.116.219.60 D DIMIMILY
2 4 0 1 2 0 2 4
' 4ITﬂansonrmr acknowledgement of
recelpt of Wastes:
Signature:
Name and stamp: IAcknowledged from IP: 103.89.110.218 pDlofMIMIY]Y]Y
2 4 0 1 0 2 4
15 Recselvers cerlification for receipt
jof hazardous and other waste:
|Signature:
IName and stamp! Acknowledged from IP: 103.99,110,218 D plmimlyly
1 2 0 6 2 0 z 4




2017

1903

FORM 10
- [See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address

Including PhoneNo. and email)

Name : Adani Krishnapalnam Port Limited

Phone No : 866192789
Emall: venugopalreddy.g@adanl.com

Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P, - 524344,

Address: (Including PhoneNo.
land emall):

Phone No : 9444431111

Tiruvallur District, Tamil Nadu State, TN-TN-TAMIL NADU

|Emall : supremepetroproducts@gmail.com

2 ISender's Authorlsation No: APPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022
3 [Manlfest Document No: 113265
[Name: Supreme petro products
Transporter Name & Malling Address: S.F.No225/1A2),225/1A2K, Matharpakkam Road, Eguvarpalayam(V) ,Gummidipoondi (Tal},

Type of Vehicle:

Tanker

[VehicleRegistration No:

TN20AWA4455

Receivar's Named&
|mailingAddrass, (including
PhoneNo. and Email:

ame : Supreme Petro Products (Waste Oll)
ddress: M/s. Supreme Petro Products(Waste Qil) S.F.No225/1A2J,225/1A2K, Matharpakkam Road,
Eguvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur District, Tamll Nadu State

Phone No : 9444431111
Email: supremepetraproducts@gmail.com

Recseivar's Authorisation No:

2408236379833

fo |Waste Description:

~{a) HW - Recyclable Waste - 5.1 Used or spent oll, Waste oll from Ships

otal Quantity
10I;°- of Conlts ; ln) 21.3 - Tonnes, 1 Cantainer
11I\°hysical Form: |a) Oily

12

lspactal Handling Instructlons &
iAdditlonal Information;

Use PPE while loading, unloading & Transit handling

| hereby declare that the contents of the consignment are fuily and accuratelydescribed above by proper

13|Sender's Certificate: hipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
For transport by roadaccording to applicable national government regulations.
ISIgnature:
Name and stamp: Acknowledged from |P: 163.116.195.122 D|D Y
3 1 0 2 4
14 Transporter acknowledgement of
racelpt of Wastes:
ignature:
Name and stamp: Acknowledged from IP: 49.47.241.91 plo v |y
3 1 0 2 4
15|Rmivers certification for receipt
of hazardous and other waste:
[Signature:
Name and stamp: Acknowledged from IP: 49.47.243.201 D
] Q 2 4




2018 1904

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address dress: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist.,, A.P. - 524344,

(Including PhoneNo. and email)

MName : Adani Krishnapatnam Port Limited

Phone Mo : 5866192789
Emall: venugopalreddy.g@adanl.com

2

JSender’s Authorlsation Na:

APPCB/VJAINLR/11344/CFO/HO/2018 11/11/2022

3 lMarllfesi Dacument No: 114376
|Name: SRI BALAJI PETROCHEM
Transportar Name & Malling Address: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chitioor District, Andhra Pradesh -517586
4 |Address: (Including PhoneNa. |

land smail):

Phone No : 8925842243
[Emall ; gm@sbpetrochem.in

[Type of Vehicle:

Tanker

VehicleRegistration Mo:

TN04AJ1199

-

|Receiver's Name&
ImaillngAddress, (Including
PhoneNo. and Email;

|Name : Sr Bala]l Petrochem

Address; M/s, Sri Balajl Pelrochem, Sy.No.52/2B, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
Chittoor District, Andhra Pradash,

Phone No ; 8925842240

Emall: sribalajlpetrochem@gmail,.com

{8 |Receiver's Authorlsation No: [Order No. CTR - 1747/APPCBIZO-KNL/CTO &HWM/2023 Date:24.07.2023
]Waslel Description: in) HW - Racyclable Waste - 5.1 Used or spent oll, Waste oil from Ships
10, N?;Q;::l:iers: Ia} 19.7 - Tonnes, 1 Container
HIthskal Form: |a} Olly
Inst
12‘;25:?&'2:1::“""9;:;0“0"5 & [use PPE white loading, unioading & Translt handiing
| hereby daclare that the contents of the consignment are fully and accuratelydescribed above by proper
13]|Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions
ltor transport by roadaccording to applicable national government regulations.
lstgnalurs:
Name and stamp: Acknowledged from IP: 163.116.195.115 ploplmMmIm]lY|lY |Y]|Y
0 510 2 2 0 2| 4
" 4||Transp0der acknowladgement of
recelpt of Wastes:
Signalure;

Name and stamp:

Acknowledged from IP: 103.98,110.218

$ 5|Ramlvom certification for receipt
of hazardous and other waste:
Signature:
IName and stamp: cknowledged from IP: 103.98.110.218 plo|lmImMlY]lYlY




FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(Including PhoneNo, and email)

Sender's Name & Malling Address |Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,

Name : Adanl Krishnapatnam Port Limited

Phone No : 8866192789
Emall: venugopalreddy.g@adani.com

2 [Sender's Authorlsation No:

IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022

3 !Manlrl’est Document No:

116389

Transportar Name & Mailing
4 |Address: (Including PhoneNo.

ame: SRI BALAJI PETROCHEM
Address; No 52/ 2B, Chinnazambad vlllage, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -617586
Phona No : 8925842243

d ).

o skl Email : gm@sbpetrochem in
5 |Type of Vehicle: ITanker
6 |vehicieRegistration No: TNO5AD5538

Racelver's Name&
7 {mallingAddress, (Including
PhonaMNo. and Emall:

Name : Sri Bala|l Patrochem

Address: M/s. Sr Bala|l Petrochem, Sy.No.52/2B, 52/3B, §2/4B, Chinnazambada (V}, Vljayapuram (M),
Chittoor District, Andhra Pradash,

Phone No : 8925842240

Email: sribalajipetrochem@gmall.com

8 |Receiver's Authorlsation No:

Order No. CTR - 1747/APPCB/Z0-KNL/CTO &HWM/2023 Date:24.07,2023

8 |Waste Description:

a) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge contalning oil, Oll containing cargo
lrasldua washing water and sludge from ships

10 ;‘:m:::: :'“a?m: la) 21.22 - Tonnes, 1 Contalner
11|Physical Form: ) Sludge
12'i:::::;:|all;n:£:1r§;::;|':1r:tlmna > (Use PPE whils loading, unloading & Transit handling
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender’s Caerlificate: hfpping name and are categorised, packed, marked and labelled, and are in all respects in proper condltions
or transport by roadaccording to applicable natlonal government regulatlons,
Signature:
Name and slamp: Acknowledged from IP; 163.116.196.90 D D MIM Y Y ¥ ¥
1 4 0 2 2
14 (Transporter acknowledgement of
receipt of Wastes:
|Signature:
IName and stamp: IAcknowledged from IP: 103.99.110.218 plo|M \'4
1 4 0 2 2 0 2 4
1 q:acelvau certification for receipt
hazardous and other waste:
Ignature:
Name and stamp: Acknowledged from IP: 157.47.33.223 DD IM]|IM]Y
2 0 0 2 2 0 2 4




2020 ‘l!’()‘;

FORM 10 ]
. [Seerule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Name : Adani Krishnapatnam Port Limlted
Sender's Name & Malling Address [Address: P.O. Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
(Including PhoneNo, and emall) Phone No : 5866192780
Emall: venugopaireddy.g@adani.com

‘Smdar's Authorlsation No: IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022
3 |Manifest Document No: 122953
: PETROCHE
et Tenne Mt ':;:::RLS‘:;;'B Crﬂnnazamrad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
4 |Address: (Including PhoneiNo.
== Phone No : 8925842243 .
|Email : gm@sbpetrochem.in
5 |Type of Vehicle: ITanker
B IVehicieRagistration No: TNOSAR2126
|[Name : Sn Balaji Petrochem
Racelver's Name& Address: M/s. Sri Balaji Petrochem, Sy.No.52/28, 52/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
7 |mallingAddress, (including Chittoor District, Andhra Pradesh.
PhoneNo. and Email: Phone No : 8925842240
|Emall: sribalajlpetrochem@gmall.com
8 |Recelver's Authorisation Na: Order No. CTR - 1747/APPCBIZO-KNL/CTO &HWM/2023 Date:24.07.2023
|2) HW - Recyclable Waste - 3.1 cargo residue, washing water and studge containing oil, Oil containing cargo

9 IWasI;a Description: rasidue washing water and sludge from ships

otal Quantity i
10 E———— Ia) 18,96 - Tonnes, 1 Container
11|Physicai Form: Ia) Sludge

Ispscial Handling Instructions &

T
12 i itenatio: Use PPE while loading, unloading & Transit handling
| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13{Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects In proper conditions
l'nr transport by roadaccording to applicable national government regulations.
[Slgnature:
Name and stamp: IAcknowledged from IP; 163.116.219.55 D
1 °] 0 3 2 0 2 4
14 Transporter acknowledgement of
receipt of Wastes:
Signalture:
iName and stamp: Acknowtadged from |P; 103,99,110.218 D D M M Y Y Y
1 9 0 3 2 0 2 4
A 5|Reoelvers cartification for recelpt
of hazardous and other waste:
Ignature:
|Name and stamp: IAcknowledged from IP: 103,98.110.218 pDloIM|M]|Y
2 0 0 3 2 0 2 4




2021 1907

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Malling Address
(Including PhoneNo. and email)

Name : Adanl Krishnapatnam Port Limited

Address: P.O, Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
Phone No : 8866192789

Emall: venugopalreddy.g@adani.com

nder's Authorisation No:

IAPPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022

anifest Document No:

122047

Transporter Name & Malling
IAddress: (Including PhoneNo.
fand emall):

e: SRI BALAJI PETROCHEM

ress: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chitloor District, Andhra Pradesh -517586
Phone No : 8925842243
Emall : gm_@sbpelfochem.in

o

Type of Vehicle:

Tanker

VehicleRegistration No:

[TNO5AR 1670

7

Recslver's Name&
|mallingAddress, {Including
PhonaMo. and Emall;

[Name : Srl Balajl Petrochem

iAddrass: M/s. Sri Bala|| Petrochem, Sy.No.52/2B, 52/38, 52/4B, Chinnazambada (V}, Vijayapuram (M),
Chittoor Disiricl, Andhra Pradesh.

Phone No : 8925842240

Emall: sribalajipetrochem@gmail.com

[Receiver's Authorisation No:

Order No. CTR - 1747/APPCB/ZO-KNL/CTO &HWM/2023 Date:24,07.2023

IWasls Description:

a) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge contalning oil, Oil contalning cargo
resldue washing water and sludge from ships

otal Quantity
0. of Contalners:

|a) 18.94 - Tonnes, 1 Container

1

IPhysicaI Form:

la) Siudge

peclal Handling Instructions &
ditional Information:

Use PPE while loading, unloading & Transit handling

1:|Lunder's Certificate:

| hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
Ipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions
for transport by roadaccording to applicable national government regulations.

IName and stamp:

ISIgnaluro:
Name and stamp: IAcknowledged from IP: 163.116.219.55 D M Y Y
8 0 3 2 0 2 4
1 4|Transpurter acknowledgement of
racelpt of Wastes:
|Slgnature:
IAcknowledged from IP: 103,98.110.218 D

16{

Receivers certification for receipt
of hazardous and other waste:

IName and stamp:

|Signature:

iAcknowledged from IP; 157.47.85.104




2022 1908

FORM 10
. [See rule 19 (1)] i

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address
including PhoneNo. and email)

ame ; Adanl Krishnapatnam Port Limited
dress; P.0O. Bag No:1, Muthukur Mandal, SPSR Nellors Dist., A.P. - 524344,
hone No : 9868182788
Emall: venugopalreddy.g@adanl.com

2 ISander's Awuthorisation No:

APPCB/VJA/NLR/11344/CFO/HO/2019 11/11/2022

3 IManIfest Document No:

122049

ransporter Name & Mailing
4 Address: (Including PhoneMo.
nd email):

me: SRI BALAJI PETROCHEM

dresa: No 52/ 2B, Chinnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586
Phone No : 8825842243
Emall : gm@sbpetrochem.in

|5 |Type of Vehicle:

Tanker

) VehicleReglstration No:

TN05B28265

[Recsiver's Name&
mailingAddress, (Including
PhoneNo. and Email:

-~

{Name : St Balaji Patrochem

iAddrass: Mis, Sri Bala|l Petrocham, Sy.No.52/2B, §2/3B, 52/4B, Chinnazambada (V), Vijayapuram (M),
Chittoor District, Andhra Pradesh.

Phone No : 8925842240

Emall: sribalajipatrachem@gmali.com

8 |Recelver's Authorisation No:

(Order No. CTR - 1747/APPCB/ZO-KNL/CTO &HWM/2023 Date:24.07.2023

] }Vuta Description:

|a) HW - Recyclahle Waste - 3.1 cargo residue, washing water and sludge containing oll, Oil containing cargo
resldue washing water and sludge from ships

otal Quant
10 . of com:;;am r) 20.86 - Tonnes, 1 Container
11fPhysical Form: |a) Siudge

' peclal Handling Instructions &
ditional Information;

Use PPE while loading, unloading & Transit handling

| I hamby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificafe: shipping name and are categorised, packed, marked and labglled, and are in all respects In proper conditions
I'For transport by roadaccording to applicable natlonal government regulations.
[Slgnnlurot
IName and stamp: Acknowladged from IP: 163.116.219.55 D D M M Y Y
1 9 0 3 2 0 2 4
1 “'I'ranSportar acknowledgement of
racelpt of Wastes:
|Signature:
Name and stamp: Acknowledged from IP: 103.89.110.218 D D MIM Y Y ' Y
1 ] 0 3 2 0 2 4
1 Recelvers certification for receipt
hazardous and other waste:
(Slgnature:
Name and stamp: IAcknowledged from IP: 157.47.72.251 DlolMIM]IY]YI]lY]lY
2 2 0 3 2 0 2 4




2023 1909

FORM 10
[See rule 19 (1)] 5

MANIFEST FOR HAZARDOUS AND OTHER WASTE

(including PhoneNo. and email)

Sender's Name & Malling Address

Namo : Adanl Krishnapatnam Port Limited

Address: P.O, Bag No:1, Muthukur Mandal, SPSR Nellore Dist., A.P. - 524344,
Phone No : 9886192789

Email: venugopalreddy.g@adani.com

2 |Sender's Authorisation No:

APPCB/VJA/NLR/11344/CFO/MHO/2018 11/11/2022

|Manil’esl Document No:

w2

124663

Transporter Name & Malling
(Address: (Including PhoneNo.
and email);

4

Name: Supreme pelro praducts

Address: S,F.No225/1A2J,225/1A2K, Matharpakkam Road, Eguvarpalayam(V) ,Gummidipoondi (Tal),
Tiruvallur District, Tamil Nadu State, TN-TN-TAMIL NADU

Phone No : 8444431111

Emall : supremepetroproducts@gmail.com

5 |Type of Vehicle:

[Tanker

VehicleRagisiration No:

[TN20AWA4455

Receivar's Name&
7 |mailingAddress, (including
PhoneNo, and Emalil;

Name : Suprema Petro Products (Waste Oll)

Address: M/s. Supreme Petro Products(Waste Oil) S.F.No225/1A2J,225/1A2K, Matharpakkam Road,
Eguvarpalayam(V) ,Gummidipoondi (Tal), Tiruvallur District, Tamil Nadu State

Phone No : 9444431111

Emall: supremepetropraducts@gmaill.com

8 JRecelver's Authorisation No:

|2408236379833

9 |Waste Description:

) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge containing oll, Oll containing cargo
ldue washing water and sludge from ships

[Total Quantity

Ia} 14.52 - Tonnes, 1 Container

. of Containers:
11[Physical Form: la) Siudge
Special dling | i
P rindhng rTs!ruct Goe Use PPE while loading, unioading & Transit handling
itional Information:
% l | hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper
13|Sender's Certificate: hipping name and are categorised, packed, marked and labelled, and are in all respects In proper conditions
lor transport by readaccording to applicable national government regulations.
!Signa!urs:
IName and stamp: rncknowlsdgsd from IP: 163.116.219.56 D D M vylvy Y Y
2 8 0 3 2 0 2 4
14 Transporter acknowledgement of
racelpt of Wastes:
|Signature:
Name and stamp: Acknowladged from IP: 49.47.241.51 D MIM Y Y Y
2 8 0 3 2 0 2 4
15 Recelvers certification for receipt
of hazardous and other waste:
ISlgnature: )
Name and stamp: Acknowledged from IP: 49.47.241.51 Y
2 9 0 3 2 0 2 4
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Parts and
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Letter No AKPL/EHS/APPCB/. '*/2024-031 Date:20.06.2024

To

The Environmental Engineer,
A.P. Pollution Control Board
Regional Office

SPSR Nellore

Dear Sir,

Sub:- Adani Krishnapatnam Port Limited -~ E-Waste Annual Returns for
the FY 2023-2024 - Form — 8 — Submitted - Reg.

Ref:- CFO & HWA order no APPCB/VJA/NLR/11344/CFO/H0/2019 dated
11.11,.2022 valid up to 31.08,2027

eee

In compliance with the conditions stipulated in CTO & HWA orders vide
reference cited above we are herewith submitting the Annual Returns of
Generation, Storage & Disposal of Used Batteries for the FY year 2023 - 2024
in Form - 8 as per the Batters (Management & Handling) Rules, 2016 and

amendments thereof,

Kindly acknowledge receipt of the same.

Yours sincerely,

Vice President - Environment

Encl: a/a
Adsa | Crsirepatnan Pot Lid Tel =51 861 2277399
FFaroenie Kostogoatnen Port Compeoy (o) Faa <91 361 237 T046
PO Bag Mz 1 Methulor Mandal mafaden com
SPSR Helore Dsrict 524344 e AC2ri2ARS COM
Asgtra Pradesh, nda
Cht La5203AP1 85 PLOC2ISS

Reqsteree Office Adat| Dorporate =ouse, Shetigram Nr. vastro Desi Oroe, S G. Highwey, Enodipar, Awredebed - 387427 G.jarar inda
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FORM VIII

1911

[see rule 10 (2) (ii)]

FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES
[To be submitted by the bulk consumer to the State Board by 30th June

every year]

(for the period Qctober-March) and 31st December (for the period April-September)

Name and Address of the bulk consumer

Adani Krishnapatnam Port Limited,
Krishnapatnam Village,

Muthukur Mandal, 524344

SPSR Nellore Dist,, Andhra Pradesh.

Name of the Authorized person and full
address with telephone and fax number

Dr. D. Jyothi - Vice President (Env)
Adani Krishnapatnam Port Limited,
Krishnapatnam (P),

Muthukur (M) - 524344

SPSR Nellore Dist., Andhra Pradesh
Phone 19441046788
iyothi@aangavaram.com
akpl.ehs@adani.com

Number of new batteries of different
categories purchased from
manufacturer/importer/dealer or any
other agency during October-March and
April - September

the

Category:

(i) Automotive
(a) four wheelers
(b) two wheelers
(1) Industrial

(a) UPS

(b) Motive Power
(c) Stand-by

(iii) Others

(i) No. of Batteries - 214*

(i) Approximate weight - 10.78
(in Metric Tons)

Number of used batteries of categories
mentioned in SI. No. 3 and Tonnage of
scrap sent to manufacturer/ dealer/
importer/ registered recycler/ or any other
agency to whom the used bat teries scrap
was sent*.

M/s. Jayvel Enterprises,
Plot No.26 A, KIADB

Malur Industrial Area, Malur,
Kolar - 563130

Karnataka

**10.78 MT of Battery waste is sent to registered recycler
(2.4 MT Acid battery scrap + 8.38 MT without acid battery scrap)

e Enclose list of manufacture/dealer/importer/registered recyclers/or any other
agency to whom the used batteries scrap was
sent.

Place: Krishnapatnam (P), Muthukur (M)
SPSR Nellore Dist., Andhra Pradesh

i ';L
oro. yélni =—
Vica Prasident - Environment

Date: 20.06.2024 Signature of the authorized person
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{ADANI KRISHNAPATNAM PORT LTD .

' PO BOX 1, ViL Lauewsomwvum\m,.mnnm MUTHUKUR .
Nsuons-saas.mmnégg gﬁnoesn.mm a a n |
PANN
ci?v No. UdSEDlGjIlQQGFLCIZHZSS‘I
GSTIN MPAAACKARS7121
State Code bl Rt e

VARG
Tax Invoice
To: h Invaico No: 193700001377 oote 13.03.2024
/ . Ordor Mn 1144501325 Date: 12.03.2024
I5E "
if;’.ﬁf?g :l::,:;;;t PO Mo W51066040640 Date: 19.02.2024
MALUR INDUSTRIAL AREA, MALUR Ouyor JAYVEL EHTERPRIGE
KOLAR-55130, PLOT M) 2GA KIADD,
KAINATARA INDIA MALUR INDUSTIIAL AREA, MAALUR,
PAN No AAFF 239008 KOLAR %G 3130,
GSTIN 29AAEFITSIBRIZD KARNATAKAINOIA
Place of supply KARNATAKAINDIA G5TIN 20ANFF 17 390P120)
tate Cade 79 State Coude 29
SAD faf Mo 3130504412
oS 3090 3¢ AROIQUL AR b GO 20
1l Supply Typo Code n2a
NV 5ub Supply Typo Sunoly
Procgding tnvolag Data
Tax Schomo a5t
[E:way Dill Valigity: | |created omi |
Isno Item Description Quantity UoM Rate Per Amount(INR)
P BATIERES (MaAclD) 8.380 MT #0.400.00 1 673752.00
HSN/SAC No.85483000
IN: Infegrated GST 13 % 121275 3
% 1350 2

Scrap TCS Base 1%

Total Valuo: 802,977.64

Payment + 100% Advance Payment

Amount in words : Rupae Eight Lakh Two Thousand Nine Hundred Sevanty Seven And Palse Sixty Four Only

Inco Tarms : Ex-Works

For ADANI KRISHNAPATNAM PORT LTO

Authorised slgnn;oﬁ

DATPEACLID AL UOty 4 JOMTAUN 400, V. LNA KA O ARTSG)

Hagearg Glhca “Adpn. Capuinme Vs Shnpgram New Vansnn D Cocle 51 HUQhwe s £ gt A d il ag Cuatat
SALA2Me Ra) Tet - 09019 26964558, II5INIES Far 071 11 2ASAS5NY 29454548




a

)

_-"‘—-_4__-._.
POANI KRISHNAPATNAM Pams ~
PO BOX 1 MGFN,?FATN“M PORT LTD
gghtggeé:&g«ahu%f.‘?;h“"“““gﬂs-ymm MUTHUKUR
e e o
GSTIN 1996p1c1
State Code 1) ACKBESP) ) 20239
Tax Invoice
_'_‘—-—-—._._____________‘_ . == R P ——
To: e Invalao No: 193700000119 Data: z;.ol-zzgg
JAYVE Ordor MNa 1143502373 Date: 26 0
PLOT :OE;‘;:?::;%E PO No HFASAKPL-2023.0A60  Date: 17 03 2023
' £, JAYVEL CNTERPRISE
MALUR INDUSTRIAL ARLA, MALUR g il
KOLAR-561130, MALLIR INDUSTRIAL AREA, PAALUR,
KARNATAKAINDIA KOLAI- 563130,
PAN No AAFFJTIO0P . KARNATAKA, IMDIA
OSTIN 29AAFFI1IQ0P! QSTIN 20AAFF 173900128
Place of supply KARNATAKAINDIA State Code:29
tate Coda 29 SAP Rel Nu. 3136503054

. - 1 1) 1atefificr A m}nﬁgmﬁﬁ
mmmnn&mmmmm.&m.m M.M‘ﬂﬂliﬂl_lum v Type Cods

20
Decument Type Code 'M Sub Supply Tyno Jupply
ing (avolce Number : %ﬁﬂmﬂ&luﬂm— o
Transagtion Mode 18oqutar ehame
My N
i
No Item Doseription Quantity Uom Rate Par Amount(INR)
Acid Batwenas Scrap 2400 M1 54,200 00 130.080 00
HSN/SAC No'854589000
IN: Integrated GST 8% 23414 a(|
Scrap (CS Base 1% Ik 1534 99
Total Volue : 185,029.35

Amount In words : Rupee On

Paymant

! 100% Advance Payment

@ Lakh Fifty Fiva Thousand Twenty Nine And Palsa Thirty Fiva Only

Inco Tarms ; Gx-Works

Acat Baivrres Serag D7 2 AMTES4 200/ V) 1in KA 01 AD 4622

[ For ADANI KRISHNAPATNAM PORT LTD

RAGHUNATH BYSANI
Authorised s_l_g_nitu_r!

Ongubatly singrnd g RAGHUNATI BYSAN
Diate 1100422125088 4% 1

Aegueid Dt

e “Adam Coiporsie bipmie® G Anbagean N e oo Usys Coera 5 G Heghenay Enadiy s Ahmedohad Gujaral

JH24210ndal 10l =81 /9 164655 Jeuninss Fae 91 /9 26905595 19553993

Subject to Ahmedabad Jurisdiction Page 1 of 1
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FORM 10
LT s [Se0 Rute 12 (1] . "
hitu Datiet ko ANIFEST FOR HAZARDOUS AND OTHER WASTE - s
~ —— s ia—— e e

1 Senders name and ma'ing pdteeas
(Including Prose N and o ma

: Senders Athiratoy No

. ———

3 ’\.l Hf\'h"\‘ |_\.‘|l i) Wes
e s s e
4 Traneporde s nacsm a ol pdteed

[Ria s ot %) [Tfaie N novg) oo

. Aty ey

TP
i Traqeoe fere legpetaton Wi

o Vbt Waaget aton B

L Alpeecels namp and aading Al drens

st g Phane Mo an fe

'
fi b T) (= 'Uut

AR VRSN .

. T 1 7 i

(e W IeRRRISE

- ) Tk 34 E280s.

|huru7.-mlmn'!1nqnlnl Valhilcla) o
Aot ol eee—

R TN VoW Y et —
JAYVEL ENTERPRISE

Clorra JRA FIADY
Wt Induateat Arna Wby 491117
w2t owlriet Farngtaky

crcines HO 13 2

a, Recever's Authotszation Na

0 Waste Desonplion

11 Total Quantity
No of Containers

| 12 Fhyscaiform

11 Specal handing instiustiens and
agdenal infermalion

reit e MAT

3 _L 2 ‘ '\ Maa
Lo bt ————
',‘\’\) !..'.-_1-'1‘-!-;'.‘. ¢Sy j-l Onyg TarryrSiurrgiliqued)

| marratlny ddee I.n-n that thes contanta of the contignmant

14 Se i fical
} 4 Sender's Centficate e fully ol e ataly tnscnbutl abawe by propar
i shiphing  Naing and are catogoniod, packnd,
| matkod and lanollad, and are in nll fuagncts N
| prapor condibons for irinaport by toad according
| to apphcatblo nahanal govarnmuont rogulations
y| Name and Stamp Signature . Manth Day Year
sl REOEREPR
15 Transporier acknowledgement of
receipt of Wastes g
Name and Stamp Signature eALL T 2o T Mohth Day Year
.1'|- ¥ty R T
- O et s R Y IE R ER D

16. Receivers certificatior Tor receipt of hazardoub'and pHyes waskgKanaths

Name and Stamp Signalur At ot ay Yoar
Copy 1 (Whie) To b forwardod by the sonder (o Ihe State Pallution Conlrol Board afler signing all Ihe Saven copios
Copy 2 (Yellow ) To bo tslained by tha sender alter laking sigaaweo on i from (hg Iansparter ond hy
L five $ignod copies lo be carmad by the tramp;rlut S e e fanep o restoline
Cepy 3(Pink) . To be retained by tho receiver (aclual user or realmant storage and disposal tacility oparator)

= __|_after receiving the waste and tha remaining four copies are (o be duly signed by the recaiver.
opy 4 (Orange) | To be handed over to tha lransporter by the receiver after accepling waslta.
Copy 3(Green) | To be sent by tha racalver to tha State Pollution Control Board,
_ gopy_g %B_Iu_a! | Tabe senty by the receiver ta the sandar
opy 7 Groy) To bt nent by the recal
sasdie I l‘:nolhm 2 :!enr lo the State Pollution Control Boardof the sander in cose the

LIS e b e e e v
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FORM 10
{See Rula 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE

y' sender's namo and malling address Al( ! P"?ﬂ"“ PCJ“'" P" IO
(including Pnana No. and e-mall)

Fvo el

2. Sender’s Autharisation No.

3. Manifest Dacumant No,

4. Transporler's nama and oddross ; vod, = Nkev- Ay,
(Including Phone No. and o-mall) B e !7 if;:qj Q8as

5. Type of Vahiclo (Teick/Tankor/Spocial Vehlicla) ‘1
6. Transporter's Registration No. 3 Dé F5| .
7. Vohicla Registration No. k Aol ANTS &? ‘
JAYVEL ENTERPRISE i

8. Roceivar's name and malling address Plot No. 2BA, KIADB , ’
(including Phone No. and e-mall) Malur Induslrial Aroa, Malur-663 130. ’

r& CPCBREG,NO.:
9. Recelver's Authorisation No. a o bb 22

Kglar Dislrict, Karnnlaka.
{2206

10. Wasle Description gc,&a? Nosple by S

Td
M. TotalQuanlly | e R230.Kkas.....m or MT

No. of Containers wissesiiisrr NOS

12. Physical form (SofdISomiSolid/SludgelOily Tarry/Slurry/Liquid)

13. Special handling Instructlons and
addilional Infarmalicn

14, Sender's Cerlificate I heraby daclare that tha contents of the consignment
are fully and accurately described above by proper
shipping name and are cotegorised, packed,
marked, ond labelled, and are In all respects In
proper conditions for transport by road according
to applicable national government regulations.

ame and Stamp Signalure Month Day Year

lel3[113 [2]sl2 Y

15. Transporter acknowledgemant of
racaipt of Wasles

Name and Stamp Signature Month Da Yaar
M@v— (o 3113 1] 215 ]
or racelpl of hazardous and olher waste -

16. Recalvers carifical
Name and Stamp Signalure Month Day Year

é-b!&ééﬂ |0|§|l|§|2-|d]9_|&
Copy 1 (White): | To be forwarded by the sender to the State Poliution Control Board ufter signing all the Seven coples.

Copy 2 (Yallow ) : | To ba relaiped by the sender aflar laking signatura on It from Ine transporier and he rest of the
five signed coples lo ba carrled by tha ransporer,

Copy 3 (Pink): | To be retained by [he receiver (aclual user or lreatment storage and disposal facillty operalor)
after receiving the waste and the remalning four coples are to be duly signad by the receiver.
Copy 4 (Orange) : | To be handed over to Iha transporter by the recsiver afler accepling waste.

Copy 5 (Groan) : | To be sent by tha racalvar to the Stale Pollution Conlrol Board.
Copy 6 (Blus) To be sanly by tha recelver lo the sandar.

Copy 7 Groy) : To bo sent by the receiver to the State Pollution Conltrol Boardof the sender in case the
sender Is In another Slale.
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Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam- 530012

. ¥ Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072
) - ©+91-9440338628, +91-7207664444 &= svenviro_labs@yahoo.co.in, info@svenvirolabs.com 4% www.svenviroiabs.com
Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by ; NABL & NABET

(EMNVIHRONMEMN AL ENGUYEERERS & CONSULIANTIS LN POLLU THON CON THROL .

Ref: SVELC/KPCL/25-03/30

NAME AND ADDRESS

SAMPLE PARTICULARS
SOURCE OF COLLECTION

DATE & TIME OF START

S.No. DESCRIPTION

1
6. | Stack temperature

[. | Diameter of the Stack
2. | Cls Area of Stack
’ 3 , Pitot Coefficient
| 4 | Specific gravity of Fluid
} 5 | Temperature @ DGM
l
=g

Nozzle Diameter

=

Exit Velocity

D

Gas Quantity

10. Duration of Sampling
g Fuel used

EMISSION RATE
S.No. PARAMETER

| Particulate Matter — PM

| Carbon Monoxide—CO

4:.&..4{\.)|_—"

Hydrocarbon_s -HC

2031
2 SV ENVIRO LABS & CONSULTANTS ©

1917

M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344,

DG SET EMISSION

380 KVA DG SET (Port Admin Building)

19-03-2025@ 10.00 hr

Oxides of Nitrogen — NOx B

TEST REPORT

[ gfkw-li_r

UNIT
gfkw-hr

glkw-hr

ghkw-hr |

RESULT

011

—~T

0.37
013

{@?}
N
Date: 05-04-2025
UNIT | RESULT |
mits 016 I
sq.mt 0.02
0.87
1.0
i 32
C 144
mm 10 '
m/sec 12.2 |
m*/hr 878
minutes 30 l
Diesel
STANDARD | METHOD
0.3 18:11255-P-1
1 92 | IS:11255-P2
3.5 18:11255-P-7
T k3 | ISH2SS

CI-IF,(.‘K%

SV ENVIRO LABMNSUL’I‘ANTS
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Wz SY ENVIRO LABS & CONSULTANTS &
_9 (ENVIRONMENTAL ENGINBEERS & CONSULIAN TS IN PO LU TION CONTROL ) \
V Corporate Office & Lahpr;tory :.Envirol House, B-1, Elock—B, IDA Aulonagar, Visakhapatnam-530012

Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 oy
2250 ;+91-9440338628, +91-7207664444 2= svenviro_|labs@yahoo.co.in, info@svenvirolabs.com &% www.svenviralabs.com e
AT Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET ﬁ;} @;ﬁ
Ref: SVELC/KPCL/25-03/31 Date: 05-04-2025
NAME AND ADDRESS ! M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344.
SAMPLE PARTICULARS - DG SET EMISSION
SOURCE OF COLLECTION : 250 KVA DG SET (58-2)
DATE & TIME OF START : 19-03-2025@ 10:45 hr
TEST REPORT
| S.No. | DESCRIPTION o ] UNIT RESULT
L. ‘Diameter of the Stack _ mts 0.16 W
2 'I C/s Area of Stack - T sqmt | 0.02 ,
3 Pitot Coefticient ' 0.87
4. | Specific gravity of Fluid 1 o |
S. | Temperature @ DGM "C 32 t
6. | Stack temperature - T o
7. Nozzic Diameter 1 mm 10
8. ‘Exit Velocity m/sec 11.2
9. Gas Quantity ' | m¥hr 806
10, Duration of Sampling minutes 30
1. | Fuelused - - Diesel
EMISSION RATE . o e
S.No. PARAMETER [ UNIT | RESULT | STANDARD | METHOD
1. | Particulate Matter — PM g/kw-hr 0.07 0.3 1S:11255-P-1
2. | Oxides of Nitrogen — NOx | glkw-hr 073 | 92 |[S:11255P2
3. | Carbon Monoxide - CO | glkw-hr 0.45 35 | 18:11255-P-7
i 4. | Hydrocarbons - HC | gkwshe | 0.10 13 | Is25s

('Hlil(fKia;ii I{; SV ENVIRO LABS'® €ONSULTANTS
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Ref: SVELC/KPCL/25-03/32

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF START

S.No. | DESCRIPTION
| 1. | Diameter of the Stack
2. | C/s Arca of Stack
3. | Pitot Cocfficient
4, ='Spet;;iﬁc gravity ol Fluid
S 'I Temperature @ DGM

>

| Stack temperature
|

6

7 II Nozzle Diameter

8 | Exit Velocity

9 Gas Quantity
Duration of Sajnp{ing

1. | Fuel used

EMISSION RATE -
S.No. | PARAMETER

1. | Particulatc Matter - PM
2. Oxides of Nitrogen — NOx

4, Hydrocar‘bons -HC

CHECK i'. i) é\"

3. | Carbon Monoxide-CO

2033
SV ENVIRO LABS & CONSULTANTS

CELN W B AN LN AL NG s & CudrsslU i A T o BN L s oo N G Rasi, g
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shapping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072
#)+91-0440338628, +91-7207664444 = svenviro_labs@yahoo.co.in, info@svenvirolabs.com €8 www.svenvirolabs.com
Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET
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Date: 05-04-2025

T

1
nR

(@}
y

M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,

SPSR Nellore District,

Andhra Pradesh — 524 344.

DG SET EMISSION

320 KVA DG SET (ADMIN BLOCK)

19-03-2025@ 11:30 hr

TEST REPORT
o | uNIT | RESULT
o mis ' 0.16
sq.mt | 0.02 ‘
L 087
| 1.0
U
e | 141
mm 10
m/sec 13.8
) mi/hr 993
N IT\;ITIU_?.t:S 30
B Diesel
| UNIT | RESULT |STANDARD | METHOD
ghkw-he | 0.6 0.3 1S:11255-P-1
g/kw-hr 1.17 9.2 IS:11255-P-2
| g/kwehr 0.51 3.5 1S:11255-P-7
| -E(winr 0.19 13 | IS:11255

SV ENVIRO LABS%‘:#\!SULTANTS
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Ref: SVELC/KPCL/25-03/33

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF START

| S.No. | DESCRIPTION
- Diameter of the Stack
| 2. | C/s Areaof Stack

3. | Pitot Coefficient

4. k_S_pa:iﬁc_ gravity of Fluid

5. | Temperature @ DGM

6. I?ta_ck temperature

7. | Nozzle Diameter

8. Exit Velocity

9. | Gas Quantity

10. | Duration of Sampling
11, | Fuel used

EMISSION RATE )
S.No. | PARAMETER

I " Particulate Matter — PM
| Oxides of Nitrogen — NOx
Carbon Monoxide — CO

Hydrocarbons -HC

CH I-‘.(‘Kgrjb‘ﬁq_’

2034

SV ENVIRO LABS & CONSULTANTS

(ENVIRONMEBNTAL ENGENLZLERS & CONSULIAN IS IN POLLLU LION CON TROL
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072

i; +91-8440338628, +91-7207664444 &= svenviro labs@yahoo.co.in, info@svenvirolabs.com & www.svenvirolabs.com
Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET
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Date: 05-04-2025

M/s. ADANI KRISHNAPATNAM PORT LIMITED,

Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344,

DG SET EMISSION

DG SET (SS-1)

19-03-2025@ 12:15 hr

TEST REPORT
UNIT | RESULT
. mts | 0.6
sq.ant | 0.02 _
| 087 |
T 1.0 |
€ 33 |
e 136 |
mm 10 I
m/sec 10.8
m¥/hr 777
) minutes 30
_ Diesel t
: UNIT | RESULT |STANDARD | METHOD
| gkw-hr 0.18 | 03  |IS11255P-1
g/kw-hr 0.91 92 18:11255-P-2
| g/kw-hr 035 3.5 1S:11255-P-7
ghkw-hr | 008 | 13 IS:11255

SV ENVIRO LABS

“ONSULTANTS
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Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Aulonagar, Visakhapatnam-530012
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Ref: SVELC/KPCL/25-03/34 Date: 05-04-2025

NAME AND ADDRESS : M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344.

SAMPLE PARTICULARS DG SET EMISSION
SOURCE OF COLLECTION : 320 KVA DG SET (GUEST HOUSE)
DATE & TIME OF START ! 19-03-2025@ 13:00 hr

TEST REPORT

| S.No. | DESCRIPTION UNIT | RESULT
I. | Diameter of the Stack mts 0_|6—‘
2. | C/s Area of Stack ‘ sq.mb | 0.02
} 3 Pitot Coefficient 1 i 0.87
. | Specific gravity of Fluid ( | 1.0
5. : Temperature @ DGM | e 34
6. | Stack temperature L | 131
T ‘Nozzle Diameter mmni 10 .
8. | Exit Velocily m/sec 29 |
9. | Gas Quantity m>/hr 929
10. | Duration of Sampling - | minutes 30
11. | Fuel used - R - ) Dicsel
EMISSION RATE
S.No. | PARAMETER UNIT | RESULT |STANDARD | METHOD
- 1. | Particulate Matter — PM g/kw-hr 0.15 03 | 18:11255-P-1
2. Oxides of Nitrogen — NOx ghkw-hr | 093 9.2 1S:11255-P-2
3 Carbon Monoxide—CO | glkkw-hr | 047 | 35 | 1S:11255-P-7
4. | Hydrocarbons - HC g/kw-hr 0.14 1.3 | IS:11255

(’.‘IlECI\’ié.El £Y SV ENVIRO LABS & CONSULTANTS
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Ref: SVELC/KPCL/25-03/35

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF START

DESCRIPTION

I; Diameter of the Stack
2. | C/s Area of Stack

Y | Pitot Coefficient

— Specific gravity of Fluid
i Temperature @ DGM
| Stack temperature

Nozzle Diameter

Exit Velocity

| Gas Quantity

Duration of Sampling

Fuel used

EMISSION RATE
S.No. PARAMETER

I. Particulate Matter — PM
- | Oxides of Nitrogen — NOx

2

| Carbon Monoxide — CO

3
4. Hydgcarboné -HC

CH F.(_‘l@ I‘Y
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Date: 05-04-2025
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Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072
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M/s. ADANI KRISHNAPATNAM PORT LIMITED,

Krishnapatnam Post, Muthukur Mandal,

SPSR Nellore District,

Andhra Pradesh — 524 344,

DG SET EMISSION

250 KVA DG SET (GUEST HOUSE)

19-03-2025@ 13:45 hr

TEST REPORT
UNIT RESULT_]
- mts 0.16 1
sg.mt 0.02
0.87 |
| T
L7 34 ‘
e 115
mm [0
m/sec - 10.1 1
m3/hr 727
| minutes 30 |
R — 1§ Diesel
| UNIT | RESULT |STANDARD | METHOD
| glkw-hr 017 | 03 18:11255-P-1
g/kw-hr 0.69 9.2 18:11255-P-2
| g/kw-hr 0.35 3.5 18:11255-P-7 |
§ g/kw-hr 0.09 | 1.3 1S:11255

SV ENVIRO LAB%%NSULTANTS
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Ref: SVELC/KPCL/25-03/36 Date: 05-04-2025
NAME AND ADDRESS : M/s. ADANI KRISHNAPATNAM PORT LIMITED,

Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344,

SAMPLE PARTICULARS DG SET EMISSION
SOURCE OF COLLECTION : 250 KVA DG SET (GARRAGL)
DATE & TIME OF START : 19-03-2025@ 14:30 hr
TEST REPORT
‘S.No. | DESCRIPTION - UNIT | RESULT
h ‘Diameter of (he Stack " mts ’ 0.16
| 2, l C/s Area of Stack . osgamt | 0.02
| 3. l Pitot Coeflicient I l 0.87
| 4. ! Specific gravity of Fluid - ‘ { 1.0 i
5 : Temperature @ DGM Ii 'C { 33
6. | Stack temperature | ¢ 1 121
| 7. | Nozzle Diameter mm 10
[~ % Exit Velocity m/sec 11.9
9. | Gas Quantity - m¥/hr 856 .
10, _D]Fﬁlmsampling - R minutes 30 [
~ 11. | Fuel used ] - - Diesel ]
EMISSIONRATE [ T T
S.No. PARAMETER UNIT RESULT | STANDARD | METHOD
I. | Particulate Malter — PM ghkw-hr | 015 | 03 18:11255-P-1
2 Oxides of Nitrogen — NOx g/kw=-hr 1.03 9.2 I18:11255-P-2
" Carbon Monoxide —CO | glkw-hr 0.49 35 | IS:11255-P-7
4 Hydrocarbons - HC g/kw-hr 0.16 1.3 18:11255

CH I«:(:Mv_’ SV ENVIRO LABS % ?()NSULTANTS
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Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012

= y . Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 S—
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Ref: SVELC/KPCL/25-03/37

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF START

S.No. | DESCRIPTION

-2

: C/s Area of Stack

i 3, | Pitot Coefficient
4. l?p@&fic glevity of Fluid
3. ‘_T_cmpe-rature @ DGM

I 6. { Stack temperature

! 7. | Nozzle Diameter

[ 8. Exit Velocity
9 Gas Quantity

‘ 10, Duration of Sampling

[ I1. | Fuel used -

EMISSION RATE

S.No. PARAMETER
 Particulate Matter — PM

' Carbon Monoxide — CO

1. | Diameter of the Stack

‘Oxides of Nitrogen — NOx

Date: 05-04-2025
M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,

SPSR Nellore District,
Andhra Pradesh — 524 344,

DG SET EMISSION

500 KVA DG SET (NCT-1)

19-03-2025@ 15.15 hr

TEST REPORT
UNIT RESULT
mts 0.16 '
sg.mt 0.02
— ’ = . o |
- 1.0
e 32 '
G 152
f mm 10
N m/sec 14.5 ;
m3/hr 1044
minutes | 30
- BR Diescl

N w‘.w e

Hydrocarbons - HC

CHEC 'Kl'jE ;lt

| UNIT | RESULT |STANDARD | METHOD
~ glkw-hr 0.22 03 | I5:11255-P-1
ghkw-hr | 098 | 92  |IS:11255-p2
| g/kw-hr | 047 | 35 | 1S:01255-P7
ghkw-hr | 012 | 13 | IS:l1255
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Refl: SVELC/KPCL/25-03/38 Date: 05-04-2025

NAME AND ADDRESS : M/s. ADANI KRISHNAPATNAM PORT LIMITED,

Krishnapatnam Post, Muthukur Mandal,
SPSR Nellore District,
Andhra Pradesh — 524 344.

SAMPLE PARTICULARS ' DG SET EMISSION
SOURCE OF COLLECTION - S00 KVA DG SET (NCT-1)
DATE & TIME OF START : 19-03-2025(@ 16:20 hr
TEST REPORT
S.No. | DESCRIPTION | uNrT | RESULT
L. | Diameter of the Stack | mts | 0.16
2. | C/s Area of Stack | sq.mt 0.02
3. | Pitot Coefficient ' | o0& |
4. i Specific gravity of Fluid \ . i 1.0 ]
! 5 * Temperature @ DGM %G | 32 |
| 6. | Stack temperaturc i e _ 166
[ 7 | Nozzle Diameter mm " 10
3. ! Exit Velocity _ 1 m/sec 14.8
9. |Gas Quantity m?/hr 1065 1|
10. Duration of Sampling minutes 30
11. Fuel used _ - _ R Diesel
EMISSION RATE - ) o _
S.No. PARAMETER UNIT RESULT | STANDARD | METHOD
1. Particulate Matter — PM | g/kw-hr 016 | 03  |IS11255-P-1
2 Oxides of Nitrogen — NOx g/kw-hr 0.83 9.2 [S:11255-P-2
3. | Carbon Monoxide—CO | g/kw-hr 041 | 3.5 | I1S:11255-P-7
4 Hydrocarbons - HC glkw-hr 010 | 13 | Is:i1255 |

(TI-IECI\; i,é) ﬁY SV ENVIRO LABS'& CONSULTANTS
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Ref: SVELC/KPCL/25-03/39

NAMLE AND ADDRESS

SAMPLE PARTICUARS

SOURCE OF COLLECTION

DATE & TIME OF START

Date: 05-04-2025

M/s. ADANI KRISHNAPATNAM PORT LIMITED,
Krishnapatnam Post, Muthukur Mandal,

SPSR Nellore District,
Andhra Pradesh — 524 344,

DG SET EMISSION

125 KVA DG SET (LIQUID JETTY

19-03-2025@ 17:15 hr

S.No, DESCRIPTION
Ls Diameter of the Stack
| C/s Area of Stack

3. | Pitot Cocfficient

|
|
R T TR

wnl

[ Temperature @ DGM
|
| 6. | Stack temperature

| Nozzle Diameter

| =

8. “Exit Velocity
9. Gas Quantity

10. | Duration of Sampling

- 1L4)

11. Fuel used

EMISSION RATE
S.No. | PARAMETER

| Particulate Matter — PM

Oxides of Nitrogen — NOx
| Carbon Monoxide —CO

Hydrocarbons - HC

crnmc%

»lww.—'

TEST REPORT
: : UNIT RESULT
| osqut | 0.02
| T a—
: 10
°C 31 I
| °C 112
mm 10 ]
) m/sec 10.7 ‘
B T e | 70|
minutes 0
|- | Diesel |
| UNIT | RESULT [STANDARD | METHOD
| ghkwhr | 001 | 03 [S:11255-P-1
g/kw-hr | 0.57 9.2  |[IS:11255-P-2
| gkw-hr 0.35 35 | 1S:11255-P-7
g/kw-hr 0.07 13 [S:11255

SV ENVIRO LABS & CONSULTANTS
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GOVERNMENT OF ANDHRA PRADESH
STATE DISASTER RESPONSE & FIRE SERVICES DEPARTMENT

To :

The Management,

M/s Adani Krishna Patnam Port Lid,
located at Muthukur (M), SPSR Nellore
District.

Rc.No.8010/MSB/SR/NLR/2022, Dt: /- .10.2022,

From :

The Director General,

State Disaster Response and Fire Services,
Andhra Pradesh, Vijayawada.

Sir,
Sub:  A.P. State Disaster Response and Fire Services Departmenl ~-MSB Section- [ssue
of No Objection Certificate for Occupancy to M/s Adani Krishna Patnam Port
Ltd, located at Muthukur (M), SPSR Nellore District - Regarding.
Ref: L. AP Gazette Notification No. G.560 (W.No:2), Dated:18-01-2022

2.  Application of M/s Adani Krishna Patnam Port Ltd, located at Muthukur
(M), SPSR Nellore District.

-000-

The Management has requested for issuance of No Objection Certificate for
Occupancy to the Existing Building of M/s Adani Krishna Patnam Port Ltd, located at
Muthukur (M), SPSR Nellore Districl in the reference 2nd cited.

2) The Management constructed the Building with Ground + (05) Upper floors with a
height of 18.90 Mtrs., with Built up area of 5424 Sq.Mtrs for Business Occupancy.

3) Previously, the Management has not obtained Provisional NOC from this
Department and has now applied for No Objection Certificate for Occupancy.

4 Particulars of the Buildin
a) | Address of the Building

: | M/s Adani Krishna Parnam Port Ltd, located at |
| | Muthukur (M), SPSR Nellore District. .
: | 01 Block/ Ground + (05) Upper floors

| 18.90 Mtrs |
i | 4670.866 Sq.Mtrs

. | Business Occupancy

b) | No. of Blocks/Floors
‘_t_':]_ _Height of the Building
Ld) | Total Built up area
&) | Type of Occupancy

3 The Managemenl has provided the following Means of Escape
| S.No. | Details of Staircases | Required Provided ]
1. _Internal Staircase | 01.50 Mtrs. 02.00 + 02.00 = 04.00 Mtrs
2. External Staircase k 01.50 Mirs. 02.00 Mirs
__Total: - N 06.00 Mtrs

6) The details of Occupant Load per Unit and Exit Width required and provided are
furnished as below: e
. : .

Means of [
Sl. Fi Ruilbyp Type of Occupant escape Provided in
aor are in
No. s Occupancy Load Required in Mtrs,
q. Mtrs. Mtrs
1, Ground 1058 Parking Parking Required Provided
% First 1034 Business 103 01.03 06.00
3 Second 1034 Business 103 01.03 06.00
4. Third 1034 Business 103 01.03 06.00
5. Fourth 690 Business 69 00.69 06.00
6. Fifth o974 Business 57 00.57 06.00 |
Total: . 5424 | |

Contd...2p
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7) [t is submitted that as per instructions of kind Director General, State Disaster
Response and Fire Services, A.P., Vijayawada vide this Office Rc.No.5708/MSB/2021,
Dated: 16-11-2021 on  Fire Fighting system, the following Fire safety Equipment
suggested to the management for installation instead of conventional system keeping in
view of practicality, maintenance and resilience.

S.No Fire Fighting Equipment Prescribed Provided Deficit
1 Fire Extinguishers ~_ABC/CO2 type 92 Nos, Nil
2 Underground parking /Cellar Temperature Sensors
/ Basement connected “Hooter” and NA
that can give alerts Nil
I - through cell phone |
'3 | Manual Call point | One number per floor 36 Nos. | Nil
4 | Under Ground Static Water [
; Tank (or) Terrace Water Tank 10,000 Ltrs (minimum) 20,000 Itrs at Nil
, Terrace Tank
| W o I o
‘ 5 [2 HP (Pump + Electrical |
Motors connected) @ one per [ 03 Nos-2HP
| floor connected to normal One per each floor 03 Nos-SHP Nil
| plumbing system instead of
l down comer/special pipes.

The Management has provided the following Electrical Safety system:
All Electrical wirings in the building shall confirm the code of practise | : | Provided
for Electrical wiring 18:732:1989 and also shall confirm for Fire Safety
Wiring of the building Electrical Installations as per 1S8:1646:2015.
Most common mistake is that the neutral wires to the three pin plugs |
are not of sufficient thickness to carry the current in case of any short | |

circuits,
|
(i) | Installation of Miniature Circuit Breakers, (MCBs) in all floors. . | Provided |
iii) | No Overloading of power socket in any Existing Building. 1| Yes 4'
| fiv) | 10 years old wiring to be changed specially where ever high power |: | NA

consuming appliances such as Air conditioners, shopping complex, |

| Data Centers, etc., _
(v) | Grounding /Earthing shall be done. For details refer IS 3043:1987. : | Provided
(vi) | Lightening conductors may be provided for high rise buildings | : Yes
exceeding S floors.
(vii) | No High Tension Lines should run inside or in close proximity (6 |: Yes
meters) to any Educational institution buildings.
(viii) | All the above safety measures shall be certified by the authorized |: | Certified
Electrical Engineer.

9) In view of the above and based on the affidavit subrnitted by the Management the
No Objection Certificate for Occupancy is issued to the existing building of M/s Adani
Krishna Patnam Port Ltd, located at Muthukur (M), SPSR Nellore District for Business
Occupancy that highest priority is accorded to Passive Safety measures such as ensuring
two exits, not co-locating with highly inflammable shops having cloths, chemical or
explosives and following Electrical Safety Checklist.

Contd...3p
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10) It is informed that, the Management is requested to maintain the following
conditions compulsorily for safety purpose.

' SLNo. | As Builder | As occupant ___As Security Personnel
All the fire protection | All the escape/exit | All the occupants must
arrangements shall be | routes shall not be kept | trained in correct method of |

1 | maintained in good | locked/blocked or | operation of the fire fighting
| condition as seen during | encroached system installed. |
| inspection.

Any loss of life or| All occupants shall be | Mock  drills  should be
property due to non- | trained to operate the | conducted once in 3 months
]functioning of fire safety | fire safety equipments | for initial two years.

2 | measures and other | during emergency. Thereafter, once in every 6

installations shall be the months.
responsibility of  the
management.

Addition / alteration, if | Mock drills should be | All security persannel shall be |
any in the building may | conducted once in 3 |trained to operate the fire

3 | be verified by building | months for initial two | safety equipments during
authority. years. Thereafter, once | emergency.
in every 6 months.
This No objection | Raise the alarm if the | Attack the fire using available

Certificate for occupancy | fire cannot be controlled; | fire equipment only if you feel
is issued from Fire safety | Evacuate the area | capable of controlling. If not,

point of view, completely at once with | take all steps to isolate the
nearest safe exit. area by closing doors and
| windows.

11)  This No Objection Certificate is issued, subject to the outcome of O.As/W.Ps etc., if
any, before Courts etc.,

12)  This No Objection Certificate for Occupancy is valid for a period of Five years from
the date of issue of this letter to the management of M/s Adani Krishna Patnam Port Ltd,
located at Muthukur (M), SPSR Nellore District. The Owner/ Occupier/ Builder/
Management concerned of the Building shall submit Self Declaration/Affidavit
/Certification with regard to working condition of above Fire Safety System every year in
the prescribed format and submit/upload the photographs of the Mock Drills conducted
in the premises. [t is the responsibility of the Builder to maintain the Fire Safety
Equipment in good working condition at all times and apply for next Periodical Renewal of
No Objection Certificate, duly remitting the User Charges as per G.O., two (02) months
before expiry of this of No Objection Certificate.

13) The Management is hereby informed that this NO Objection Certifig is issued
subjective to full compliance with provisions of Gazette Notification Vide No. G.560
(W.No.2), Dated.18-01-2022, including Mock Drills

Yours gincerely,

:'V{ \0 {'7‘" »
Director eﬁeral, '

State Disaster Response and Fire Services,
Andhra Pradesh, Vijayawada.

Copy to the Management of M/s Adani Krishna Patnam Port Ltd, located at Muthukur
(M), SPSR Nellore District.

Note: In case of any emergency call to 101 or State Fire Control Room-9100108101.
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GOVERNMENT OF ANDHRA PRADESH
STATE DISASTER RESPONSE & FIRE SERVICES DEPARTMENT

From : To :

The Director General, The Management,

State Disaster Response and Fire Services, M/s Engineering Technology & Services
Andhra Pradesh, Vijayawada. (ETS-1 & 2), Krishnapatnam,

Muthukur (M), SPSR Nellore District.

...............................................................................................................................

Rc.No.5116/NLR/DFO/2018 (MSB-SR), Dated: |’ -10-2022.

Sub: A.P. State Disaster Response and Fire Services Department-
MSB Section-Issuance of Renewal ol No Objection Certificate to the
Existing Building of M/s Engineering Technology & Services (ETS-1 & 2)
represented by G.Ravindranath belongs to Krishnapatnam Port
Company Ltd.., Krishnapatnam, Muthukur (M), SPSR Nellore District-
Regarding. )

Rel: 1. Occupancy NOC File No.5116/NLR/DFO/2018, Dt:20.11.2018 of
District Fire Officer, SPSR Nelloe.

2. Renewal NOC File No.10067/NLR/DFO/2019, Dt:14.11.2019 of
District Fire Officer, SPSR Nelloe.

3. AP Gazette Part Il-Miscellaneous Notifications of interest to the
Public vide No.G-560 (W.No0.02), Dated:18.01.2022.

4. Application of M/s Engincering Technology & Services (ETS-1 & 2)
represented by G Ravindranath belongs to Krishnapatnam Port
Company L., Krishnapatnam, Muthukur (M],
SPSR Nellore District.

oW hw R kW

The Management of M/s Enginecring Technology & Services (ETS-1 & 2
represented by  G.Ravindranath  belongs to  Krishnapatnam  Port  Company Ltd.,
Krishnapatnam, Muthukur (M), SPSR Nellore District has requested to issue Renewal of
No Objection Certilicate by duly remitting the Renewal Fee towards Fire Precautionary Fee
vide reference 4 cited.

2) The No Objection Certificate for Occupancy Certificate was issued vide reference
Ist cited to the Existing Building of M/s Engineering Technology & Services (ETS-1 & 2)
represented by G.Ravindranath belongs to Krishnapatnam Port Company Ltd.,
Krishnapatnam, Muthukur (M}, SPSR Nellore District with Ground + First Floor with a Height
of 06.69 Mtrs., with Built-up area of 561.76 Sq.Mtrs,, [or Business Occupancy. Further, the
Management has obtained Renewal of NOC [rom this Department vide reference 2nd cited.

3) The Management has submitted the Alfidavit/Self Certification for
Existing Building with Ground + First Floor with a Height of 06.69 Mtrs., with Built-up area of
561.76 Sq.Mtrs., and stated that they have provided the following Fire Safety measures also
they declared that no additions or alterations have been made in the Building affecting
Fire Prevention and Fire Safety measures including Means of Escape and that all Exits and
Passages are free [rom any obstruction.

(contd....2p)



1 fooview o Uhe above aned ke imto considerauon of the arger public interest and
also based on 1the Affidavit/Sell-Certification submitted by the management, the Renewal of
No Objection Certificate is issued to the Existing Building of M/s Engineering Technology &
Services (ET3-1 & 2) represented by G.Ravindranath belongs to Krishnapatnam Port Company
Lid , Krishuaputnan, Muthukur (M), SPSR Nellore District with Ground + First Floor with a
Height of 06.689 Mtrs., with Built-up area of 561.76 Sq.Mturs., for Business Occupancy that
highest priority is accorded to Passive Salely measures such as ensuring two Exits,
nol Co-Locating with highly inflammable Shops having Cloths, Chemical or Explosives and
following Llectrical Safety Checklist.

5) It is suggested to the Management for providing the following Fire Safety measures
keeping in view of Practicality, Maintanance and Resilicnec,

. . | T
::;- Fire Fighting Equipment Prescribed i;a:l;l;t Deficit
1 [ Statrcases i Minimium (02) shall be I’ro\'idui._'l-t" I

| the Sccond Statrcase is not possible, ' |

| | prowvide  Slder or Tube  Lift with [
LExhaust o leonnected oulside 1o (12 No.'s Nil
Building) or  German  Chute  or
Horizontal connection between ths|
neighborhood Buildings.
2 | Fire Extinguishers ] ABC/CO2 type 26 No's. Nil
s o Temperature Sensors connected to
4 Underground parking/ Cellar | “ I-I(mwl.r " n.ndl that can he give a]erts. Provided Nil
/ Basenment through  Cell phone instead ol
Rprinklers
| ! Manwual O EI'I: !‘-'l-'T‘.'. ‘:-:.".\‘,Ie:_]'u I BT -\,'.-n___:;-,.!:-_-; e [-‘:_,\..1 J _(]ﬁ)'a— Ni[_-__

|5 [ Under Ground Static Water | e ™ - .

| banted o) Verrace Water Tank WO s B sl 10,000 Ltrs. | W

i {2 e — — e} — S [ i sl hsfadrestcs 22 IO |

' smoke Exhaust (Mobile) FFan
shalt he procured o expel the Feauired Provided ! Nil
srinedse i of Miee

' '_J_ IH’_ {(Pump F[.‘:ll'._(‘ll".(':i'. I -

| | Motors connected) @ one per P |

Floor conngected  to Nunmal S ) 01 No. Nit |

. ) : . Fotal 02 Floors
Plumbing Svstem instead of k oS

Down Comer/ Special Pipes. |
8 |5 HP (Mobile Pump + Petrol |
Fngine on wheels connected :
1o Ground Floor Sump) shall NA 01 No. [ Nil
provide instead ol Down '
Comer/Wet Riser System:

| IFire Dampers | Provided Nil

Aje Centrally Air
Conditioned:

. ‘Separation of Air Ducts to different
SESm——— = - - = ——— e . _l"(f]!'ﬁ_
10| Display the mentioned Phone | (i) Fire Department Number
Nos. al important areas. {il) Ambulance Displayed Nil
(i1} Police

Provided Nil

(contd....3p)
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i

6) The Management has provided the following Electrical Safety system,

(1 Al Electrical wirings in “the Bui ldmrf shall confirm the cade of practise fur
Mectrical wiring 15:732:1989 and also shall confirm for Fire Salety Wiring of

[ the Building Electrical Installations as per 18:1646:2015. Maost common | | Provided
" mistuke is that the neutral wires to the Three Pin plugs are not of sufficient |
thickness to carry the current in case ol any Short Circuits.
(11) (nstallation of Miniature Circuit Breakers (MCB's} and to protect high power- PT_DVidCl; y
intensive cqunpment etc.,
(i) | ia_d_verlnﬂdmg of Pm_l;c_r_ﬂqvﬁ?l;ls o - - '+_: ' Provided
(ivi | Electrical wiring to be t_h‘mg_,rtl lor every ten years, wherever high powu | .| provided
consuming appliances such as Air Conditioners ele. | "1
I v LED lights in Clesed Ruom'\ Corridurs, Staircases connected 10 Inverter |
(Battery) to ensure well light pathways for Exit or Evacuation inspite of : | Provided
regular power failure in any Emergency.
_[\ri] Grounding/Earthing Shall be done. For details refer IS 3043:1987. 1| Provided
(vii) "I‘n install non pressurized Aecrosol suppression system (or) CO2 Flond_ing ' Provided
| system n I.:f_i_t'tlr_lcal Pan_?'l_ qumrs. _ _ N |
! (viiij  Lightening Conductors shall be provided for more than 05 Floors Building,. 131 NA |
{ix) All the above Sufety measures shall be Certified by the authorized Electrical i s
o 1| Certified
| Engincer. - _ |
7) The Management h rovided the following L ifety system (if Kitchen is provided):
(il LPG Cylinders shall be located outside the kitchen with proper ventilation and | NA
protection from Rain and Sunlight. '
{i_i"j LPG Detectors with Alarms shall be provided/installed. 2 NA
| There should be se paration between L[Llectrical Water Heaters and LPG
(i | Cylinders ; NA
(ivi :_I-'iv';: wavs ol pulting up LIK Cyinder Fices  (Pictorial/Cartoon) shall be | KA
displayed it the kitchen. ‘ [ > '
| W i Co2 Fire Extinguishers (Minimum 02 No's.) of 4.5 KG each shall be provided in ’ : | w |

the kitchen 14

8] [t is informed that. the Management is requested to maintain the following conditions
compulsorily for Safety purpose.

. =

: :: As Builder [ As Occupant As Security personnel
l. |All  the IFire protection | The Escape/Exit roots | All the Occupants must be |
arrangements shall be | shall not be kept | trained the correct method of |
maintained in good working | Locked/Blocked or | operation of the Fire Fighting
; condition at all time. Encroached. system installed.
_|_ 2 Any loss of life or property due | Al Occupants shall be | Mock Drills should be

to non-functioning of Fire | trained to operate the Fire | conducted once in 03 months

! . Safety Measures and other | Safcty Equipment during | for initial two years. Thereafter,

1 Installations  shall be the | Emergency. once in every 06 months.
responsibility ol the
Management.

[ 3. I\J(Tiliun,h\ltvraticm. i aﬁy in t Mock Drills should be | All Sec_urit_}" Personnel shall be |
the Building may be verified by | conducted once in 03 | trained to operate the Fire
Building Authority. | months for initial two | Salety Equipment during

| years. Thereafter, once n | Emergency.
)____ - every 06 months.
This Renewal of No Objection | Raise the alarm If the Fire | Attack the Fire using available
Certificate is only from Fire | cannot  be  controlled, | Fire liquipment only if you feel
Safety Point of View, Evacuate the arca | capable of controlling it. I not,
J completely at once with | tuke all steps to isolate the area
- l nearest Safe Exit. | by closing Doors and Windows. |




The Management shall ensure the following conditions:
(i) The Management is responsible for all risks involved in case of Fire Accident.

g This Renewal of NOU s given based on the imformation, Documents and Drawings
provided by the Applicant. The Applicant conlirms that the information provided
and the Documents and Drawings submilted are correct. Any deviation noticed will
jcad Lo cancellation of NOC withoul any Notice.

fiiiy  The permission accorded does nol confer any Ownership rights. I[ it is found that
the mformation furnished is false and [abricated, the permission will be revoked at

an stage and the Applicant will be liable for eriminal prosceution as per [PC,

10) This Renewal of No Objection Certificate is Issued, subject to the outcome of O.As/
W.Ps cte,, il any, before Courts ete.,

11} This Renewal ol No Objection Certilicate is valid for a period of Five (05) years [rom the
date ol issuce ol this letter subject to the Management of M/s Engincering Technology &
Services (ETS-1 & 2) represented by G.Ravindranath belongs 1o Krishnapatnam Port Company
Ltd., Krishnapatnam, Muthukur (M), SPSR Nellore District for Business Occupancy.
The Owner/ Ocenpier/ Builder/ Management concerned of the Building shall submit Affidauvit/
Self Declaration/ Certification with regard to working condition of above Fire Safety system every
year in the preseribed format and submit/ upload the Photographs of the Mock Drills conducted
ui the premises. It is the responsibility of the Builder to maintain the Fire Safety Equipment in

1 > F=i | T i
vood working condition o all voaes and apply G

pest Pervisdical Renewal of No Objection
Coertlicate, duly remiing the User Charges as per ot two 102 months before expiry of this
Rendwal of o Ubjection Certilicale,

12) The Management is hereby informed that, this Renewal of NO Objection Certificate is
issued subjective to full complianee with provisions of Gazette Notification vide No.(G-560
(W No.02). Dated: 18.01 2022 including Maocl Drilis

s 1 "
TS

Director General,
State Disaster Response and Fire Services,
Andhra Pradesh, Vijayawada.

Copy to the Director ol Ports, Governiment of Andhra Pradesh.

Note: In case of any Emergency Call to 101 or State Fire Control Room-9100108101.
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1934,

Lr. No, AKPL/ENVIRONMENT/APPCB/025/2025-26 Date: 29.04.2025
To

The Environmental Engineer,

A.P. Poilution Control Board,

Regional Office,

SPSR Nellore.

Sir,

Sub:-  Adani Krishnapatnam Port Limited - Bio Medical Waste Annual Returns -
Form - IV ~ Submitted - Reg.

Ref;- 1. Authorization No. GN-19/APPCB/RO/NLR/BMWM/2024-521,

ee@

In compliance with the conditions stipulated in Bio Medical Authorization order vide
reference cited above we are herewith submitting the Annual Returns of Generation,

Storage & Disposal of biomedical Waste for the period of January-24 to December-24 in

Form- IV as per the Bio-Medical Waste Management Rules, 2016,

Kindly acknowledge receipt of the same.

Yours sincerely,

Adani Krishnapatnam Part Limited,

(Authorized Signatory)

Encl: a/a

Adani Krishnapatnam Port Ltd
FO Bag No 1, Muthukur Mandal,
SPSR MNellore District 524344
Andhra Pradesh. India

CIN: U45203ARP1996PLC0O23529

Registered OFfice: Adani Corporate House, Shanti gram, Nr Vaishno Devi Circle

i

-

4
0.,

A N gy

Tel +91 861237 7959
Fax +91 861 2377045
info@aoani.com
www.adaniparts.com

m 1
s \\
“w

.5, G Highway, Khodiyar, Ahmedabad - 382421, Gujarat, India



FORM - IV
(See rule 13)
ANNUAL REPORT

[To be submitted to the prescribed authority on or before 30th June every year for the
period from January to Dccember of the preceding year, by the occupier of heallh care
facility (HCF) or common bio-medical waste treatment facility (CBWTF)]

Sl Particulars
| _No. | i - . . s
| % Particulars of the | . Health Care Facility
Occupier |\ | S
% Mr. Kaushal Singh
(i) Name of the Adani Krishnapatnam Part Limited,
| authorized person [ | Krishnapatnam Village,
| (occupier ar " | Muthukur Mandal,524344
operator of facility) SPSR Nellore, +51 5095002568
[ o kaushal.singh@adani.com -
(i) Name of HCF or ) Occupatlonal Health and Dental facmty 4‘
cBMwWIF | Cf I
(iii) Address for | Adani Krishnapatnam Port Limited
. Correspondence i T
(iv) Address of PO Bag. No.1, Krishnaparnam Village, Muthukur Mandal,
| Facility "o . - - = ;
' |()Te| No, Fax, No : .L
| (vi) E-mail ID f 3 I Kaushql.singh@adani.com
1 (vii) URL of Website & - _ B
| (viii) GPS ‘ HCF - 14,274547 N i
coordinates 80.10066 E 5
of HCF '
or CBMWTF B . i
(ix) Ownership of | Private
| HCF or CBMWTF | ° o S
(%) Status of Autharization No : GN-19/APPCB/RO/NLR/BMWM/2024-
Authorization 521
under the Bio- Issued on 29.08.2024
Medical Waste sl validupto:30.04.2025
(Management
and Handling)
RU[ES - — - - p————— S — - —— S
(xi)Status of CTO & HWA Order No.
Consents under | APPCB/VJA/NLR/11344/CFO/HO/2019 dated
Water Act and "1 11.11.2022
_ | AirAct | valig upt031.08.2027 i e
2. Type of Health Care | OHC & Dental Care
_Facility | N
(r) Bedded Hospital . No of Beds n




4,

(ii) Non-bedded

hospital |
(Clinic or Blood
Bank or Clinical
Labaratory or
Research Institute
or

Veterinary Hospital
or any other)

(iii) License number
and its date of

expiry |
Details of CBMWTF

| (i) Number
healthcare
facilities covered
______ by CBMWTF |
(ii) No of beds
covered by
CBMWTF |
(iii)Installed
treatment  and
disposal capacity
| of CBMWTF: |
(iv) Quantity of
biomedical ‘
waste treated or
disposed by
| CBMWTF
Quantity of waste

i generated or
disposed of in Kg
per (on monthly
average basis)
(August -24 to
December-24)

Details of the
Storage, treatment,
transportation,
processing and
| _Disposal Facility |
(i) Details of the on-
site storage facility

| Capacity: NA

| NA

|
APPCB/VJA/NLR/11344/CFO/HO/2019 dated 11.11.2022 |
Expiry date : 30.04.2025 _
4 e ———— —— SR — = _ |
| mM/s SS BIO CARE, Attivaram (v),
| Ozili (W), Tirupati District.
01
— =N —
i s
' NA o B 7
|
|
Month | Red (K@) | Yellow(Kg) Blue (Kg) |
_ . | Category | Category | Category |
August-24 | 20.37 12.5 46 -
| September -24 | 27.5 | 23 9
October-24 i 16.85 | 10
November-24 236 | 197 Sl 13 =
December-24 231 | 19.8 7,65

M/S SS BIO CARE, Attivaram (v),
Ozili (M), Tirupati District.

Size NA

Provision of on-site ibfaéeT(c_cnld Etorage or any other
provision)




[' disposaffaci[ities

(iii) Quantity of
recyclable waste
sold to authorized
recyclers after
treatment in kg per
annum,

|

2051

Red Category (like plastic, gla

(iv) No of vehicles
used for collection
and transportation

~(v) Details of
incineration ash and
ETP sludge
generated and
disposed during the
treatment of wastes

of biomedical waste |

in Kg per annum

‘Incineration
Ash

ETP Sludge

NA

generated

Typ_e of | No of
treatment | units Kg/ day
equipment |
Incinerators NA ~ NA
Plasma NA | NA
Pyrolysis
Autoclaves | NA NA
Microwave NA NA
_ Hydroclave_ NA | NA
Shredder NA NA
Needle tip NA " NA
cutter or
destroyer
"~ Sharps | NA NA
encapsulatio
n or concrete
pit
Deep burial NA NA
pits:
~ Chemical [ NA NA
disinfection;
Any other NA | NA
treatment I
_equipment: l |

*Quantity i

1937

Capacity | Quantity treated |

or disposed in
kg per annum

55 etc.)

Where disposed




(vi) Name of the | M/S SS BIO CARE, Attivaram (v),
Common Bio- ' Ozili (M), Tirupati District.
' Medical Waste
| Treatment Facility i
| Operator through
J which wastes are
) ___disposedof |
r (vii) List of members NA
HCF nat handed
over bio-medical
_ waste | |
6. Do you have a bio- No
medical waste
management
committee? If vyes,
attach minutes of
[ the meetings held
during the reporting
Y . [P st
ra Details training Yes
| conducted on BMW o
(i) Number of 03
trainings conducted
on BMW
| _ | Management.
(ii) number of
| persannel trained
[ (iii) number of ' |
| personnel trained at 04
the time of
- ! induction _ I L,
[ (iv) number of Nil
| personnel not [
| undergone any
training so far
(v) whether Yes
standard manual for
| training is available? |
(vi) any other Nil
___|information) ]
8. Details of the Nil
accident occurred
during the year
(i) Number of
_ | Accidents occurred | | I
(i) Number of the I
| persons affected |
(iii) Remedial Action Nil
taken (Please attach
| details if any) : e
(iv) Any Fatality Nil
occurred, details. | |

S — s

eSS R e




[-12.

10.

1.

—

Certified that the above Bio Medical waste details report is for the period from 1%
January 2024 to 31° Decernber 2024,

| the standards?
Details of
Continuous  online
emission monitoring

| Are you meeting the
| standards of air
Pollution from the
| incinerator? How
many times in last
year could not met

systems installed
Liquid waste
generated and
treatment methods
in place, How many
times you have not

met the standards

meeting the log 4
standards? How
many times you
have not met the
standards in a year?

Any other relevant
information

institution Date:
Place : Krishnapatnam Village,
SPSR Nellore, 524344

|

|inayear? |
Is the disinfection
method or
sterilization

4

[ NA

NA

.| (Air Pollution Controf Devices attached with the
_ | Incinerator) NA

® n

Name & Authorized Signatory
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Adani Krishnapatnam Port Limited

in the Consent Order of APPCB Dt

Consent conditions '

Schedule - A

1. | The applicant shall make an application for renewal | Noted the Condition

prescribed fee

‘The authorized person should handle waste

of authorization under Biomedical Woaste
Management Rules, 2016 at least 60 days before
the date of expiry of this order, along with

The authorized person shall comply with the rules
of Biomedical Waste Management Rules, 2016 and |
the amendment made there from time to time.

without any adverse effects to human health and
the environment.

Compliance Report on Bio Medical Waste Authorization conditions stipulated

. 29.08.2024

Con;\pi_iariE:e Status

Being complied

Being complied

'The Bio - Medical Waste shall not be mixed with

‘The Bio-Medical Waste shall be segregated into

| prior to its storage, transportation, treatment and

other wastes.

Noted and bei}fcomp'ife_d

Being complied, waste segregation is

containers/bags at the point of generation in
accordance with Schedule-l of the notification
disposal. The containers shall be Iabeled according
to schedule-IV of the notification. -

If 8 container is transported fram the premises
where Biomedical Waste is generated to any waste
treatment facility outside the premises, the

container shall apart from the label prescribed in |

Schedule-IV  of the notification, also carry

information prescribed in Schedule-lV of the |
_notification.

Not with standing anything contained in the Motor
Vehicles Act, 1988 or Rules there under, untreated
Biomedical Waste shall be transported only in such
vehicle as may be authorized for the purpose by the
competent authority as specified by the

| Government,

The person authorized under these rules shall not
lease, sell, transfer or otherwise transport the
Biomedical Wastes without obtaining prior
permission of the Member Secretary, A. P. Pollution
Control Board.

| the prescribed year.

being done with proper labelling the
category of Waste.

Being complied

Condition Noted

Condition Noted

Every occupier/ operator shall submit an annual
report to the Member Secretary, A.P. Pollution
Control Board in Form IV by 30th June every year,
containing information about the categories and
quantities of Biomedical Wastes handled during

Noted for compliance.
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11.
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[Every HCF shall maintain a daily record of waste
generation quantity either in valume or by

weight in Kg/day as fallow:

a) Human anatomical waste/ animal anatomical/
solid waste/ expired and discarded medicines /
chemical liquid etc. (Yellow bag)

b) Contaminated waste (Recyclable) (Red bag)

¢) Sharps including metals etc. (puncture proof
White container)

d) Glass ltems, metallic body implants (Blue bag)

Every authorized personnel shall maintain records
related to the generation, collection, reception,
storage, transportation, treatment, disposal and / or
any form of handling of Biomedical Waste in
accordance with these rules and add any
guidelines issued. - B
All records shall be subject to inspection and
verification by the Member Secretary, A P,
Pollution Control Board or authorized officer of A.
P. Pollution Control Board at any time,

1941

Daily Waste generation record is being
maintained

| All the records for geﬁeration and
disposal are being maintained.

Being complied

When any accident occurs at any institution or
facility or any other site where Biomedical Waste is
handled or during transportation of such waste, the
authorized person shall report the accident in Form
- | to the prescribed authority forthwith.

Board in the premises at a prominent place for the
information of inspecting officer of different
departments.

15,

the name and designation of the concerned person
in-charge of Biomedical Waste Management in the
Health Care Establishment. This person shall be
held responsible for the implementation of Bio
Medical Waste Management Rules, 2016.

The applicant shall exhibit the authorization of the |

The applicant shall inform the prescribed authority,_

Condition noted

| Being complied

‘Condition being complied

' Schedule - B

Segregation of the waste as given in accordance
with Schedule - | of the Bio-Medical Waste
Management Rules, 2016 should be carried out at
source only.

All syringes and needles should be mutilated before
discarding.

| Mutilation / Shredding must be such so as to
prevent unauthorized reuse.

Chemical treatment should be carried out using at

least 1% Hypochlorite solution or any other

Condition noted

| Being complied

Noted and being com_pliéd

Being complied
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| equivalent chemical reagent. It must be ensured |

that chemical treatment ensures disinfection. |

No untreated Biomedical Waste shall be kept

The Bio Medical Waste shall be disposed for
treatment after disinfection and segregation to the
following Commaon Bio Medical Waste Treatment

[ No Health Care Facility shall install cToperate an

incinerator without specific authorization of

Under no circumstances shall Incinerable waste of |

the Schedule | of the Rules of 2016 of any kind be

The Mercury spillage / losses due to breakage of
thermometers, pressure and other measuring
equipment in Health Care Facility shall be
collected, stored and sent back to manufacturers. |

authorized by the prescribed authority.

The occupier of the HCF shall take all necessary
measures to ensure that the spilled mercury does |
not become part of Biomedical or other solid waste |

The occupier of the HCF shall dfspose any waste
containing equal to or more than 50 mg/Kg. of
Mercury, as per the provisions of Hazardous and
other Wastes (Management & Transboundary

. Movement) Rules, 2016 and amendment thereof,

The authorization shall comply with the provrsrons
of the Environment (Protection) Act, 1986 and the |

Being"complied

Being compHed'

Generated Bio Medical
disposed to CBMWTF (SS Bio Care)
Treatment facility only.

Condition Noted

‘Condition Noted

| Condition Noted

Condition Noted

Condition Noted

Condition Noted

The authorization or its renewal shall be produced
for inspection at the request of an officer

Condition Noted

The person authorized shall not rent, lend, sell,
transfer or otherwise transport the biomedical
wastes without obtaining prior permission of the

Condition Noted.

Waste being

Any unautharized change in personnel equlpment
or working conditions as mentioned in the
application by the person authorized shall
constitute a breach of his authorization,

Condition Noted

5.

stored beyond a period of 48 hours
6.

| Facility,

M/s. S S Bio Care, Attivaram (V),

0zili (M), Tirupati District.

Ph No: 9652921133/44/55/66
7.

_prescribed authority.
8.

| openly burnt anywhere.
9.
10.
| generated from the HCF.

.
12,

Rules made there under.
13,
14,

prescribed authority.
15:
16.

It is the duty of the authorized person to take prior
permission of the prescribed authority to close the
facility and such other terms and conditions may

be stipulated by the prescribed authority.

Condition Noted




2057

17. | The HCF shall not use Chlorinate_c!__tggs for | Condition Noted

collection of Bio Medical Waste as per Bio Medical
Wastes Management Rules, 2016 and its
| subsequent amendment.

18. | The HCF shall use bar coding system during the
handling of Bio Medical Waste as per Bio Medical
Wastes Management Rules, 2016 and its
subsequent amendment,

Condition Noted

1943
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Lr. No. AKPL/JENVIRONMENT/APPCB/022/2025-26 Date; 29.04,2025
To

The Environmental Engineer,

A.P. Pollution Control Board,

Regional Office,

SPSR Nellore.

Sir,

Sub:-  Adani Krishnapatnam Port Limited - Details of E - Waste generated &
Disposed in Form - Il - Submitted - Reaq.

Ref:- 1. CTO & HWA Order No. APPCB/MJA/NLR/11344/CFO/HO/2019 dated
11.11.2022 valid up to 31.08.2027.

EEE

In compliance with the conditions stipulated in CTO & HWA orders vide reference cited
above we are herewith submitting the Annual Returns of Genergtion, Storage & Disposal
of E - Waste for the year 2024 - 2025 in Form- Ill as per the E-Waste (Management)

Rules, 2016 and amendments thereof.

Kindly acknowledge receipt of the same.

Yaurs sincerely,

(Au thoﬁﬁg natory)

Encl: a/a
Adani Krishnapatnam Port Ltd Tel +91 861 237 7999
PO Bag No 1, Muthukur Mandal, Fax +91 861237 7046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www.adaniports.com

CIN: U45203AP1396PLC023529

Reugistered Office: Adani Carporate House, Shancl gram, Nr, Vaishno Devi Circle, S. G. Highway, Khodlyar, Ahmedabad - 382421, Gujarat, India
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FORM-3

[See rules 4(5), 5(5), 8(6), 9(4), 10(8), 11(9), 13 (1) (xi), 13(2)(v), 13(3)(vii) and

13(4)(v)]

FORM FOR FILING ANNUAL RETURNS

[To be submitted by producer or manufacturer or refurbisher or dismantler or
recycler by 30" day of June following the financial year to which that return

relates].
Quantity in Metric Tons (MT) and numbers

1 .; Name and address of the producer ar
| manufacturer or refurbisher or dismantler

! or recycler

Limited,

SPSR Nellore

Name of the authorized persan and
complete address with telephone and
fax

numbers and e-mail address

Total quaﬁtity of e-waste collected or
channelized to recyclers or dismantlers for
processing during the year for each
category of electrical and electronic
equipment listed in the Schedule | (Attach
list) by PRODUCERS
Details of the above

(W8

BULK CONSUMERS: Quantity of e- waste

REFURBISHERS: Quantity of e-waste:

DISMANTLERS:

i. Quantity of e-waste processed (Code
wise);

ii, Details of materials or

recovered and sold;

Quantity of e-waste sent to recycler;

Residual quantity of e-waste sent to

Treatment, Storage and  Disposal

components

TYPE

| Information

!technology and
telecommunica
tion
Equipment’s
and electrical
items

X

X

Mr. Kaushal Singh
Adani Krishnapatnam Port Limited,
Krishnapatnam Village,
Muthukur Mandal,524344
SPSR Nellore, +91 9099002568
kaushal.singh@adani.com

Adani Krishnapaﬁam Port

Krishnapatnam Village,
Muthukur Mandal,524344

2.2 MT
(Annexure -A attached)

| QuanT|

my_
2.2 MT

x| x|

No.

List
attached
as
Annexure

-A
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Facility. | - |

3(D) | RECYCLERS: 1 |
* | I Quantity of e-waste processed (Code . ‘

wise); f |
ii. Details of materials recovered and ' |

' sold in the market;
_l !iii. Details of residue sent to Treatment,
Storage and Disposal Facility.

|
i

4 | Name and full address of the destination

with
' respect ta 3(A)-3(D) above
! S — ’

5 | Type and quantity of materials , Type Quantity

segregated or recovered from e-waste

of different codes as applicable to

3(A)3(0)

Enclose the list of recyclers to whom e-waste have been sent for recycling.

Place: 29.04.2024

Date: SPSR Nellore Cﬂ‘l] M/

Signature of the authorized person
Note:-

1 * Strike off whichever is not applicable

2 Provide any other information as stipulated in the conditions to the
autharizer

3 In case filing on behalf of multiple regional offices, Bulk Consumers and
Producers need to add extra rows to 1& 3(A) with respect to each office.



Annexure - A
List of E - Waste sent to Authorized Collection Centre/ Dismantler

————

S.No | Name of E waste Category | Category of E | Quantity of ‘
Name of E waste (as per | E-waste

- | waste | Schedule) | (MT) |

1 | Cartridge ribbon (small ITEW6 ! i

+ Big) - ) . ! :

3 Keyboards B TEW3 | 22mT l
35 1 Mouses — |
4| Plastic CNA
5 —J[ Cables | | NA |



* Fil
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Lr. No, AKPL/ENVIRONMENT/APPCB/021/2025-26 Date: 29.04,2025
To

The Environmental Engineer,
A.P. Pollution Control Board,
Regional Office,

SPSR Nellore.

Sir,

Sub:- Adani Krishnapatnam Port Limited - Hazardous Waste Annual Returns -
Form - IV - Submitted - Reg.

Ref:- 1. CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/HO/2019 dated
11.11,2022 valid up to 31,08.2027,

eeE@

In compliance with the conditions stipulated in CTO & HWA orders vide reference cited
above we are herewith submitting the Annual Returns of Generation, Storage & Disposal
of Hazardous Waste (Waste/Used Qil) for the year 2024 - 2025 in Form- IV as per the
Haiardous and other Waste (Management and Transboundary Movement) Rules, 2016

(HOWM Rules, 2016) and amendments thereof,

Kindly acknowledge receipt of the same.

-~ R,
W }
Vs

Yours sincerely, 5w :
Adani Krishnapatnam Port Limited, i 3 \b\\‘l,‘)
® % Lol g

(Authorizéd Signatory)

.-‘ ‘n

x

il

o 4
. M. s AW .',;/
Encl: a/a NS
Adani Krishnapatnam Port Ltd Tel +91861257 7939
PO Bag No 1. Muthukur Mandal Fax +91861237 70456
SPSR Nellare District 524344 info@adani.com
Andhra Pradesh, India www.adaniparts.com

CIN: U45203AP1996PLCO23529

Registered Office: Adani Corporate House, Shanti gram. Nr Vaishno Devi Circle, 5. G. Highway, Khodivar. Ahmedabad - 382421, Gujarat, India
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FORM 4
[See rules 6 (5), 13 (8), 16(6) and 20(2)]
FORM FOR FILING ANNUAL RETURNS

[To be submitted to state pollution control board by 30" day of June of every

year for the preceding perlod Aprll to March]

| SI. | General Details
No
1. | Name and address of facility |

2. Authorization No. and Date

Information

Adani Krishnapatnam Port Limited,
Krishnapatnam Village,

Muthukur Mandal, 524344

SPSR Nellore

of Issue

CTO & HWA Order No.
APPCB/VJA/NLR/11344/CFO/H0O/2019
11.11.2022

3. | Name of the authorized
person and

full Address with telephone,
fax number and e-mail

|4.
|

Praduction durmg the y year
I

|

\ generated Category wise

"%tal quantity of waste - l :

Mr. Kaushal Singh
Adani Krishnapatnam Port Limited,
Krishnapatnam Village,

Muthukur Mandal,.524344

SPSR Nellore, +91 9099002568
kaushal.singh@adani.com

T:]  Cargo Handled April 2024 to March

| 2025 Carge handled 54,65 MMT+0.02
MTEUsA is (Coal, Iron ore, General

| Cargo, and Container cargo)

' Part A. To be filled by hazardous waste generators

i_FTlease—refef below table

S.No | Category of Waste Quantity Generated
i3 0il Containing cargo residue washing 1340.75 MT
| | water I A ]
2 Waste Oil from DG sets 119.145 MT
3 [WasteoilfromsShips | 5084MT
4 Sludge and filters contaminated with 1.9 MT
oil
2| Quantity dispatched 1512.635 MT
Waste Oil /Used Oil | :|[18.10MT -
(Port equipment generated) I S~
i. To disposal facility N.A,
i To recycle_r?r_éo_- - 118.10 MT - o
Processors or pre-processor N . = _» -

|
|

|

1




| generated in ships

Waste / Used Oil sludge

I Todisposal facility

. Il.  Torecycler or co-
pProcessors or pre-

processor

3

Sludge and filters
contaminated with oil

T-o—disposal facility

| pre-processor

To récfcl_er or CO-processors or
1

| Quantity utilized in-house, if

any-

(h®]

4

5

| Total quantity received -

Quantity in storag_e at the end
of the year

beginning of the year ]

LQ‘uantity disposed in landfills as
such and after treatment.

| Quantity incinerated (if
applicable)

' Quantity processed other than
specified above-

Quantity in stock at the - |2

o

1391.59 MT !

N.A

1391,59 MT

: 11,045 MT

Part B. To be filled by Treatment, Storage and disposal facility operators

Nil

e E—

Quantity treated [ '

Part C. To be filled by recycler or co-processors or other users

Quantity of the waste received
during the year-

i) Domestic Sources
ii) Imported (if applicable)



Quantity in Stock at the
beginning of year -
Quantity recycled or co-
processed or used-

Quantity of product dispatched
(wherever applicable) -

Quantity of waste generated-
Quantity of waste disposed-

Quantity re-exported (wherever
applicable)

Quantity in the storage at the
end of the year-

Date: 29.04.2025
Place: SPSR Nellore

& Ny

Signature of the Occupier or
Operator of the Disposal facility
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Manifest  Manifest
Sno No Date
| 195235 26-03-2025

g

o

10

(=

1z

24

25

26

194545 24.04-2025
193836 21-03-202%
1B8588 24-02-2025
188510 28.02-2025
12BA4E 28-02:2025
188442 28-02-2025
183317 05-02-1025
183542 05-02-2025
192753 01-02-202%
182379 30-01-2025
182273 30-01-2025
130918 24-01-2025
130608 23-01-2025
180581 23-01-202%5
179433 18-01-3025
176740 04-01-2025
04-01-2025
174821 16-12-2024
170283 23-12-2024
173445 19-12-7024
173422 19-13-2024
171882 12-12-2024
171272 10-12-2024
1E7691 22-11-2024

186160 15-11 2024

Receiver Name Vehicle No

5n Balaji Petrochem TNOSBZE285
Sri Balsji Petrochemn TN23AB4E04
INDO PETRO PRODUCTS APO2TCO566

Supremea Petro Products (Wasl TN20AWAEZ5T
Inaian Tar Coal Comparny APZaI365
Supreme Petro Praducts (Was! TNASBEES17
Supreme Petro Products (Wast TNZOAWI455
Supreme Petro Products (Wast TNASBERS17
Supteme Petro Products {Was! TNZDAWE257
5ri Balaji Petrochemn TNLIECI5ES
Supremea Petro Products (Was! TN2Z0AWA257
Supreme Patro Sroducts (Wasl TN4SBEES1T
Supreme Petro Products | Wast TN2DAWSA455
Iyathi Lubricants AP16TIZ619
TNOSADS538

Sn Balah Petrochem

supreme Petro Products {Wast TNASBESS17

5ri Balap Petrochem TN2ZARSG04
Srt Balaji Patrochem THO4AIT189
Sri Balaj Petrochem TNIBCY589

Sri Bstaji Petrocham TNZIABLE04

Supreme Petro Products (Wast TNASREES17
Supreme Petro Products {Was! TNZ0AWA455
Supreme Petro Products {Wast TNZ0AWA257
Supreme Petro Products {Was! TNASBERS1T
supreme Petro Products {Wast TN20AWAE2S7

Supreme Petra Products [Wast THZ0AWA257

Type of Wacte
HW - Recyclahle
HW - Recyclable
HW - Recyclable
W - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Hacyclable
HW - Recyclahie
HW - Aecyclable
MW - Recyciable
HW - Recyclable
HW - Retyclabie
W - Recyrlable
HW - Recyclable
HW - Recyelable
HW - Recyclzble
HW - Recyclable
HW - Recyclabis
HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Rucyclable
HW - Recyclable
HW = Recyclahla

HW - Recyclable

Manifest Initiated & Processed List

Waste Name

Cil containing cargo residue washing water
and sludge from ships

Jil containing carge residue washing wate:
and sludge fram ships

Waste oil/Used oil from 0.G Sets; Vehicles,
dredgers and ather machinery

Oil containing cargo residue washing water
and sludge from ships

Oil containing carge residus washing water
and sludge fram ships

0l enntaining cargo residue washing water
znd sludge fram shigs

il eontaining cargo residue washing water
and sludge from ships

01l cantaining cargo residue washing warsr
and sludge from ships

il containing cargo residue washing water
and sludge from ships

il containing cargo residue washing water
and sludge fram ships

Qil contzining carga residue washing water
and sludge from ships

Ol containing carge residue washing water
and sludga fram ships

it containing carge residue washing water
and sludge from shigs

Waste oil/Used ofl from [0.G Sets, Vehicles,
dredgars and othar machinery

Oil contaning cargo residue washing water
and sludge from ships

Cil containing cargo residue washing water
and sludge from ships

Ol contarning cargo residue washing water
and sludge from ships

Ot containing cargo residue washing water
and siudge from ships

01l containing cargo residus washing water
and sludge from ships

Ol containing cargo residus washing water
and sludge from ships

Ol eontaining cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
znd sivdge from ships

O eontaining cargo residue washing water
and sludge from ships

il eantaining cargo residue washing water
and sludge frarm ships

Ol containing cargo residue washing water
and sludge from ships

0l containing cargo rasidue washing water
and sludge from ships

CQuantity
Sent by
Industry

22 48 Tonnes

18.73 Tonnes

(ile]
of
Con

1

1

4158 Tonnes 104

5.74 Tonnes
B.85 Tonnes
1784 Tonnes
13,66 Tonnes
231 lannes
12 56 Tonnes
18 Tannes
214G Tonnes
22.34 Tannes
7.2 Tonnes
9.9 Jonnes
9.22 Tannes
15,88 Tonnes
10.06 Tannes
1602 Tonnes
19.36 Tonnes
5.8 fannes
18.88 Tornes
10,34 Tannes
13,06 Tannes
2226 Tonnes
18,86 Tonnes

15 64 Tonnas

i

1

-

e

Physical
Form

Sludge
Siudge
ily

Sludze
Sluggs
Sludge
Sludge
Sludge
Sludge
Slurlps
Sludge

Slurize

: Sludge

Dilv

Sludge

Slugpe

1 Sludpe

Sludge

Sludge

Sludge

Sludge

Sludge

Sluage

Sludge

Studge

Sludge

Senders
Certificate
Date

Special Handling Instructions
Use PPE whilz loading, unloading & Transt Z6-03-2025
Use PPE while loading, unloading & Transil 24-03-2025
Use PPE while loading, unloading & Trans! 21-03-2025
Use PPE while loading, unloading & Transit 28-02-2025
Use PPE while loading, unloading & Transi 28-02-2025
Use PPE while Inading, unloading & Transit 28-02-20325
Use PPE white lnading, unioading & Transi 28-02-20325
Use FPE while loading, unloading & Transii 05-02-20325
Use PPE while loading, unloading & Transil 05-02-2025
s PPE white Icading, unloading & Transi’01.02-2025
lise BPE while loading, unlosding & Transh 36-01-2025
Use PPE while loading, unloading & Transil 30-01-2025%
Use PPE while lvading. unloading & Tranzsi 24-01-2025
Use PPE while ioading, unfoading & Transit 23-01-2025
Us= PPE while loading, unloading & Transit 23-01-2025
Use PPE while Inading, unloading & Transit 18-01-2025
Use PPE while loading, unloading & Transli 04-01-2025
Use PPE while loading, unloading & Transi- 04-01-20375
Use PAE whil= ioading, unloading & Transil 26-12-2024
L!se PPE while toading, unloading & Transii 23-12-2024
Use PPE while loading, unloading & Transi 19-12-2074
Use PPE while lcading, unloading & Transil 18-12-2024
Use PPE while loading, unloading & Transil 12-12-2024
Lise PPE while loading, unloading & Transi 10-12-2024
Use PPE while loading, unloading & Transt 22-11-2024

Use PPE while loading, unloading & Transil 15-11-20248

Transporter
Acknowledgem
ent Date
26-03-2025
24-03-2025
21-03-2025
28-02-2025
28-02-2025
28-02-2025
28-02-2025
05-02-2025
05-02-2025
01-02-2025
0-01-2025
i0-01-2025
24-01-2025
23-01-2025
23-01-2025
18-01-2025%
04-01-2025
N4-01-2025
26-12-2024
23-12-2024
19-12-2024
19-12-2024
12-12-2024
10-12-2024
22-11-2024

15-11-2024

Facility
Heceived
Date
28-03-2035
28-03-2025
21-03-2025
01-03-2025
05-03-2025
01-03-2025
28-02-2025
07-02-2025
07-02-2025
35-02-2025
01-92-2025
01-02-2025
28-01-2025
25-01-2025
25-01-2025
20-01-2025
05-01-2025
06-01-2025
28-12-2024
25-12-2024
20-12-20249
20-12-202a4
13-12-1034
11-12-2029
23-11-2024

16-11-2024

1952

Status

Wianifest Close
Manifest Clase
Manifest Ciose
Manifest Clos:
Manifast Close
Manifest Closc
Manifest Close
Man:fest Close
Manifest Clost
Manifest Closc
Manifest Close
Marifest Close
Manifest Clote
Manifost Close
Marnifest Clast
Manifest Close
Ianifest Close
hManifest Close
Marifest Close
Manifest Closs
Manifest Close
Manifest Closs
Manifest Close
Manifest Close
Manifest Close

Manifest Close
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F

18

29

o

164255

165244

164164

164403

16440

164193

153569

165568

163192

1612539

159681

155687

159653

1hh66S

155651

154316

151313

151784

151613

131586

1512492

150870

150868

11-11-2024

11-11-2024

11-11-2024

0e-11-2024

06-11-2024

05-11-2024

017-11-2024

07-11-2024

30-10-2024

21-10-2024

11-10-2024

11-10-2024

11-1p-dz4

18-10-2024
03-10-2024

30-03-2024

30-08-2024

#1-09-2024

21-08-2074

14-09-2024

14-09.2024

6-03-2024

0n08-2078

04-03-2024

30-08-2024

30-08-2024

23-08-2024

7-08-2074

27-08-2024

Sri Balaji Petrochem TNOSBZB285
5ri Balaj Perrochem TN18C8589
Sri Balaji Patrochem TNOSARZ 126
INDQ PETRO PRODUCTS AP39WE304
INDO PETRO PRODUCTS APISUIB2ZE
Sri Balz]l Petrochem THIIABAGDL

Supreme Petro Products (Wasl TN20AWA45E
Supreme Petro Products (Wast TN20AW4257
Sri Balaj Petrochem TNQ4AJLI99 )
Supreme Petro Praducts [Was! TNASBEBS1T

supreme Petro Products |Wast TN20AW4455
Supreme Petro Products (Wast TN20AWA257
TNO58Z8285

Sri Balaji Petrochem

Sri Balajl Petrachem TN1BCYSE9
Coastal Waste Management Pr AP33TKI054

INDQ PETRD PRODUCTS AP33UUBZ2A
INDCHPETRO PRODUCTS AP3IWSE304
Sr Balayi Patrochem TNOSARZ126
Jyothi Lubricants AP1BETI2615
INDO PETRO PRODUCTS AP33UUBZIR
INDG PETRO PRODUCTS AP3EWII04
Ivothi Lubricants AP1ETIZ619
Sri Balaji Petrochiem TNC58Z8285
Sri Balaji Petrachem TH18C3589
Sri-Balaji Petrachem TNOSADS538

Suprerme Petro Products [Wast TN288K3417

Jyothi Lubricants AP15TIZE1S
5ri Balajl Petrachem THNO4AI11899
Sri Balaji Petiochem TNOSARISTO

HW - Recyciable
HW - Recyclabie
HW - Recyclable
MW - Recyciabin
HW - Recyciable
H'W - Recyclable
HW - Recyclabie
HW - Recyclable
HW - Recyclable
HW - Recyslable
HW - Recyclabla
HW - Recyclabie
HW - Recyclable

HW - Recyclable
HW - Incinerabia

HW - Recyclable
HW - Recyeiable
HW - Recyclahle
HW - Recyclable
HW - Recyclable
HiW - Recyclable
HW - Recyclable
HW - Recytlabla
HW - Recyclable
HW - Recyeiabile
HW - Recyciable
HW - Recyclable
HW - Recyelable

HW - Recyclanla

vl containing cargo residue washing water
and sludge fram ships

Oil containing carge residue washing water
and sludge from ships

Qil containing cargo residus washing water
and sludge from ships

Wasta oll/Used oil from D.G Sets, Vehicles,
dredgers and othar machinery

Waste oil/Used ol fram D.G Sets, Vehicles,
dredgars and other machinery

Ol contaiming cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
and sludge from ships

Qil containing cargo residue washing wate
ang sivage from ships

Ol containing cargo residue washing wate”
and sludge from ships

il containing cargo residue washing ware"
and sludge from ships

Oil containing cargo residue washing wate-
and sludge from ships

0il cantaining cargo residue washing wate
and sludge from ships

Ol cantalning cargo residue washing wate
and sludge from ships

Ol containing cargo residue washing wate?
and sludge from ships

Sludge and filters contaminatad with ol
‘Waste oi!/Used ol from [.G Sets, Vehicles
dredgers and other machinery

Waste otl/Used oil from D.G Sets, Vehicles.
dredgars and ather machinery

il containing cargoe residue washing water
and stunge from ships

Waste oil/Used oil from D.G Sets, Vehicles,
drizdgers and other machinery

‘Waste oll/Used oil from D.G Sets, Vehicles,
dredgers and other machinery

Waste oil /Used oil from D.G Sets, Vehicles,
dredgers and other machinery

Waste oil/Used oil from D.G Sets, Vehicles,
dredgers and other machinery

il containing cargo residue washing water
and sludge from ships

Qil contaimng cargo residue washing water
and sludge from ships

Qil containing cargo residue washing waler
and sludge from ships

Ol containing cargo residue washing water
and sludge from ships

Waste oil /Used ail from D.G Sets, Vehicles,
dredgers and ather machinery

0il containing cargo residue washing water
#nd siudge from ships

O contaming cargo residue washing water
anti sludge fram ships

34,86 Tonnes
206 Tonnes
17.2 Tunnas
8,42 Tonnes
212 Tonnes
101 Tonnes
10,66 Tannes
19 .32 Tonnes
1012 Tonnes
23.02 Tonnes
1304 Tonnes
18,34 Tannes
33.36 Tonnes

548 Tonnes
18 Tonfmes

2.8 Tannes
10 Tonnesy
2 Tonres
252 Tonn=y
2.9 Tonnes
9,94 Tronnes
296 Tonnas
15 7& Tonnas
1406 Tonnes
L7 Tanmzs
29.78 Tanhes
9.92 Tonnes
13 38 Trnnes

19 96 Tonnes

1

3
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-
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-
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=

-

-

1

1ad

48

1

12

1

ag

a7

-

-

[

=

48

L=

Sludge
Sludge
Sludae
Oily

iy

Sludpe
Sludge
Sludee
Sludge
Sludpe
Sludge
Sludge
Sludge

Sluoge

Use PRE while Ioading, unioading & Transil 11-11-2224
Lise PPE while loading, unloading & Transi 11-11-2024
Use PPE while loading, unloading & Transi 11-11-2024
Use PPE while loading, unloading & Transi 06-11-2024
Use PPE while loading, unloading & Transi! U8-11-2024
Use PPE while 'oading, unioading & Transi! 05-11-2024
Use PPE while loading, unlcading & Transit 02-11-2024
Use PPE while loading, unloading & Transil 02-11-2024
Use PPE while loading, unigading & Transs 30-10-2024
Use PPE while loading, unloading & Transi 21-10-3024
5e PPE white loading, untoading & Transit 11-10-2024
Use PPE while loading, unloading & Transi® 11-10-2024
Use BPE while loeding, unloading & Transih 11-10-2024

Use PPE white loading, unloading & Transi 10-10-2024

Semi Solid Use PPE while loading, unloading & Transk 03-10-2024

Dily
Qily
Sludge
Gily
Oily
Qily
Qily
Sludge
Stutlge
Sludpe
Sludpe
Dty
Sludge

Sludge

Use PPE while loading, unloading & Transit 30-09-2024
Jee PPE while loading, unloading & Transi 30-09-2024
use PPE while loading, unioading & Transh 21-03-2024
Use PPE while loading, unloading & Transil 21-08-2024
Use PPE while loading, unloading & Transit 14-09-2024
Use PPE while Inading, unloading & Transi 14-03-2024
Us= PPE while loading, unloading & Transi 06-09-2024
Use PPE while loading, unloading & Transi 04-09-2024
Uze PPE while loading, unloading & Transit 04-08-2024
Use PPE while loading, unloading & Transt 30-08-2024
Use PPE while loading, unluading & Transit 30-08-2024
Lise PPE while loading, unloading & Transit 29-08-1024
Use PPE while loading, unloading B Transit 27-08-2024

\Ise PRE while loading, unfoacing & Transi 27-C8-2024

11-11-2024

11-11-2024

11-11-2024

0e-11-2024

06-11-2024

05-11-2024

02-11-2024

02-11-2024

30-10-2024

21-10-2014

11-16-2024

11-10-2024

11-10-2024

10-10-2024
03-10-2024

3D-09-2024

30-09-2024

21-09-2024

21-09-2024

14-09-2024

14-08-2024

G6-09-2024

(24-03-2024

04-09-2024

30-08-2024

30-08-2024

29-08-2024

27-D8-z024

27-08-2024

14-11-2024

13-11-2022

20-11-2024

07-11-2024

07-12-2024

07-11-2024

04-11-2022

04-11-2028

01-11-2034

22-10-2024

1B-10-20324

18-10-2024

15-10-2024

15-10-2024
0a-10-2024

01-10-2024

01-10-2024

25-08-202¢

23-05-2024

15-09-2024

15-09-2024

08-09-2024

06-09-2074

06-03-2024

04-09-2024

31-08-2024

30-08-2024

02-09-2024

02-08-2024

1953

Manifest Close
hanifest Close
Manifest Close
Marilest Close
Marufesr Ciose
Manifest Close
Manifest Close
Manifest Clase
Manifest Closr
Manifest Closc
Manifest Close
Manifest Close
Manifest Close

Manfes: Close
Man:fest Ciose

Manifest Closs
Manifest Close
Manifest Close
Manifest Close
fiznifest Close
Wanifest Close
Manifest Close
Manifest Close
manifest Close
Wanifest Clos
Manifest Clos
Manifest Close
Wanifest Clas

tianitest Ciose
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56

57

58

&

55

E&

150861 27-08-2024

150003 72-08-2024

119714 21-0R-2024

147321 C3-08-2024

140415 13-08-2024

106414 03-08-2029

145597 31-07-2024

145295 26-07-2024

115131 25-07-2024

145128 25-07-2024

142411 20-07-2024

143070 10-07-2024

142063 04-07-2024

140933 7-06-2024

140929 27-06-7024

14084 37:06-2024

140726 26-05-2024

1401691 26-DA-2024

la0E82 26-06-2024

1401686 26-06-2024

135873 21-Ub-2024

135568 20-06-2024

138658 14-06-2024
137640 14-08-2024

137445 N8-08-2024

137037 06-06-2024

137035 06-05-2024

137027 0b-06-2024

137030 06-06-2024

Manohar Lubricants AF39U.1696

flanohar Lubricants AP3SLIEE6
Supreme Petro Products [Wast TND315959
Suprema Petro Products (Wast TN2Z0AWE455
Srt Balaji Petrochern THNO4AFI1ES
5ri Balayl Petrachem ‘TNOSBZ8285
Supreme Petro Products {Wast TNZEBK3417
Supreme Petra Products (Was! TNASBESS17
Supreme Petra Products {Wast TN20AWE455
Supreme Petro Products (Wast TNZOAWE 257
Sri Bataji Petrochem TROSAR1IEFD
sri Bala)| Patrochem TNOSBZB285
Supreme Petro Products (Was! TNS2AR417
Supreme Petro Products [Was! TNZBEK3417
Suprema Pefro Products {Wast TNO3K3378
%1 Balajl Patrochem TH2DAKI399
Sri Bataji Petrochem TN1BC9582
Supreme Petro Products (Wast TNBBC1759
Sugreme Petro Products (Wast TNGSRESS1?
Supreme Petro Products {Wast TNZ0AWA45S
Sr: Balaji Petrachem THDAAI1195
TNOSAR1E70

Sri Balajl Petrochem

Supreme Petro Products (Wast TNZDAWEZ57
Sri Balajl Petrochem THNOSADS528

Supreme Petro Produets (\Wast TN18BE2599
Supreme Petro Products (Was! TND3K3378
Supreme Fetro Products (Wast TNASBESS1Y
Supreme Fetro Products (Was! TN20AWAA5S

supreme Petro Products {Wast TN2Z0AWS257

HW - Recycialile
HW - Recyclable
HW - Recyclable
HW - Recyclabile
HYW - Recyclable
HW - Recyclable
H - Recyclable
HW - Recyciable
HW - Aecyclable
HW - Recyclable
HW - Recyclable
HW - Recyciable
HW - Recyclable
Hw - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclabie
Hi - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyciable
HW - Recyclable

HW - Aecyclable
HW - Hecyclable

HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - Recyclable

HW - Recyclah'la

Waste all/Used oll from D.G Sets, Vehicles,
dredgers and ather machinery

Waste ail/ised ofl from D.G Sets, Vehicles,
dredgers and other machinary

Oil containing cargo residue washing water
and sludge from ships

il containing carga residue washing water
and sludge trom ships

il containing cargo residue washing watsr
and sludge from ships

Oif containing carge residue washing watar

and sludge fram ships

il eontaining cargo residue washing water
and sludge from ships

Oil containing cargo resdue washing water
and sludge from ships

Jil containing cargo residue washing water
and sludge from ships

Oil containing cargo residue washing water
and sludge from ships

Oil containing cargo residue washing waler
and sludge from ships

il contaming cargo residue washing watar
and sludge from ships

O/l cantuining cargo resldue washing water
ani sludge from ships

D1l containing carpo residue washing water
and sludga from ships

01l containing cargs residus washing water
and sludge fram ships

il containing cargo residue washing water
and slugge from ships

Ol containing cargo residue washing water
and sludge from ships

O cortaining cargo residue washing water
and sludge from ships

Qi eontaining cargo residue washing water
and sludge from ships

il centaiming carge residue washing watar
and sludge fram ships

Qil containing cargo residue washing water
and studge from ships

Qb cantalning cargo residue washing water
and siudge from ships

Oil containing cargo residue washing water
and sludge fram ships

Waste oil fram Ships

0¥l cantaining cargo residue washing water
and sludgs from ships

O containing cargo residue washing water
znd sludge from ships

il containing cargo residue washing water
and =ludge from ships

Ol containing cargo residue washing water
and sludge from ships

04l containing cargo residue washing water
and sludge from ships

13,92 Tonnes
14,02 Tonnes
15.22 Tonnhes
14,74 Tonnes
16.36 Tonnes
32.54 Tonnes
29.16 Tonnes
24.04 Tannes
19.22 Tonnes
IE.IM Tannes
13,10 Tonnes
21.5 Tonnes

21 A8 Tanies
27 12 Tonnes
22 84 Tonnes
10,37 Tonnes
8 28 Tanres

2Z.36 Tonne:
17.86 Tannas
17,62 Tonnes
16.98 Tonnes
10,8 Tennes

17.74 Tonre:
17.28 Tonnes

26.12 Tonnes

B.64 Tonnes
b

17.68 Tonnes

17.48 Tonnes

14 66 Tonnes

67 Qily
&7 Oily
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1 Sludge
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1 Sludpe

Use BPE while [aadirg, unloading & Transit 27-08-2024
Use PPE whils loaging, un'oacing & Transt 22-08-2024
Use PRE while loading, unloading & Transit 21-08-2024
lise PPE while laading, unloading & Transit 08-08-2024
Use PPE while loading, unloading & Transil 03-08-2024
Use PPE while loading, unloading & Transil 03-08-2024
|lse PPE while loading, unloading & Transit 31-07-2024
Use PPE while loading, unloading & Transi 26-07-2024
Lze PPE while loading, unlcading & Transit 25-07-2024
Use PPE whilz loading, unloading & Transil 25-07-2024
Uze PPE while leading, unioading & Transi 20-07-2024
Use PPE while ioading, unloading & Transit 10-07-2024
Use PPE while loading, unloading & Transil D4-07-2024
Use FPE while loading, unloading & Transil 27-06-2024
Use PPE while loading, unloading & Transit 27-06-2024
Use PPE while loading, unloading & Transit 27-06-2024
Use PPE while loading, unloading & Transit 26-08-2024
Use PPE while loading, unioading & Transit 26-068-2024
Use PPZ while laading, unlcading & Transi 26-05-2024
Use PPE while loading, unloading & Transi 26-05-2024
Use PPE while loading, unloading & Transil 21-08-2024
Use PPE white loading, unloading & Transit 20-06-2024

Use PPE while loading, unloading & Transi: 14-06-2024
Use PPE while loading, unloading & Transit 14-06-2024

Use PPE while loading, unloading & Transit 0B-056-2014
Jse PPE while loading, unloading & Transi 06-06-2024
Jse PPE whila loading, unloading & Transii 06-06-2024
ise PPE while loaging, unloading & Trans! 06-06-2024

Use PPE while loading, unloading & Trans) 06-06-2024

27-08-72024

42-08-2024

71-08-2024

08-08-2024

03-0B-2024

03-08-2024

31-07-2024

26-07-2024

25-07-2024

25-07-2024

20-07-2024

it-07-2024

04-07-2024

27-06-2024

27-DE-2024

27-05-2024

26-06-2024

25-06-2024

26-06-2024

26-06-2024

21-06-2024

20-06-2024

14-06-2024
14-06-2024

08-06-2024

06-06-2024

(06-06-2024

N&-05-2024

N6-D6-1034

28-08-2024

23-08-2024

21-08-2024

09-08-2024

07-08-2024

07-08-2024

C3-08-2024

33-D7-2024

27-07-2024

31-07-2024

23-07-2024

15-07-2024

04-07-2024

27-08-2024

27-06-2024

28-06-2024

28-06-2024

26-06-2024

26-06-2024

26-06-2024

24-08-2024

21-06-2024

16-06-2024
18-06-2014

10-06-2024

07-06-2024

07-06-2024

QV-D6-2024

07-D6-2024

1954

Manifest Close
Wanifest Close
Manifest Close
Manifest Cloce
Manifest Close
Mznifest Closs
NManifest Close
Manifest Close
Manifest Close
Manifest Close
Wanifst Clase
Manifast Close
Manifes Close
Wanifest Ciose
Manifest Close
Manifest Clos:
Manifest Closs
wanifast Close
Nanifest Close
Manifest Close
Manifest Cloze
Marnifest Close

Manifest Close
Manifest Closs

fanifest Close
Manifest Close
Manifest Close
Manifest Closc

wanifest Close
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85

86

a7

88
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0

an

92

93
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13435] 72-05-2024
134349 27-05-2024
132058 09-05-2024
130676 D1-05-2024
130629 01-05-2024
130618 01-05-2024
129538 25-04-2024
129402 24-09-2024
126269 17-04-2024

126377 11-04-2024

126806 10-04-2024

Supreme Petro Products {Wast TNASBEES17
Suprerne Petro Products {Wasl TND3K3378
Supreme Petro Products |Wast TN20AWA257
Supreme Petro Products {\Wast TNASBEESE7
Sri Balaji Petrochem TNO4AI1159
Sri Balap Petrochem TROSBZE2ES
Supreme Petro Products {Wast TNZOAWA25T
5ri Ralaji Petrochem TND4AI1159
Supreme Petra Praducts [Wast TN20AWA455

Supreme Petro Products (Wast TN288K3417

Suprerne Petro Products {Wast TNBBC1B59

HW - Recyclable
HW - Recyclable
HW - Recyclable
HW - fecyclable
HW - Recyclable
HW - Recyclanie
HW - Recyctable
HW - Recyclable
HW - Recyclable

HW - Recyclable

HW - Recyclable

Oil cantaining cargo residue washing water
and sludge from ships

0l containing cargo residue washing water
and sludge from ships

il containing cargo residue washing water
and sludge frorm ships

Gil containing cargo residue washing wate:
and sludge from ships

Waste o from Ships

Waste oi! from Ships

Oil containing cargo resldue washing wate-
and slugge from ships

Oil rontaining cargo residue washing wates
and sludge from ships

Oil containing cargo residus washing water
and sludge from ships

2il containing cargo residue washing wates
and sludge from ships

Ol cantaining cargo residue washing wate
and sludge from ships

9.95 Tonnes
21 B2 Tonnes
20.14 Tonnes
222 Tonnes
7.38 Tannes
25,18 Tonnes
518 Taonnes
109 Tannes
15,41 Tonnes

33 Tannes

1746 Tonres
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Sludge
Sludgs
Sludge
Sludge
Oiiy

Oily

Sludge
Sludga
Sludge

Sludge

Sludge

Use PPE while loading, unloading & Transit 22-05-2024
lise PPE while loading, unloading & Transh 22-05-2024
Use PPE while loading, unioading & Transil 09-05-2074
Lise PPE whi'e loading, unloading & Transit 01-05-2024
Uise PPE whiie loading, unloading & Transit 01-05-2024
Uza PPE while loading, unloading & Transi 01-05-2024
use PPE while loading, unloading & Transit 25-04-2024
Use PPE whila loading, 'unloading & Transil 24-04-2024
Use PPE while loading, unloading & Tranzi 17-04-2024

Use PPE while 'nading, unleading & Transit 11-04-2024

Usge PPE while loading, unloading & Transi 10-04-2024

22-05-2024

22-05-2024

019-05-2024

01-05-2024

01-05-2024

n1-05-2024

25-04-2024

24-04-2024

17-04-2024

11-04-2024

10-04-2024

212-05-2024

22-05-2024

09-05-3024

02-05-2024

02-05-2024

02-05-2024

26-D4-2024

26-04-2024

18-04-2024

11-04-2024

10-0a-2024

1955

Manifest Cloke
Manifest Clos:
Manifesi Clos:
Marifest Clost
Manifest Cose
Manifest Cos¢
Manifast Close
Manifest Close
Manifest Closs

Manifest Close

hanifest Close
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l.oaistics

Lr. No, AKPL/ENVIRONMENT/APPCB/023/2025-26 Date:; 29.04.2025

To

The Environmental Engineer,
A.P. Pollution Control Beard,
Regicnal Office,

SPSR Nellore.

Sir,

Sub:- Adani Krishnapatnam Port Limited - Annual Returns on Disposal of Used
batters in Form = VIl - Submitted — Reg.

Ref:- 1. CTO & HWA Order No. APPCB/VJA/NLR/11344/CFO/HO/2019 dated
11.11.2022 valid up to 31.08.2027

eeEE

In compliance with the conditions stipulated in CTO & HWA orders vide reference cited
above we are herewith submitting the Annual Returns of Generation, Storage & Disposal
of Used Batteries for the year 2024 - 2025 in Form- VNI as per the Batteries

(Management & Handling) Rules, 2010 and amendments thereof,

Kindly acknowledge receipt of the same,

Yours sincerely,

,® ;

(Authori2ed Signatory)

Encl: a/a
Adani Krishnapatnam Port Ltd Tel +91B61 2377999
PO Bag No 1, Muthukur Mandal, Fax +91861 237 7046
SPSR Nellore District 524344 info@adani.com
Andhra Pradesh, India www.adanlports.com

CIN: U45203AP1996PLC0O23529

Registered OFfice: Adani Corporate Mouse, Shanti gram, Nr. Vaishno Devi Circle, 5. G. Highway, Khadiyar, Ahmedabad - 382421, Gujarat, Indla
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FORM VIII

1957

[see rule 10 (2) (ii)]
FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES
[To be submitted by the bulk consumer to the State Board by 30th June
(for the period October-March) and 31st December (for the period April-
September) every year]

1. | Name and Address of the bulk| AdaniKrishnapatnam Port Limited,
consumer Krishnapatnam Village, Muthukur
Mandal, 524344
_ ) - | SPSR Nellore
2. | Name of the Authorized person and full | Mr, Kaushal Singh
address with telephone and fax number | Adani Krishnapatnam Port Limited,
Krishnapatnam Village,
Muthukur Mandal,524344
SPSR Nellore, 491 9099002568
" S - _ | kaushal,singh@adani.com -
3. | Number of new batteries of different (i) No. of Batteries - 321
categories purchased from the
manufacturer/importer/dealer or any (if) Approximate weight - 11.2 MT
other agency during October-March (in Metric Tonnes)
and April September
Category : *L.ead acid batteries and dry batteries

(i) Automotive

(a) four wheelers

(b) two wheelers

(ii) Industrial

(a) UPS

(b) Motive Power

(c) Stand-by

| (iil) Others B

4. | Number of used batteries of categories

mentioned in SI. No. 3 and Tonnage of

scrap sent to manufacturer/ dealer/

importer/ registered recycler/ or any

other agency to whom the used

| batteries scrap was sent*, ) -
**11.2 MT of Battery waste is sent to registered recycler
(5.66 MT Acid battery scrap + 5.54 MT without acid battery scrap)

e Enclose list of manufacture/dealer/importer/registered recyclers/or any
other agency to whom the used batteries scrap was sent.

M/s, Jayvel Enterprises,

Plot No.26 A, KIADB

Malur Industrial Area, Malur,
Kolar - 563130

Karnataka

Place: Krishnapatnam Village, Muthukur Mandal, 524344,

274

(Authorized Signatory)

Date: 29.04.2025
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